Tuesday, June 8. 1971
Jyaistha 18, 1893 (Saka)

Fifth Series, Vol. 111 No. 12

LOK SABHA
DEBATES

Second Session

LOK SABHA SECRETARIAT
New Delhi



CONTENTS

No. 12—Tuesday, June 8, 1971|Jyaistha 18, 1893 (Saka)

Oral Answers to Questions—

Written Answers to Questions—

Calling Attention to matter of Urgent Public Importance—
Reported decision of the British Government to

Re. Payment of Dearness Allowance to Central Govern-
ment Employees and other matters

Starred Questions Nos. 331, 332, 338 to 340, 342 to
344, 346 to 348, 350, 353,

*Starred Questions Nos. 333 to 337, 341, 345, 349,
351, 352, 354 and 358,

355 to 357, 359 and 360.

Unstarred Questions Nos. 1501 to 1552, 1554 to 1568
1570 to 1626.
Re. Publication of the List of Members

Scrap the Indo-British Trade Agreement of 1939,

Question of Privilege—

Arrest of Shri Tulmohan Ram, M. P. in Bihar ...
Papers Laid on the Table

General Budget, 1971-72—General Discussion

Shri Raja Kulkarni

Shri K. D. Malaviya

Dr. Henry Austin

Shri N. Sreekantan Nair

Shri Chandulal Chandrakar
Shri Raj Deo Singh
Dr. Govind Das Richhariya ...
Shri Dhandapani

Shri Ahmed Aga

Shri M. T. Raju

Shri B, P. Maurya
Shri V. K. R. Varadaraja Rao...
Prof. Madhu Dandavate

Shri Dinesh Chandra Goswami
Shri Shankar Dayal Singh

Shri Subodh Hansda

Shri N. Shivappa

.o

Columns

1-28

29—42

43—125
126

12637

137

140—42
142

142—236
143—47
14755
155—62
162—65
16573
174—80
180—82
18290
19094
194—97

197208
208—17
217—-22
22225
22528
228—31
23135

*The sign marked + above the name of a Member indicates that the
ctually asked on the floor of the House by that Member,

question was



LOK SABHA DEBATES

LOK SABHA

Tuesday, June 8, 1971[Jyaistha 18,
1893 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[Mr. Speaker in the Chair]
ORAL ANSWERS TO QUESTIONS

Shortage of Myrobulam Nuts in Leather
Industries, Kanpur

*333. SHRI S. M. BANERIJEE : Will
the Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state :

(a) whether all the Tanneries, Ordnance
Equipment Factory and Tanning and Foot-
wear Corporation of India at Kanpur were
on the verge of closure due to non-availabi-
lity of Myrobulam Nuts from Madhya
Pradesh ;

(b) if so, the steps taken by Govern-
ment in this regard ; and

(c) whether arrangements have been
made for regular supply of this item for
the smooth running of these leather indus-
tries ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI GHANSHYAM OZA) : (a)
The tanning industry particularly at Kanpur
has had to face considerable difficulty due
to non-release of myrobulam nuts by the
Government of Madhya Pradesh.

(b) and (c). The matter was taken up
with the State Government who have since
decided to auction 1.6 lakh quintals of
myrobulam nuts during the next two weeks,
which will ease the supply position.

SHRI S. M. BANERIJEE : The Ordnance
Equipment Factory at Kaunpur, previously
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known as Harness and Saddler Factory, the
tanneries of the Footwear Corporation of
India and nearly 30 other tanneries are
practically facing closure because of the
non-availability of myrobulam nuts, called
harar, for dyeing purposes. So have supplies
reached the government factory and other
tanneries ?

SHRI GHANSHYAM OZA : I share
the concern of the hon. member. We are
sadly aware that certain units are suffering
because these nuts are not available, but as
the hon. member very well knows, this is a
subject with which the Madhya Pradesh
Government is directly concerned. We have
prevailed upon that Government and in a
short time they are releasing this quantity.
The auctiens are starting on 10 June. They
have nationalised this trade.

We have exerted all the pressure that

we ca1 on the State Government. We are
very much aware of the position.
SHRI S. M. BANERIJEE While 1

welcome the nationalisation of Myrobu-
lams—of all things farrar has been nationa-
lised—I would like to know whether the
price has been increased, as it would effect
the consumers not only at Kanpur but in
all the other places, and Kanpur is one of
the places which manufactures the maxi-
mum leather products, and whether the
price has been fixed in consultation with the
Central Government especially for those
factorics which are controlled by the
Ministries of Defence and industrial Develop-
ment, because one of the factories is under
you,

SHRI GHANSHYAM OZA : To be
very frank, we have no control over the
price factor. Auctions are going to take
place. The whole trade has been nationa-
lise by the Madhya Pradesh Government
and the auctions will start from 10th June.
The price will be fixed in the auction.

SHRI S. M. BANERJEE : My question
is what price has becen fixed after nationa-
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lisation, whether it will depend purely on
the auction. In that case, again competition
remains, and it is as bad as being in the
hands of the contractors. I want to know
whether a reasonable price has been fixed.

SHRI GHANSHYAM OZA : There is
no statutory control over the price. Prices
have not been fixed by the Government of
India. The trade has been nationalised.
Auctions will take place and the highest
bid at the auction will decide the price.

s} o dlo WYH @ FAT AT 7 FHT

g3t F1 afseezye €@¥ w1 saw fear §
arfs <y a0 &1 39w fwar s w@r @

ag a4 f AR faea qar g A%
W T oA ?

SHRI GHANSHYAM OZA : We are
taking all necessary steps to promote this
industry. We have working groups and
some committees have been appointed to

find out how to overcome the difficulties
faced by the industry.

SHRI B. P. MAURYA : Always com-
mittees are appointed and never any results
arc forthcoming. I want to know when
this committee was appointed. This is a very
vague reply.

SHRI GHANSHYAM OZA : Though
this dose not directly arise out of the
question, I wanted to help the hon. Member
and give him as much information as possi-
ble, If he tables a separate question, [ will
give all the information.

st gEwm ww moEw o wer wiwm
MT fagriz & i wrar § ogetoaix
TAAT AT IJAIT & forg FAGT SA1AT
0 omaa 93/ SN migar mrAr & ua
F1 arfzarel T 78 710 N HIT
§ 3@ aw T A1 vigar fagrv ¥ wrar &
ag | To @@y mrar g1 dfr zaar &9
dgr fraar 2 z@ feuv 29 ¥ em aEr
UiaF fFard, M7 ew g 71 @
A & afaa o dar mig¥ g7 faar 2

18 aET femar § 1 & S@ar wigar g
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fr 37 1 afus ¥ afus qar fad @ &
faw sra & gt waww frar g 7

SHRI GHANSHYAM OZA : This

question should be addressed to the State
Governm.ent,

Progress Re: Coprstruction of Gumti Hydel
Project

*334, SHRI DASARATHA DEB : Will
the Minister of IRRIGATION AND
POWER be pleased to state :

(a) whether the 7th Report of the
Estimates Committee of Tripura Legislative
Assembly adversely commented on the slow
and unsatisfactory performance of the
National Projects Construction Corporation
Limited which has been given contract for
construction of Gumti Hydel Project,
Tripura ; and

(b) if so, the steps taken to expedite
completion of the Project ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL) : (a) and

(b). A statement is laid on the Table of the
House.

Statement

(a) The Estimates Committee of Tripura
Legislative Asserbly have in their 7th
Report commented on the slow progress of
Gumti Hydel Project, but not on the perfor-
mance of the Naticnzl Projects Construction
Corporation Limited.

(b) The following steps have been taken
to expedite completion of the projects :

1. Arranging for double shift
working in the Project by Natio-
nal Preject Construction Corpo-
ration,

2. Augmenting the machinery and
equipment required fer the con-
struction of the rreject by
National Project Cornstruction
Corporation.

3. Generally intensifying the tempo

of the works so as to enable
quick completion of tlie project.

CHR1 LCASARATHA LCEB May I
know if it is a fact that the WNational
Frojects Corstructicn Corporation Fas been
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given the contract on the terms that 15 per
cent of the expenditure on the project will
be its profit, and if it is a fact that the
NPCC did not construct a small bridge over
the Gumti River so that the transport costs
would be higher 2 May I know why these
extraordinary terms have been given to the
NPCC ?

THE MINISTER OF IRRIGATION
AND POWER (DR. K. L. RAO): This
project is located in a very inascessible
place. As there was no chance of getting
any contractor, the NPCC was brought in.

We have adopted the same process, the
same agreement at the Farraka barrage and
we have adopted the same thing here also.
We do not think that there is anything
wrong in having the provision for 15 per
cent over the actual cost.

SHRI DASARATHA DEB : Because of
Mizo raids in this project area and because
of lack of protection from the Government
the workers arc not encouraged to stay there
and work. Is that also one of tae causes
for the delay of the completion of the

project ?

DR. K. L. RAO : The reasons for delay
are not the ones the hon. Member has
mentioned. The mains reasons arc : the
project having been located in an inaccessi-

ble site, we had to take more time for the

supply of construction material and construc-
ting a road from Amarpur the nearest towa.
There was also difficulty in getting explosives.
That was there all over India. Then there
was a flood in 1970 which was rather
excessive and this caused further delays in
the construction of the project.

Shortage of Iron and Steel in Small-Scale
Industries in Bihar

+
*335. SHRI YAMUNA PRASAD
MANDAL :
SHRI K. LAKKAPPA :
will the Minister of INDUSTRIAL

DEVELOPMENT be pleased to state :

(a) whether 400 small Industrial units
in the State of Bihar are facing shortage of
iron and steel and are reported to be on the
verge of closure ; and

() if so, the steps taken or proposed to
be taken to avert this crisis ?
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THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR
PRASAD) : (a) and (b). The information
has been sought from the Government of
Bihar and will be laid on the Table of the
House.

st AgAT W@ wIw ;A SrAAr
F15aT § % F7 7 w7 fage www &
ag AAFEY A @} & 7 wE¢ Aqr av A
g f5 wmgET 39, AT I AT
STTARTL AT |

7 aeaw |qIIT © IZA FIFTT A QY
3 21 7§, 7T Y AT |

=it AYAT TqIT WSA © FAT AT qAFHA
3 f& w3 aF JraFrQ faq J FY FAHT

gqrar g !

st fagzae gmig @ fagrir g
T fagdr Jedr &Y aF SrARTd S &
forq sar war 1 F¥ F SATARIQ AT
g OSArTAY, TR @AT 93 9T @ faar
ST |

Rural Electrification during Fourth Plan

*336. SHIRI S. R. DAMANI : Will
the  Minister  of IRRIGATION AND
POWER be pleased to state :

(a) the nature of proposals received
from the State Governments for rural electri-
fication during the Fourth Plan;

(b) the memher out of them that have
been cleare] and the progress made so far;
and

(¢) the guidclines that have been indi-
cated to the State Governments for drawing
up their programmes of work ?

MINISTER IN THE
TRRIGATION AND

THE DEPUTY
MINISTRY OF

POWER : (SHRI B. N. KUREEL) : (a) to
(c). A statement is laid on the Table of
the House.
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Statement Statement
i ral
(@) and (b). The State Governments ‘:}0 State OE;:a?t,rilgcaltliza
have indicated outlays for rural electrification : within State Plan
in the State Plans as per 'the statement enc- during IV Plan.
losed. Schemes as submitted by the States - -
are examined and cleared by the Technical (Rs. in crores)
Advisory Committee. Seven schemes sub- 1. Andra Pradesh 15.00
mitted by Statc Governments for implementa- 2. Assam 10.88
tion during the Fourth Plan have been clear- 3. Bihar 36.00
ed. 13 schemes are under processing in the 4. Gujarat 6.00
Central Water & Power Commission. The 5. Haryana 10.00
Rural Electrification Corporation has been 6. Himachal Pradesh‘ 1.21
set up in the Central Sector to provide addi- 7. Jammu & Kashmir ... 1.00
tional finances for rural electification sche- 8. Kerala 4.50
mes of the State Eleetricity Boards. Schemes 9. Madhya Pradesh 20.00
are submitted by State Electricity Boards to 10. Maharashtra 25.00
the Rural Electrification Corporation in 11. Mysore 15.50
accordance with the criteria prescribed by the ~12. Nagaland 0.07
Corporation. 181 sehemes have been sub- 13. Orissa 6.05
mitted by the various state Electricity Boards  14. FPunjab 9.00
out of which 110 have beed sanctioned at an  15. Rajasthan 14.00
estimated cost of Rs. 62 crores. The remain- 16. Tamilnadu 41.15
ing 71 are under examination. Up to 31st 17. Uttar Pradesh 61.002
March, 1971, the number of pumpsets ener- 18. West Bengal

gised is 16,27,310 and the number of villages
electrified is 1,05,870 as compared with 73,971
villages electrified and 10,88,777 pumpsets

energised at the beginning of thg Fourth
Plan.

(c) According to the guidclines app-
roved by the National Development Council
and communicated to the State Govern-
ments for the formulation of the Fourth Plan,
the bias in rural electrification programmes
continues to be on the energisation of irrign-
tion pumpsets for increasing food produc-
tion. According to the directives issued by
the Government of India, the Rural Electrifi-
cation Corporation is required to finance
rural electrification schemes formulated cn
the basis of a project approch and on the
consideration of economic viability so that
extension of electricity alongwith other
investments and inputs results in

increased
agricultural production and reasonable
returns on agricultural investments. Tl.c

Corporation has been further directed to
waive the condition of cconomic viebility in
respect of projects it backward areas for a
short initial period not cxceeding five years.
The Rural Electrifica’ion Corporation has ac-
cordingly finalised detaiied ncrms and crite-
ria which have bcen  communicated to the

State Electricity Bourds for preparation of
schemes.

10.00

SHRI S. R, DAMANI : According to
the statement of the 181 schemes, 110 schemes
have been approved and 71 schemes are still
pending. How long have these schemes been
pending and what are the difficulties standing
in the way of approving these sehemes ? Is
thete any time bound programme to elect-

rify the villages, especially in the backward
areas ?

THE MINISTER OF IRRIGATION
AND POWER ( DR. K. L. RAO): The
question refcrs to sehemes teing sanctioned
by the Rural Electrification Corporation
which looks to the viability of a project.
Every month they sanction a large number of
projects and whenever any project does not
satisfy the viability criteria they send it back
to the Statc and get full infoermation and
then they pass it. I expect all these proces-
ses would be compiete in the next one  or
two n.onths and there would be no difficulty
about that. As regards the time-bound
programmes in the couniry, in our country
there are 5.75 lakhs of villages and we have
eicctrifed 1.05 lakhs of villages.  We hope
te cicetrity fifty percent of these villages be-
fere 1980, Thereafter it will be much more
casicr because by that timc we would have
put in transniission lines ali over the country,
and it would be easier than to elcctrify the
test of the country.
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SHRI S. R. DAMANI : I want to
know whether the electricity rate changes
from State to State and whether Govern-
ment have any intention to regulate it and
bring it to a uniform rate and also give some
subsidy as was given by the Tamil Nadu
Government so that poor farmers can use
electricity ?

DR. K. L. RAO : The question of get-
ting a uniform rate all over the country is
one that we are also concerned about; we
shall be happy to have that uniform rate.
This can follow only when we have built up
an All India grid and the various States also
agree to such a procedure. I hope we shall
be able to do that in the course of the next
ten years. As regards subsidy I may men-
tion that a few years back we used
to give a subsidy whenever the rate exceed
12 paise. Now it is felt that it is not neces-
sary and the farmers will be able to pay
even more than 12 paise also and so the sub-
sidy has been withdrawn. We hore that
the rate will generally be between 12 and 15
paisc pcr unit in most of the States.

sl TRIEAT ansy ol gy §
fastelt &1 fEat srazgaar @ sgay 9
A TN A1 F ) F wrAAr gear §ofw
ZTUFT AT § 2@/ T 97 fagR naaz
q WAF 979 TH HIEEY A FI1S Al
WS & AT AT NS AT 30AT gen-
eT aig 231 § AT g9 sad faafay
¥ aar dger fEar § 7

SHRI K. L. RA0O : Thereis no scl.eme
as such for the whole State of Bihar. They
aie submitiing schemes from time to time.
I only wish tkat mcie of them are sub-
mitted, kecause v ¢ know that Fikar is one
of the States where clectrification is much
behind,  So, we have been the
Bihar Gevernnent also ; 1 have recentiy
writien to them t¢ increase the number of
schemes that cen ke sent in so that it will
te possible for us the
scl.emes,

vwriting to

to cicat more of

ot &o gao fardr : g O med
wAET T AT WA g way ur AT

fage & 83 & 59 faqe N wewrg 2
WML AAAT F 2791 qrav R wrr A@;
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FTWIE | & srar 9rgar § fe qQr
§ &Y gaw g ag F9 aF @A gl AR
fagre #t F9 a5 qears faonf ?

F1 g @gr Ag g 5 amr fag
H fassit &1 @ ga  wfuw &7 W
ag 9l § a7 3% graey A #a7 €9 fag
STRE?

DR. K. L. RAO : 1t is true that North
Bihar has got very little electric power ;
its per capita consumption probably is very
little eight kilowatt hours per person,
against the average of 90 for the whole of
India. So, we are aware of it and we are
trying’ to put more and more projects there.
Samastipur is one and there is one near the
West Bengal-Bihar border. Unfortunately,
these schemes for the projects have been
received only recently. Of course Barauni
is there ; we have to see to its maintenance
and repair. But what we require is more
or additional power to be produced by
stations located in that area besides getting
power from Gaya to serve North Bihar.

SHRI S. B. GIRI : In Andhra Pradesh,
electricity is produced particularly in the
Telengana region, but the electricity has
been used in the rest of Andhra Pradesh.
May I know when all the villages in the
"Telengana region will be electrified propor-
tionately with Andhra Pradesh ?  (Interrup-
tion) Because the hon. Minister comes from
Andhra Pradesh, though electricity is pro-
duced in Telengana, more than 7,000
villages are yet to he electrified in Telengana.
While electricity is beiny taken to Andhra
Pradesh, may 1 know when all the villages
of Telengana will be electrified.

7 DR.K.L.RAO:
hon. Member
which is absurd.

I am sorry that the
has made an insinuation
I wish to strongly protest

. at the way in which this question is put ;

'., that is not the way to serve Tclengana.
" (Interruption)
SHRI S. B. GIRI : It is a fact that
Telengana has teen neglected. It has been
proved also.  Though clectricity is produced

in Telengana, many of the  Telengona
villages have not yet bewn clectrified
(lnl}rruplinn)

/ MR. SPEAKER : Order please. You
can ask this question in some other share
also, Do not try to promote your casc
through this innocent question.
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SHRI KALYANASUNDARAM : On
a point of order. When I am standing on
a point of order, the Minister must sit down.
The Minister has used the word ‘absurd’.

~ MR. SPEAKER : No points of order
“duriag the Question hour.

__ SHRI KALYANASUNDARAM: The
“Minister has used the word ‘absurd’ against
this hon. Member, Whatever may be the
poliiics there, is it parliamentary to use the
word ‘absurd’.

MR. SPEAKER : [ hope the Minister
is too gentle to use such words. I hope he
knows that though there is no objection, in
the Parliamentary sense, to the use of this
word ‘absurd’, still, in that coatext, it
sbould not have been used. May I ask him
to correct himsclf ?

SHRI P. VENKATASUBBAIAH : But
while putting the qucstion also, no insinua-
tion should be made.

‘/MR. SPEAKER : T have said it should
' not have been done.

DR.K. L. RAO: I do not think I
have used that word in any bad sense, but
if it hurts, I withdraw it.

MR. SPEAKER : Thank you very
much. What is the reply to Mr. Giri’s
question ?

DK. K. L. RAO: We do not have
anything like Telengana power. The power
generated is in Andhra Pradesh as it is
today. We have got figures only for the
whole, of Andhra Pradesh. Whatever power
is produced, they are utilised to the benefit
of various places. So far as rural electrifi-
tion is concerned, we have taken a very
large number of steps to supply electricity
to as many backward areas as nossible.
Telengana, having been considered as a
backward area, it has got the unique opoor-
tunity of getting one Rural Electric coopera-
tive project worth Rs. 3 crores. which many
cther States do not have,

SHRI G. VISHWANATHAN : Docs
the Rural Electrification Corporation huave
any target by which total rural eclectrifica-
tioa of the country will be achieved and if
S0, what is the estimated cost of total rural
electrification ?

JUNE 8, 1971
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DR. K. L. RAO: The corporatioa is
a financing body. It gives loans to various
State Electricity Boards and other coopera-
tive organisations. Its finances are .about
Rs. 150 crores for the Fourth Plan. It has
so far sanctioned projects worth Rs. 75
crores.

SHRIMATI LAKSAMIKANTHAMMA:
May I know whether there is any proposal
to expand the kothagudam thermal power
station which is situated in Telengana ?

DR. K. L. RAO : There is a general
shortage in Andhra Pradesh. Our future
plans do provide for the expansion of
Kothagudam and many other projects.

SHRI A. P. SHARMA : The other day
the Minister said that some of the State
Governments have not utilised the moncy
sanctioned for rural electrification. 1 want
to know the position in Bihar. Will he ask
the State Government to see that more
progress is made in 1971-72 ?

DR K. L. RAO : Quite so. We are
very anxious taat iae money sanctione:! by
the Rural Electrification Corporation should
be spent as quickly as possible. I shall be
drawing the attention of the Bihar Govern-
ment to exnedite it.

/SOME HON. MEMBERS rose—

" MR. SPEAKER : There are so many
rising. They can have a half-honr discus-
sion on this.

SHRT K. S. CHAVDA : Electricity in
Gujarat is dearer than in other parts of the
country. May I know whether the Minister
has recommended to the Ministry of Petro-
feum and Chemicals to reduce the price of
gas and residual fuel oil so that electricity
myy be cheaper in Gujarat ?

DR. K. I.. RAO : This concerns the
general wolicy of price fixation of gas and
oil.  Many vears ago we have suggested it

but at the moment, it is under discussion
between the Ministry of Petroleum and
Chemicals and Gujarat Government. We
hive not taken any initiative in this matter.

SHRI C. K. CHANDRAPPAN : May
I kpnow whether the Government of Kerala
has submitted a time-bound programme of
electrification of all the vi'lages in three
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years’ time and whether the Government of
India has approved the scheme ?

DR. K. L. RAO - A number of schemes
have been received by us from the State
Governments. I do not know exactly which
scheme the hon. Member is referring to.
Quite a number of schemes have been sub-
mitted to us from time to time and they are
being cleared as quickly as possible. If the
hon. Member writes to me about the parti-
cular scheme that he has got in view, I will
make enquiries.

MR. SPEAKER : [ find that the num-
ber of hon. Members standing up are more
than those who have already asked ques-
tions. I think we can allow a half an hour
discussipu, if it is demanded. Those who
are left out may try their chance there. But
we cannot aftord to prolong this question
indefinirely.

Satpurn Thermal Power Station,
Madhya Pradesh Lying Idle

*337. SHRI N. K. SANGHI; Will
the Minister of IRRIGATION AND
POWER be pleased to state :

(a) whether Satpura Thermal Power
Station in the coal belt area in Madhya
Prodesh is lying idle for want of coal ;

(b) whether the shortage of coal is due
to lack oi co-ordination between the power
plant and the National Coal Development
Corporation and the failure of N.C.D.C. to
adequately exploit the coal reserves in the
area ; and

(c) if so, the steps being taken to ener-
gise the plant ?

THE M'NISTER OF IRRIGATION
AND POWER (DR. K. L. RAO): (a) to
(c). A statement is faid on the Table of
the House.

Statement

(@) The Sutpura Thermal Power Station
is not lying idle for want of coal. The
Station is operating in accordance with the
systemi load condition, the number of genera-
ting scts in operation at any one time varying
from 3 to 4 set+, for which necessary coal is
being obtaincd,

(b) Of the present requirements of coal
of about 19C0 tonncs per day, N.C.D.C. is
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supplying about 1200 tonnes only and the
balance of 700 tonnes is being obtained from
the Pench Valley Coal-fields. The shortfall
in the supply of coal from the N.C.D.C.’s
cwn mine of Patherkheda in the vicinity of
the power station is on accouat of shortfall
in the production level at the mines and
delay in implemen’ing their expansion pro-
ject which would enable the full needs of
Satpura power station being met from these
mines.

(c) As already stated, the power station
is operating according, to the system load
demands. However, in view of the neces-
sity for the station to step up generation
further for feeding increased power and
energy into the Bhakra System action has
already been initiated by N.C.D.C. to
develop the expansion project at Pather-
kheda which has already b-en sanctioned.
The supply of coal will now progressively
increasc to 2500 tonnes per day by 1974-75
which will suffice for stepning up generation
at the station. In ths meantime, additional
coal supplies are being obtained from Pench
Valley Coal-fields by rail and road.

SHRI N. K. SANGHI : We have just
now heard the clamour for electricity all
over the country and yet in the Satpura
Thermal Power Station only three sets are
running against the five sets installed. As
against the total demand of 3,500 tonnes of
coal we are getting only 1,900 tonnes. May
I know how much extra freight has been
paid in getting the balance of coal for last
year for the third plant of the Satpura
Power Station ?

DR. K. L. RAO : Actually, the number
is not three ; we have becn running four
machines now. Apart from coal, one diffi-
culty in the case of Satpura has been trans-
mission lines. The lines we have got are
not enough. Therefore, we have recently
decided to set up a 220 kv hine from Satpura
to Itarsi, Bhopal and Rana Pratap Sagar.
When that line is completed in the course
of one year, then it would be possible to
push up the power generation at Satpura.
We are also trying to have one Satpura-
Nagpur line. When these two lines are
established then it is possible that all the
power generated at Satpura would be tully
utilized. Regarding the question of coal
apart from what NCDC is supplying, we are
getting it from Pench Valley at an extra cost
of Rs. 19 per ton.
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SHRI N. K. SANGHI : Since power
shortage is a chronic problem which has
created difficulties to the States, what is the
difficulty in expediting the lines to Nagpur
and Rajasthan so that power can be used by
Madhya Pradesh and Rajasthan ?

DR. K. L. RAO : Tt is true that there
is some delay in the case of inter-State lines.
That is why we have recently decided that
inter-State lines, inter-regional lines shall be
constructed by the State. If there is any

delay, we propose to take over the
; onstruction of thes: ines in the Central
sector.

S

eHRI N. K. P. SALVE: Are the

gov rnment aware that the Satpura Thermal
Power Station can run its three geaerators
with the coal which can be extracted from
the Patherkeda mine, whicn is adjacent to
the thermal station ? Are they aware that
out of four lines only one lineis working
and the other three are neglected ? Would
you take some steps to ensure that these
mines work efficiently ? If they work effi-
cicatly, will there be any necessity of getting
coal from Patherkeda mines in the private
sector and paying Rs. 9 per ton extra?
Secondly, is the Minister aware that the
capacity of this thermal station can be aug-
mented to 1,000 Kw, as there is adequte
coal ia the area adjacent to the thermal
power station which has not been exp'oited ?
If the government is aware of that, what
steps are they taking in the matter ?

w

{/ MR. SPEAKER : Heis giving infor-
Y mation in the form of a leading question.
| Why does he not ask a direct-question ?

SHRI N. K. P. SALVE : It is a direct
question. Would they exploit the coal in
the coal-bearing area and augment the capa-
city ?

DR. K. L. RAO: Tt is a very good
idea for gcneration of power and we are
programming to make 1,000 kw power in
the next decade. It is also true that the
coal there can be exploited to meet the de-
mand of the thermal station. Unfortunately,
NCDC has not been able to mecet all the
requirements. There are many reasons for
it.  Actually, T am most anxious that the
coal mine should be worked by the power
station, in which case we will get coal
much cheaper.  This is a matter for discus-
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sion between the Madhya Pradesh Govern-
ment and the NCDC and I wish Madhya
Pradesh  Government success in their
efforts.

SHRI N. K. P. SALVE : What amoun
augmeanting the supply ?

DR. K. L. RAO : I have already re-
plied to it.

SHRI D. D. DESAI : Ia view of resis-
tance by certain States for inter-linking the
power grids in various Sta'es, would the
hon. Minister consider making allocation
of funds on the basis of certain tie-up with
transmission lines.

DR. K. L. RAO : 1 have not exactly
followed the hon. Member. Probably, he
means there should be more of transmission
lines. T am fully aware of that. We are
trying to augment the voltage to a higher
level.  We are using 220 kw and we are
goinr to have 40 kw so that more power
can be traasmitted.

SHRI1 D. D. DESAT: My question was
whether the hon. Minister will consider
funds tied-up with -particular inter-linked
transmission lines inter-connecting the
various State power grids ?

SHRI K. L. RAQ : That is what I sub-
mitted.

] MR. SPEAKSR : The question is
about the Satpura Thermil Power Station.
How is it linked up with this ?

SHRI D. D. DESAI : Madhya Pradesh
has to be linked up with various States...so
that more power can bc generated by Sat-
pura if transmitted and utilised.

DR. K. L. RAO : That is what T sub-
mitted. We are trying to inter-connect
every State with other States. Madhya
Pradesh is already linked up with Maha-
rashtra. We are going to augment the
voltage to a higher level. We are also inter-
connecting with Rajasthan, Uttar Pradesh
and from Amarkantak to Rihand.

SHRI SANJEEVI RAO : Since a lot of
co‘al is being accumulated at Singareni coal
mines, what is the exact position of start-
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ing power stations in the Singareni coal
mines area ?

DR. K. L. RAO : Singareni is full of
coal. We are planning for the next decade
for further expansion of - power in that
area.

Electrificatian of Indian Railways

*341, SHRI M. KATHAMUTHU :
Will the Minister of RATLWAYS be pleased
to state :

(a) whether scheme for electrification of
Railway routes during the Fourth Plan have
been finalised ; and

(b) if so, the decision taken in this re-
gard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MOHD. SHAFI QURESH!) (@) Yes,
Sir.

(b) Electrification of the following Rail-
way sections comprising 1758 route kms,
have already been approved for being taken
up during the Fourth Five Year Plan :
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Section Route Kms.
1. Virar-Sabarmati 442
2. Waltair-Kirandul 471
3. Panskura-Haldia 69
4. Tundla-Delhi 292
5. Madrés-Vijayawada 484
1758

SHR1 M. KATHAMUTHU : 1 under-
stand the Study Team of Railways has re-
commended electrification of Madras-Cochin
Section. May I know from the hon.
Minister why the Programme is not included
in the Fourth Plan,

SHRI MOHD. SHAFlI QURESHI :
This electrification requires a very high
initial investment which is to be justified
economically on Sections carrying a very
high density of traffic. As and when we feel
that the density of traffic is so great that
we have to electrify, we will certainly take
that into consideration.

SHRI M. KATHAMUTHU : Will the
hon. Minister consider electrification of
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Madras-Arkonan line at the first stage as it
being a very heavy traffic area ?

MR SPEAKER : This is a gerderal

“question about elecfrification of Indian

Railways.

=t gHN F+T FYA : AAT HEIET,
# Wl AgieT ¥ a8 AT Frgar §f$
mugqm\ﬁaﬁé fir 77 @ a<taT
T as¥er & HgHSER fawst Y wrgA
arg &t 913 ?

=l ggFag @Et AN 0 qAT Q4 AT
W &1 W IR A gR A g
Frefeaa T&r & |

SHRI B. S. MURTHY : The Vijayawada-
Madras Electrification was taken up in the
Third Five Year Plan. It has not been
completed. I want to know the reason.

SHRI MOHD. SHAFI QURESHI :
As T have already stated the projoect
Madras-Vijayawada section has been opprov-
ed for execution during the Fourth Five
Year Plan.

Linking Up of Container Freight
Service with International
Traffic

*345. SHRI KALYANASUNDARAM:
Will the Minister of RAILWAYS be pleased
to state :

(a) whether there is a proposal to link
up streamlined container freight service with
international traffic by the utilisation of
container-ships ;

(b) if so, the main features thereof ;
and

(c) what preparatory work is being done
to implement the proposal ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MOHD. SHAFI QURESHI) : (a) The sub-
ject is under examination.

(b) and (c). Government of India has
appointed a Working Group to go into the
matter. The draft report of the Workiag
Group will be finalised shortly, and on its



19 Oral Answers

receipt with. the Government, Government
will consider this matter.

SHRI. KALYANASUNDARAM : In
considering this proposal, may I know what
are the advantages that the Railways are
thicking to gain by this ? ’

SHRI MOHD. SHAFI QURESHI : As
I have stated the matter has been referred
to the Committee. It is only after getting
the report that we will be able to know
what the position will be.

Narmada River Tribunal

*349, SHRI D. D. DESAI: Will the
Ministor of IRRIGATION AND POWER
be pleased to state :

(a) the progress so far made by the
Narmada River Tribunal ; and

(b) the date by which the Tribunal
Report is likely to be presented ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL) : (a) The
adjudication proceedings are in progress.

(b) While efforts are being made by the
Tribunal to complete their work as ex-
peditously as practicable, it ts not possible
at this stage to indicate when the adjudica-
tion proceedings are likely to be over.

SHRID. D. DESAT ; In the meantime
what arrangements are made by the Covern-
ment to control the flocds of Narmada and
to compensate the annval losses due to

this flooding by Narmada draining Madhya
Pradesh ?

THE MINISTER OF IRRIGATION
AND POWER (DR. K. L. RAO): The
question is about Tribunal. He has asked
about controlling the flood of Narmada.
The flood can be controlled only after the
construction of the dam. In the meantime
the Gujarat Government is taking action to
protect some of these areas and to remove
some of these villagers, to other villages.

SHRI D. D. DESAI: The dam has
been withheld for some long time. The
position is that hundreds of villages are
submerged year after year. Some sort of

arrangement and some equity has to be
adopted.
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DR. K. L. RAO : I could not follow,

SHRI D. D. DESAI : Dam construction
is withheld because it is submerging some
area and a 'village “or a few . villages of
Madhya Pradesh. Would not Government
care to consider similarly a situation where
thousands of villages...

MR. SPEAKER : The main question
But if
the hon. Minister is in a position to answer
the question, I do not mind...

SHRI D. D. DESAI : The answer given

so far was vague and there was no substance
in it...

DR. K. L. RAO : The hon. Member is
saying, 1 think, that we are afraid of
submerging villages in Madhya Pradesh but
we do not care for the submerging of
villages in Gujarat, and, therefore, he wants
that something must be done about it.

SHRI PILOO MODY : There is flood-

‘ing of the villages in Gujarat.

DR.K.L. RAO; I am afraid that
this is a theoretical way of talking about
things. The tribunal has to sit and give its
judgmrent before we can say that steps can
be taken to prevent flood damage or give
flood rrotection in tte Narmada valley.
It is true that any river towards the end
where it joins the sea forms a delta, and
that portion is always low, and, therefore,
the Proach area is submerged and it is
subject to fooding from year to year. But
it is quite true that tke lands on which
fiocds and flood damrage can be prevented
are by the construction of the detention
reservoir and the construction of embank-
ments. These two have to await a final
decision to te given by the tribunal.

=t WWllig Wel: HAEw wEq,
Aqgr & i3 & oY fogaw aA@T WA g,
9% I IF BGAT FT T ! U UIT
T Y Aeg AW F FH T AN 9T © &,
¥ fra aita &, s feadt yfw gaw @
W@ & qar IuF fag graw aar fF90T w3
@I g?

MR. SPEAKER : The main question
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Telates to the progress of the work of the
tribunal. If the hon. Member wauts other
details, if he gives separate notice, the hon.
Minister will be able to -answer it. -But it
does not arise out of the main question.

SHRI S. B. GIRI : Part (b) of the main
question has not been answered.

MR. SPEAKER : He has answered it
already. )

Report of Inquiry Commission, British
India Corporation

*351. SHRI S. M. KRISHNA : Will the
Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state :

(a) whether the inquiry against the
British India Corporation, Kanpur has since
been completed ; and

(b) whether Government proposed to
lay on the Table of the House the report of
inquiry and if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI GHANSHYAM OZA) : (a)
Yes Sir.

(b) It would not be in the public in-
terest to lay on the Table of the House the
Report of the Investigating Authority.
However, a statement containing salient
features of the Report is laid on the Table
of the House.

STATEMENT

Summary containing salient features
of the Report on B. 1. C. Affairs

1. The Investigation Authority consisting
of Shri S. P. Singh found that there was
marked deterioration in the affairs of the
Corporation during the years 1965 to June,
1968 i. e., the period covered by tbe
investigation. He has summed up his
findings as follows —

*‘Bank borrowings increased ; credit
worthiness declined ; administration
became loose in all the units; the
morale of the officers and the staff was
adversely affected and serious irregu-
larities occured in the maintenance of
accounts. Iadieenous wools and raw
hides were purchased at rates higher
than the prevailing rates. Imprudent
methods were adopted in the purchase
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Orut Answers 22

~of import entitlements through N. D. R.
in 1966. Large stocks of slow moving
and sub-standard goods. were produced
in both the woollen branches and leather
units in 1965-1966 leading to huge
accumulation of stocks resulting in
heavy losses. The sale ~of holding
interest in the two sugar companies:in

1967 was a tramsaction very much

against the interest of the Corporation’

The Cooper Allen and North West

Tannery Branches were already sick

units and they. deteriorated further

during the year in question. . Apart
from the defective purchase of raw
hides, there was unplanned purchase of
stores and chemicals. The policy
relating to the sale of civilian footwear
was also defective. Shady deals and
corrupt practices were resorted to by
some of the officers of this unit. All
these coatributed to the mounting losses.

The causes of adverse trading results in

all the units were not so much due to

the external circumstances or circumst-
ances beyond the contral of the

Management as to the internal

mismanagement which largely contribut-

ed towards the marked deterioration in

the affairs of the Corporation. In 1967

the financial position of the Corporation

became so bad that cheques for even
small sums of Rs. 2.75 or Rs. 3.00 were
dishonoured by the State Bank of

India.”

2. In view of his finding mentioned
above, the Investigating Authority conclud-
ed that he opinion of the Central Govern-
ment in 1968, to the effect that the menage-
ment of the affairs of the Corporation was
being conducted in a manner highly
deterimental to the undertaking and the
public interest, was justified. The Authority
recommended that the Central Government
may have to consider the desirablity of
issuing appropriate  directions to the
Compny as provided for under Sections
16(1) of the Industries (Development and
Regulation) Act, 1951 to ensure the com-
petent and efficient management of the
undertaking.

SHRI S. M. KRISHNA : After per-
sistent demands made on the floor of the
House, an inquiry commissior was appoin-
ed to go into the sordid affairs of the
British India Corporation in Kanpur.  The
salient findings of the inquiry commission
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are as follows., I would Just quote two
lines from the report of the commission......

MR. SPEAKER :
from it .........

Let him not quote

SHRI S. M. KRISHNA : 1 just want
to draw the attention of Government to
what exactly they have been doing --...-

MR. SPEAKER : Ido not want this
practice to be adopted by this House. Let
the hon. Member kindly ask a straight ques-

tion. Let him put itin the shape ofa
questjon,

SHRI S. M. KRISHNA : In view of
the shady deals and corrupt practices which
were found by the inquiry . commission,
what is it that the Government of India have
done, after the report was submitted to
Government ?

SHRI GHANSHYAM ‘OZA : We have
issued several dlrectlves. and~we are seeing
that they are followed by them.

SHRI S. M. KRISHNA : He says e
has given several directives. Is .it a fact
that even today the executive power vests
with the Bajorias, the persons who ‘were res<

ponsible for this massive mismanagement in

BIC, Kanpur ?

SHRI GHANSHYAM OZA : Itis true
‘we have not taken over the management,

SHRIS. M. KRISHNA : What pre-
vents Government from taking over ? Have
not demands been made on the floor of the
House ?

SHRI PILOO MODY : Political con-
siderations.

. SHRI GHANSHYAM OZA ; No poli-
tical considerations at all. We are hopeful
that if the directives are implemented, things

will look up. We are giving a trial before
taking over.
SHRI S. M. BANERJEE : 1t is agreed

that certain directives have been issued. But
the main purpose of the inquiry, and the in-
tention of the late lamented Pandit Nehru,
was to take over some of the concerns, spe-
cially, Cooper Allen, which has been taken
over by Government—I congratulate them
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on it—and Lal Imli because the major part
of the work done by them "is for defenee.
Now that Shri Uma Shanker Dixit, who
was the Chairman, has become a Minister,
who is going to be the Chairman ? Also
will the executive power remain with- the
Bojorias or with Government ? This is a
matter in which we cannot have a mixed
economy. It has to be run efficiently;
35,000 workers are there.

SHRI GHANSHYAM OZA : These are
suggestions for action. We are equally
eager that things look up and the Corpo-
tion is run properly

SHRI S. M. BANERJEE : My ques-
tions were specific. ~ First 1 asked who is
going to be the Chairman now that Shri
Dixit has become a Minister.

MR. SPEAKER : He has taken note

of it.

SHRI N. K. P. SALVE:
Banerjee.

SHRI S. M. BANERIJEE :
regard for Shri Oza.

Consider

I have great
But he must answer

‘my question.

‘MR. SPEAKER : Who does he want ?

SﬁRI S. M. BANERJEE : Any person
of integrity, but we do not want a politician,
cer'tal'.n]y net a defeated politician.

MR SP&AKER He asked about the

"future Chalrmqan

SHRI S. M BANERJEE Not future.
Who is going to. be the: Chairman in place
of Shri Dixit ? The question I asked was
whether the executive ﬁswer would remain
with Government or the Bajpnas ?

SHRI GHANSHYAM OZA
giving specific dlrechves for

Beyond
improvement
we canpot it Present
go. As for the Chairman, the. questxom is
being looked into. C_‘
Increase in Freight Rates and Passenger
Fares '

*352. SHRI1 S. C. SAMANTA ; will
the Minister of RAILWAYS be pleascd to
state :

(a) whether over the past 2_0\ yea.rs, staff
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|
costs on Indian Railways had gone up by 148

per cent, fuel costs by 153 per cent and
repair and maintenance costs by 198 per
cent, but freight rates during the same period
had risen by 67 per ceat and passenget fares
by 69 per ¢cént only ‘and*-

(b) if so, the reasons why Gavernment
did not make corresponding increase in the
fréight rates and passenger fares ?

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA) : (a) and (b).
A statement is laid on the Table of the
House.

Statement

(@) The latest figures based on the
Rivised Estimates of 1970-71 show the follo-
wing increases in the rer capita c¢ost of
staff and prices of important stores consumed
by the Railways and the increases in the
average rate charged per passenger Kilo-
metre and tonne kilometre bet\teen 1951 and
1971 : 7
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Percentage
increase in
1970 -71
over
1950 - 51
per capita post of staff 171
Index of wholesale prices of —
(@) Coal 138
(b) Mineral oils 102
(¢) Electricity 88
(d) Iron & steel manufactures 200
(e) Cement 148
Average rate rcalised per passenger
kilometre 69
Average rate realised per tonne
kilometre 69

(b) The reasons are :

(i) Such a steep increase
far reaching repercussions on
of the country. '

(ii) It would weaken the competitive
position of the Railways, particularly in

woula have
the economy

respect of  high-rated commodities and
mcdium-distance passenger traffic.

(iii) It would be strongly resented by
rail users.

(iv) Tt was felt necessary that the bene-
fits flowing from modernisation (dieseliation,
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electrification and improved signalling) and
the economies of scale should be shared with
the rail users.

SHRI S. C. SAMANTA : With the
increase of passenger fares and freight has
there been an increase in the tacﬂmes, and
if so, by what per cent ?

SHRI HANUMANTHAIYA : Facilities
have been- increased.: The - expenditure
having risen from Rs. 2.4 crores in - 195§-52
to about Rs. 4.5 crores, it is a hundred
per cent ircrease in passenger amenities.

SHRI S.C: SAMANTA : The hon.
Minister has given us figures of increase of
fares and freight in the last 20 years 7 How
do they compare ‘with the fares and freight
in neighbouring countries ?

SHRI HANUMANTHAIYA :
notice.

I require

SHRI INDER J. MALHOTRA : When
does the Minister plan to start making
efforts towards decreasing, instead of increa-
sing, the .fages and freight.

SHRI HANUMANTHAIYA : I have
already indicated in my. budget speech as
well as in my.reply to the general dehate on
the Railway Budget ; several steps have been
taken and the results will be known by the
time we reach the stage of the next budget.

SHRI P. VENKATASUBBAIAH : May
I know whether, in order to econamise
expenditure and bring down the passenger
fares and freight rates, they will also think
in terms of ushering in a sort of a crash
programme to convert the different gauges
into one uniform broad gauge ?

SHRI HANUMANTHAIYA ; I have
made an announcement of policy on that
also. .

SHRI1 N. K. P. SALVE : In order to
cconomise on expenditure and increase
cfficiency, would the Minister consider
scrapping this obsolete and useless institu-
tion of the Railway Board which has
been found to be a white elephant ; if not,
why not ?
< MR. SPEAKER : I am sorry this is
not 1elevant.
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Master Plan for Rural Electrification in
) Rajasthan

354, SHRI BRI RAJ SINGH—
KOTAH : Will the Minister of [RRIGA-
TION AND POWER be pleased to state :

(a) whether Rajasthan Government have
recommended to the Central Government
for selection of 10 Districts in Rajasthan for
preparation of -a Master Plan for rural
electrification ; and -

-(b) if so, the main features of the
proposal ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL) : (a) and

(b). A statement is laid on the Table of the
House.
Statement
(a) and (b). No recommendation has

been received from the Rajasthan Govern-
ment regarding oreparation of a Master
Plan for rural electrification in some selected
districts of Rajasthan, A “provision of
Rs. 14 crores has been made in the State
Plan fof rural electrification schemes envisag-
ing the energisation of 35000 pumpsets. The
Rural Electrification Corporation is also
providing additional finance to the Rajasthan
State Electricity Boards for implementation
of rural electrification schemes. So far the
Rura) Electrification Corporation has sanc-
tioned five schemes for Rajasthan at an
estimated cost of Rs. 3.23 crores for
energisation of 9465 pumpsets and electrifica-
tion of 429 villages. 1In all, from finances
provided in the State Plan and by the
Rural Electrification Corporation and other
financing institutions, the State Electricity
Board -expects to energise 50.000 pumpsets
and electrify 2800 villages during the Plan
period as compared with 19154 pumpsets
engrgised and 2219 villages electrified at the
beginning of the Fourth Plan.

SHRI BRIJ RAJ SINGH-—-KOTAH :
1s the name of Kotah District also
included ?

THE MINISTER OF IRRIGATION
AND POWER (DR. K. L. RAO): Yes, it
is a very important place.

» . SHRI BRI RAJ SINGH—KOTAH :
Are you doing somsthing about this
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Refinance Scheme which provides funds to
put electricity in the villages ?

DR. K. L. RAO : We are having a big
programme, and for Rajasthan I think five
pro;ec{s have been sanctioned. We are
e'xpectmg many more projects to be sanc-
%loned because Rajasthin is very backward
in rural electrification.

Introduction of direct Train from Delhi to
Waltair

*358. SHR1 B. S. MURTHY : Will

the Minister of RAILWAYS be pleased to
state :

‘(a.) wyether there is any direct train or
bogie/bogies from New Delhi to Waltair ;

(b) if so, the frequency thereof ;

(c) whether III sleeper accommodation
is available there considering that passen-
gers have to spend two days and two nights
on the train ; and

(d) if not, whether his Ministry is

contemplating to provide the said accom-
modation ?

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA) : (a) Yes,
Sir. A composite  First-cum-third class
through coach.

(b) Twice a week by 15 Dn/16 Up. G.T.
Express and the connected 45 Up/46 Dn Ex-
press trains.

(c) No, Sir.
(d) No, Sir.

SHRI B. S. MURTHY : I have already
pointed out in the question that the passen-
gers have to spend two days and two nights
on the train. May 1 know whether the
Railway Board is contemplating some faci-

lities to be provided for long-distance travel-
lers ?

SHRI HANUMANTHAIYA The
answer has been given. The permissibility
of the load capacity is the limiting factor,
Therefore, it is difficult to accept the sugges-”
tion of my hon. friend.

SHRI B.S. MURTHY : It is not a
suggestion, it is a question,
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WRITTEN ANSWERS TO QUESTIONS

Setting up of Industrial Units in Backward
Areas by Big Business Houses

*331. SHRI P. K. DEO: Will the
Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state :

(a) whether Government have taken a
decision to imsist upon the big business
houses to set up new industrial units and
ancillaries in backward regions on certain
conditions ;

) if so,
and

under what conditions ;

(¢) the number of applications received
from big business houses to set up new
industrial units since January, 1971 and the
number of licences/letters of intent granted
under the new decision ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI GHANSHYAM OZA) : (a)
and (b). It is an accepted policy of the
Government to accord preferential and
priority treatment to applications for setting
up new units or expansion of existing units
in industrially backward areas, subject to
economic viability and technical feasibility
of the proposals. Government have also
decided that applications from the Larger
Industrial Houses, who are normally ex-
pected to participate in and contribute (o
the establishment of industries in the ‘core’
and ‘heavy investment’ sectors, could also be
considered for setting up units even in other
industries in backward areas where other
entrepreneurs are not willing to invest.

(c) During the period from 1-1-1971 to
31-3-1971, 77 applications have been receiv-
ed from concerns belonging to or controlled
by the 20 Larger Industrial Houses. Out of
these 77 applications, 14 were for the es-
tablishment of new undertakings. During
this period, 27 Industrial Licences and 2
Letters of Intent have been issued to con-
cerns belonging to or controlled by the 20
Larger Houses. Out of these, 3 licences
are for new undertakings and 3 for ‘carrying
on business’, and one letter of intent is for
a new undertaking in backward regions.

D lay in construction of Beas-Sutlej
Link Project

*332  SHRI B. K. MODAK : Will
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" the Minister of IRRIGATION AND

POWER be pleased to state :

B )] wliether the construction work on
Beas-Sutlej Link Project is getting delayed
due to paucity of funds ; and

(b) if so, the steps taken by Govern-
ment to provide funds in time ?

THE MINISTER OF IRRIGATION
AND POWER (DR. K. L. RAO) : (a) No,
Sir. The requisite funds for the Project
are being provided.

(b) Does not arise.

A3 § AFIAIT I WA
# a9 w1 warfed frar s

%338, ot Twwr faww : F fafy
| s HA Ag a9 A FAF D

() a1 TegraTE I AT A
F9F Az § wufyg g o T 97
faaraeT &, afs g, AT &

(=) z@ @ H #3d ar afaadl]
qef} & atw T § 5 AR

() 5@ wwaew ¥ nfaw fag 7=
g% o fau s & graraar R ?

fafy sk o WA § T Ay
(=it Afavs Tog ama) @ (F) S adi

(@) =i (7). AXe d I=9 AT
N s & "W FW A
dxea) 3 gfaal a wafauma T AT,
ggazlz I uRifauEd, JESRET AT
a1t uafeuma agr afwd @I BEQ]
S1av INE FRE, W@ & 196Y |
gieg g2 ot 1 |{fF IWT ST TEH
#1E weaTqAT 3@ araed § g s gafag
zg wEY ¥ IET GFT F fafazaa
FIX FT 959 g AEH I |

Flcod Control in Assam

#3310, SHRI JYOTIRMOY BOSU :
Will the Minister of TRRIGATION AND
POWER be pleased to state :

(a) whether the attenti>n of Govern-
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ment has been drawn to the demand made
by the Assam Chief Minister to take .over
the responsibility of flood control in Assam
by taking over the Brahmaputra Flood Con-
trol Commission ; and .

(b) if so. the reaction of Government
thereto ?

THE MINISTER OF IRRIGATION
AND POWER (DR. K. L. RAO) : (a) and
(b). The Chief Minister of Assam has
written to the Prime Minister stating that
the task of controlling the Brahmaputra and
its tributaries is beyond the resources of the
State Government and that the responsibi-
lity should be taken over by the Central
Government and has suggested that this
matter could be discussed.

This matter is yet to be discussed.

Proposals to Halt Deluxe and Western
Express Trains at Sawai Madhopur

#340. RAJMATA GAYATRI DEVI:
Will the Minister of RAILWAYS be pleased
to state :

(a) whether Government have accepted
the proposal to halt the Deluxe and
Western Express Trains at Sawai Madhopur
Junction ; and

(b) if so, from which date the proposal
would be implemented ?

THF MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA) : (a) aad (b).
The stoppage of 25-Dn/26-Up Airconditioned/
Paschim Express at Sawai Madhopur
station has been provided with effect from
1-4-1971.

Issue of Licences to Voltas for
Manufacture of Additional
Machinery

*342, SHRI CHINTAMANI PANI-
GRAHI : Will the Minister of INDUS.
TRIAL DEVELOPMENT be pleased to
state ©

(a) whether Voltas has been licensed
for the manufacture of additional machinery
of nearly a erore of rupees per year ; and

(b) if so, whether this was scrutinised
before hand by the Monopolies Commis-
sion ?
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THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI GHANSHYAM OZA) : (a)
and (b). Yes, Sir. M/s. Voltas were granted
an industrial licence in August, 1969 for the
‘manufacture of 12 numbers a year of
Rotary-cum-Down Hole Blast Hole Drills
valued at Rs. 1.08 crores. The question of
scrutiny by the Monopolies. Commission
did not arise a¢ the Monopolies and Res-
trictive Trade Practices Act had not come
into operation then.

Coaches of Calcutta-Bound Co;llﬁeld Express
Gutted at Dhanbad Station
*343. SHRI KRISHNA HALDER :
SHR1 SAMAR GUHA :

Will the Minister of RAILWAYS be
plcased to state :

(a) whether 3 coaches of Calcutta-bound
Coalfield Express were gutted at Dhanbad
Station on the 11th May, 1971 ;

(b) if so, the reasons thereof ;

(c) whether the attention of Government
has been drawn to the increasing number of

accidents to Railway trains such as short
circuit etc. ; and

(d) if so, the steps taken by Govern-
ment to avert such incidents ?
\

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA) : (a3) On
11-5-1971 when the rake of Coalfield Ex-
press consisting of 14 coaches was standing
berthed in a siding at Dhanbad Station, the
dining car and the adjacent third class

chair car of the rake caught fire at about
04.15 hours.

' ‘(b) An inquiry was held but due to the

dining car from where the fire originated
having been destroyed by fire, no definite
cause could be established.

(¢) No, Sir. The facts are otherwise
and the incidence of fires in trains has
come down significantly. During the year
1970-71 i.e. April, 1970 to March, 1971,
there were only 12 cases of fires in trains

against 47 cases during the previous year
ie. 1969-70.

(d) (i) As a result of detailed studies
conducted by the Research
Designs and Standards Organi
sation, comprehensive modifi°
cations were carried out in the
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electrical train lighting system
of coaches.

(ii) All coaches particularly wooden
bodied coaches are being tested
for leaks.

(iii) Insulating sleeves are being pro-
vided on leads of fans and
junction boxes.

(iv) Branch wiring of coaches is be-
ing thoroughly checked during
periodical over-haul.

Bottling Plants for Gold Spot and
Coca-Cola

*344, SHRI S. P. VERMA : Will the
Miaister of INDUSTRIAL DEVELOP-
MENT be pleased to state :

(a) the number of bottling plants bottl-
ing Gold Spot in the country in the year
1965 and 1970 and their locations ; and

(b) the number of bottling plaats bottl-
ing Coca-Cola in the country in the year
1970 ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI GHANSHYAM OZA) : (a)
Twenty eight bottling plants were bottling
‘Gold Spot’ in the country in the year 1970
as against fif een such plants in the year
1965. A list showing the location of ‘Gold
Spot’ bottling plants is laid on the Table
of the House. [Placed in Library. See No.
LT-344/71.]

(b) Twenty-one bottling plants were
bottling ‘Coca-Cola’ in the year 1970.

Closure of Small Scale Industries due
to shortage of Coal and Steel

SHRI1 BISHWANATH
JHUNJHUNWALA :

SHRI NATHU RAM
AHIRWAR :

SHRI CHANDRIKA PRASAD :

Will the Minister of INDUSTRIAL
DEVELOPMENT be pleased to state :

(a) whether a large number of small
industrial units in the country are faced
with the consequence of closure due to the
acute shortage of coal and steel ; and

(b) if so, the total need of these units

and the steps taken by Government to meet
them ?

*346.
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THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a) No, Sir.

(b) Does not arise.

Shortage of Powezr in D:zlhi due to fail
of Water Level in Sutlej

*347. SHRI N. S. BISHT :

SHRI K. M. MADHUKAR :

Will the Minister of IRRIGATION
AND POWER be pleased to state :

(a) whether he has stated that Delhi is
likely to face an acute shortage of power
in case the water level in the Sutlej river
does not rise ; and

(b) if so, the measures taken or pro-
posed to be taken by Government to main-
tain adequate supply of power to Delhi ?

THE MINISTER OF IRRIGATION
AND POWER (DR. K. L. RAO): (a)
and (b). In the statement laid on the Table
of the House on the 25th May, 1971, I had
pointed out that if the inflows into Bhakra
did not improve, there would be reduction
in generation of about 2 million units per
day at Bhakra and as a consequence all the
States receiving power from the Bhakra
Project would have to cut down their power
This would affect Delhi as
well.  Accordingly, Government had pre-
pared a scheme for load shedding in Delhi
area which was being kept ready for imple-
mentation, in case the power supply position
at Bhakra aguravates. (However, the posi-
tion has since improved considerably). The
measures included load shedding of about
30 to 50 MW in Delhi by—

(i) Shifting of shop hours.

(ii) banning the use of decorative
lights and illumination of foun-
tains.

(iii) regulating cinema shows.

(iv) staggering of industrial loads.

(v) phased load shedding of feeders
in different areas of different
hours of the day.

Apart from improvement in power gene-
ration at Bhakra, commissioning of the
55 MW generating unit at I.P. Station,
Delhi in a few weeks’ time, commissioning
of Badarpur Thermal Power Station next
year and inter-connections with neighbour-
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ing power systems, will ensure maintenance
of adequate supply of power to Delhi.”

New Procedure of counting of Votes

*348. SHRI JAGANNATHRAO
JOSH] :
SHRI R. V. BADE :_
Will the Minister of LAW A.ND

JTUSTICE be pleased to state :

(a) whether during the last Elections
to Lok Sabha, substantial changes were
made in the procedure for counting of votes
without consulting the major political
parties ; and

(b) if so, the names of the political
parties, separately, which supportcd or
opposed the new procedure for counting of
votes ?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND JUSTICE
(SHRI NITIRAJ SINGH CHAUDHARY) :
(a) and (b). The counting procedure was
changed by making suitable amendments to
the Conduct of Elections Ru'es, 1961, on
the basis of the recommendations received
from the Election Commission. The pro-
cedure thus adopted for amendment of the
rules does not constitute any departure from
the practice hitherto adopted, nor does the
law governing the conduct of elections pro-
vide for any prior consultation with the
political parties before amendments to rules
could be undertaken. A letter dated the
20th January, 1971. jointly signed by the
fo/lo.wing persons belonging to thc political
part!es indicated against their names was
FCCCIVCd in the Election Commission express-
Ing opposition to the introduction of last
minute changes in the rules :

1. Shri Pitamber Dass —-
2. Shri Raj Narain

Jan Sangh

—  Samyuktha
Socialist
Party

3. Shri S. D. Mishra

~— Congress
then led by
Shri
Nijalingappa

4 ShriR. C, Cooper Swatantra

T.“‘O comMunication opposing th.¢ new pro-
bedl{lc Was received from any cther political
Parties.
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Shortage of Coal iu Delhi due to Strike
of Railway Workers

*350. SHRI G. Y. KRISHNAN : Will
the Minister of: RATLWAYS be pleased to
state :

_ (a) whether due to the strike of Railway
workers there has been an acute shortage
of coal in the capital. since January, 1971 ;
and :

(b) if so, the steps taken by Government
in this regard ?

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA): (a) and
(b). Strike of Railway Staff and other
factors have affected movement of coal to
Delhi since January 1971 and even earlier
since September 1970.

Drop in movement of coal to Delhi
was caused due to a general drop in coal
loading from West Bengal and Bihar fields
during 1970-71 and particularly since Sep-

_ tember 1970 due to the serious difficulties

faced by the railways in the Eastern Sector
for reasons beyond their control. The
single largest factor affecting the smooth
train running and supply of wagons
to collieries in West Bengal and Bihar fields
has been the adverse law and order condi-
tions in West Bengal such as the thefts of
wagon fittings, over-head traction wires,
telecommunication cables, track materials
etc., victimisation of passenger and goods
trains, assault and murders of railway staff,
looting and arson of railway property at
stations and offices, lightning and prolonged
strikes by railway staff, bomb attacks at
stations, yards and copnies, bundhs, hartals,
and other stoppages of work patalysing
railway operation and many other such anti-
social activities. Proper and effective action
to control such activities in a function of
the State Governments. The railwavs cn
their part have strengthened their own
Protection Force in the area to. the maxi-
mum extent possible. Closest possible co-
ordination is being maintained by the
Railway authorities at all the levels with the
State Government of West Bengal to enable
them to deal with such activities
cflectively. They have been requested at
the highest level to take firm and effective
steps to restore noimalcy in railway working
in the area, Therc has, however, becn no
improvement in the situation so far. Once
the railway werking in that area is restored
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to normal there will be no difficulty in capacity for the manufacture of a leather,

meeting the coal demands satisfactorily.

Recommendations of Sub-Committee of
Development Council on Leather
and Leather Goods Industries

*353, SHRI DHANDAPANI : Will
the Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state :

(a) whether Government have accepted
the recommendations of the Sub-Committee
of the Development Council for Leather and
Leather Goods Industries ;

(b) the steps taken by Government for
rationalisation of production through
mechanisation and modernisation ; and

(¢) the main recommendations of the
above Sub-Committee ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI GHANSHYAM OZA); (a)
The recommendations of the Sub-Committee
(Machinery Sub-Committee) (apart from
those of the Committee and the Panel)
were considered and accepted by the Develop-
ment Council for Leather and Leather goods
Industries at their fifth meeting held on 25th
November, 1970. These recommendations
are under the consideration of the Govern-
ment and will be implemented to the extent
feasible.

(b) Efforts are made by the Government
to rationalise the production of leather and
leather goods industries through mechanisa-
tion and modernisation. Some of the steps
taken by the Government in this direction
are that liberal import of machinery is being
allowed for balancing, modernisation and
replacement purposes under the Registered
Exporters Policy for these items. Inso far
as small scale industries are codcerned they
are getting necessary help for mechanisation
from the National Small Industries Corpora-
tion through their hire purchase scheme.
Apart from this, the STC is also assisting
the small scale units in product developinent
and setting up of fresh capacities.

(c) A statemcent containing the recom-
mendations of the above Sub-Committee as
accepted by the Development Council for
1cather and Leather goods Industrtes is
laid on the Table of the House.

Statement

(i) D.C., S.S.1. may assess the present

footwear and leather goods machinery in
the small scale sector and encourage the
setting up of a unit for undertaking manu-
facture of some of these machines.

(ii) D.G.T.D. may alsc be requested to
study the feasibility of setting up of capa-
cities for the manufacture of some ,of the
sophisticated machines, the manufacture of
which cannot be undertaken in the small
scale sector.

(iii) C.S.L.R. should take concrete steps
for developing and exploring the possibilities
of indigenous know-how for the manufac-
ture and improvement of some of the
machines which are required for those
industries with the active participation of
C.M.E.R.I. (Central Mechanical Engineering
Research Institute) and C.LR.I. (Central
Leather Research Institute). If necessary
the manufacturers of leather, footwear and
leather goods machinery may be associated
for getting quick results.

(iv) The proto-type centres run by the
National Small Industries Corporation may
explore the possibilities of setttng up of
capacities for the manufacture of son.e of
the machines with indigenous know-how, if
necessary in cooperation with C.M.E.R.I.
and C.L.R.I.

(v) Quick changes are taking place in
the manufacture of machineries required for
tanning, footwear and other leather goods
industries. This is obviated because of the
necessity to meet demand for high quality
and types of leather, footwear and leather
goods, which are required in various
countries. The methods of construction and
manufacture of footwear is changing at a
very quick pace. It would be, therefore,
advisable to have a Standing Cominittee
appointed by the Ministry of Industrial
Development and Internal Trade to study
and watch the progress that is taking place
in the machine manufacturing industry in
the country and abroad so that the necessary
entrepreneurial guidance can be given for
setting up of new capacities with latest
techniques.

(vi) Some of the shoe machinery manu-
facturers are finding it difficut to get essential
imported components for the production of
these machinerics in the country because of
the non-existence of any provision in the
1.T C. Policy for allowing imports according
to the approved manufacturing programme.
It is therefore, recommended that when the
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new policy for the 1971-72 is announced,
specific provision may be made for allowing
imports of essential components according
to the prrticular manufacturing programme
of the machinery manufactures.

(vii) Although there are units for the
manufacture of leather, footwear and leather
goods in the country, there are not enough
trained technicians for the short-term and
long-term maintenance of the machines. It
is, therefore, suggested that large scale units
having machines would train adequate
number of people in the maintenance of
these machines so that their services can be

made use of by new units which are set up
i o the country.

(viii) Training of techmical personnel
for the specific requirements of leather and
footwear machinery should be paid adequate
attention to. In order to acqueaint these
technical personnels with the latest advances
in such machinery, periodical visits to inter-
nationally known machinery fairs should be
undertaken. Particularly in the footwear
apart from pew machines, redical new
chenges in techniques of production are
constantly being evolved, and show techno-
logists in this country should be permitted

and encouraged to keep full abreast of such
developments.

(ix) Every year the Ministry of Educa-
tion sponsors several candidates in various
banches of industry for trainiog abroad. It
is suggested that training in the design,
maintenance and manufacture of leather,
footwear and leather goods machinery should
also be included in the programmn.e.

(x) In case any indigenous manufacturer
of all these machineries require their people
to be trained abroad or require services of
foreign technicians in the manufacture of
these machines (including fcotwear moulds,
iudustrial sewing machines, etc.) every faci-
lity may be provided by the Government.

Absorption of Retrenched Employces of
Railway Electrification Project

*355. SHRI SAMAR MUKHERIEE :

Will the Minister of RAILWAYS ba pleosed
to state :

(a) whether the then Railway MiDister
assured several Members of Parliament that
all the 600 retretiched employees of Railway
Electrification Project would be reinstated
and absorbed in recgular employment any-
where on the Indian Railways ;
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(b) if so, how many of them have been
absorbed so far and given regular employ-
ment ; and

(c) the reasons for not absorbing the
entire staff till now ?

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA) : (@) Severetl
Members of Parliament had represented this
matter to my predecessor. His dicision,
which is on record, was that the discharged
casual labourers of the Railway Electrifica-
tion should be given preference and also
considered against additional vacancies.

(b) and (c). Casual labourers to the
tune of 366 have already been taken back in
the Railway Electrificatlon Allahabad. In
view of the workload tappering off, further
chances of any of the casual labourers
beiug absorbed are very remote. Efforts
have, however, been made to get regular
employment for Railway Electrification
casual lobourers. After screening, a panel of
158 surplus casual labourers was initially
formed, out of which 114 have since joined
the Jagadhri, Kalka, Alambagh and Bikaner
workshops. 2 further panels of 1C0 and 117
have sirice been formed for appointment on
the Northern Railway.

Credit from Naticnalised Banks for Early
Completion of Rajasthan, Gandak, Kosi
and Other Cznal Projects.

*356. SHRT BHOGENDRA JHA : Will
the Minister of IRRIGATION AND
POWER be pleased to state.

(@ Whether the Rajasthan. Gandak,
Western Kosi and other big Canal Projects
require huge amounts and the major cause
of delay in their completion is paucity of
funds ; and

(b) whether his Ministry has aproached
the Ministry of Finance for securing credit
from the nationalised banks for early comp-

letion of such projects and if so, the result
thereof ?

THE MINISTER OF IRRIGATION
AND POWER ( DR. K. L. RAO): (a)
Yes, Sir.

(b) The nationalised banks lend mostly
short-term credit and occasionally medium-
term credits only. They also lend support
to the borrowing programmes of the State
Governments, but they do not finance
directly irrigation projects which require very
long-term loans.
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Introduction of Express from New Delhi to
Madras.

*357. SHRI MURASOLI MARAN :
Will the Minister of RAILWAYS be pleased
to state:

(a) whetter there is any proposal to
iutroduce an Fxpress to Madras from New
Delhi similar to the Rajdhani Express to
Culcutta; and

(b) If so, when it Is likely to be intro-
duced ?

THE MINISTER OF RAILWAYS
(SHRI BANUMANTHAIYA) : (2) and (b).
Ministry of Railways have accepted in prin-
ciple the need for introduction of a Rajdhani
Express from Delhi to Madras. This, how-
ever. will have to wait till the route from
Mathura to Madras is improved to cater for
the higher speed.

Industries Suffering for Wanting Coal
*359.

SHRI RAJDEO SINGH :
DR. RANEN SEN :

Will the Minister of RAILWAYS be
pleased to state :

(a) whether the Railway Board has
stated that there is no shortage of Wagons
and Coal also;

(b) if so, whether the Railway Board
has reccived representation regarding the
demand for coal from the manufacturing
industries that they are suffering badly in
the country for want of coal; and

(¢) Government reaction thereto ?

THE MINISTER OF RAILWAYS
(SHRI HANUMANTEAIYA) : (a) 1o (c).
There is no shoitage of railway wagons or
coal as such 1o m.cet the cutrent level of the
country’s ccal demrands.

The Railway Eoard have, however, recei-
ved representations from the  manufzcturing
industiies akcut their diffculties in getting
coel particularly frcoi the West Pengal and
Bihar fields.

These difficulties kave becn caused by
the Railways’ inability to function normally
in the Eastern sector.  The working of Fas-
tern and South Eastern Railways has btcen
seriously aficcted by tke geraally pcor law
and order cenditions in West Fergal and the
large scale ircrcase in - miscicants  activitics
such as, the theft of vacon fittings, cver-
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head traction wires, telecommunication
cables, track materials etc., victimisation of
passenger and goods trains, assault and mur-
ders of railway staff, looting and arson of
railway property at stations and offices,
lightening and prolonged strikes by staff,
bomb attacks at stations, yards and colonies,
budhs, hartals, and other stoppages of work
paralysing railway operation and many other
such anti-social activities., Proper action to
control such activities lies with the State
Governments. The Railways on their part
have strangthened their own Protection Force
in the area to the maximum extent possible.
Closest pessible co-ordination is being main-
tained by the Railway authorities at all
levels with the State Government of West
Bengal to enable them to deal with such
activities effectively. They have been reques-
ted at the highest level to take firm and
effective steps to restore normalcy in railway
working in the area. There has, however,
been no improvement in the situation so far.

Disruption of Train Service on the Eastern
and South Eastern Sectors of Indian

Railways
*360. SHRI H. M. PATEL : Will the
Minister of RAILWAYS be please to

state :

(a) whether Government have come to
know of several cases whether attempts were
made to disrupt service by anti-social and
anti-notional elements on the Eastern and
South Eastern sectors of the Indian Rail-
ways ;

(b) if so, the various instance in this
regard known to Government ;

(c) whether he recently called a meeting
of senior officers of various Departments to
assess the situaticn ; and

(d) if sc, tle
thereat ?

main goints discussed

TEE MINISTER OF RAILWAYS
(SHR1 HANUMANTHAIYA) (@) Yes,
Sir.

(b) A statawent is laid on the table of
thke Sabka. [Pliced in Litrcry. See No.
1T—245/711.

(¢) Yes.

(d) A statcvent irdicating the decigicns
takep at the 1rcetirg is lald ¢n the tatle of
ttc Satla. [(Plced in Litrary. Sce No.
LT—245/71).
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Grant of Safety Certificates without Testing
the Gears of Newly Introduced Colour
Lizht Signalling

1501. SHRI S. M. BANERIJEE : Will
the Minister of RAILWAYS be pleased to
state : _

(2) whether the D. S. T. E. (CLS)/RE/
Kanpur has given safety certificate of newly
introduced colour light signalling stations
between Allahabad and Tundla ;

(b) whether it is a fact that before
giving safety certificates; he has not satisfied
himself by testing the gears, as required in
safety rales ; and

(c) if so, the reasons therefor ?

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA) : () Yes.

(b) As required under the Rules, the
D.*S. T. E. (Colour Light Signalling) or
A.S. T. E. (Colour Light Signalling) has
satisfied himself by testing the gears before
giving safety certificates, and where the
safety certificate has originally been given by
AS.T.E. (Colour Light Signalling), it has
been countersigned by D.S.T.E. (Colour
Light Signalling).

(c) Does not arise.

Gap between Supply and Demand of
Scooters in Delhi

1502. SHRI CHANDRA SHEKHAR
SINGH) : Will the Minister of INDUS-
TRIAL DEVELOPMENT be pleased to
state :

(a) whether, against an average booking
of 100 Bajaj scooters per day in Delhi by
its authorised dealers, there is only a supply
of 400 scooters per month for the people of
Delhi, of which a big chunk is given away
to people who are entitled to Government
quotd ;

(b) if so, whether as a result, the people
registering these days at Delhi are told that
their turn will come in nine years time from
now ; and

(¢) if so, the action being taken to ease
supply position in Delhi ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD) :
(a) The average number of orders booked
in Delhi for Bajaj 150 cc scooters is around
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GO to 65 scooters per day. Against this rate
of booking, an average of 730 scooters per
month were supplied to the dealers in
Delhi during the period from Ist October,
1970 to 31st May 1971. Of this number, an
average of 400 scooters per month were
delivered to the Government allottees and
the balance to the customers against normal
bookings.

(b) Yes, Sir,

(c) There is a general shortage of
scooters not only in Delhi but throughout
the country. In order to augment the
production of scooters the Government have
decided to set up a public sector unit for
the manufacture of a scooter of a proven
foreign design for an annual capacity of
1,00,000 numbers. In addition, letters of
iatent have been granted 1o 18 parties for
the manufacture of scooters based on indi-
genous designs and resources, for a total
annual capacity of 4.14,000 numbers. Appli-
cations for substantial expansion from the
existing scooter manufacturers, including
M/s Bajaj Auto Ltd., are also at present
under consideration. It is expected that,
with the implementation of these schemes,
the supply position of scooters in the
country would ease over a period of time.

Complaint against Yenkay Speedometer
used in Lambretta Scooters

1503.  SHRI CHANDRA SHEKHAR
SINGH Will the Minister of INDUS-
TRIAL DEVELOPMENT be pleased to
state

(a) whether his Ministry has receijved
any complaint from actual Lambretta
Scooter owners about certain inherent manu-
facturing defects in the ‘‘Yenkay” speedo-
meters made by a Bangalore firm and used
in Lambretta scooters by the Automobile
Products of India, Bombay ;

(b) if so, the numbers thereof and the
actual nature of complaints against these
speedometers ; and

(c) the action being
regard ?

taken in this

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESEWAR PRASAD):
(a) to (c). Althought no complaints abont
manufacturing defects in the ©Yenkay”
Speedometres fitted in Lambretta scooters
have been reccived by the Ministry of
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Industrial Development from the scooter
Owners, the manufacturers of Lambretta
Scooters have reported to the Ministry that
335 complaints in this regard were received
by them from the scooter owners during the
year 1970-71. The scooter manufactures
had taken up the matter with the Bangalore
firm and in cases where complaints were
received during the warranty period, the
defective speedometers have been replaced.
The Bangalore firm manufacturing these
speedometers has reported that the defects
complained of were (a) flickering of the
needle and (b) non-functioning of the
Odometer. According to them the defects
are not due to use of inferior material for
producing plastic components as the same
material has been used in all types of
speedometers with no complaints.  The
manufacturers claim that the number of
complaints constitute less than 3% of the
aumber of speedometers supplied over a
period.

The Bangalore firm has explained that
they have investigated the defect in detail
and are taking corrective action to achieve
closer tolerances between the Odo wheel and
the traffic wheel to withstand heavy
vibrations obtained in Indian road condi-
tions.

wzalR edem (afsaw @A) a7

WA AT godl & g @rar
ST

1504. srowewivimm qid: 7471 I
w1 ag A Y FOr w9 5

(%) w1 afsgw T & waE @
& @aAE aF 7 Y9y ¥ fAu A1 WA
e TSE 4Y faig asg < fzar qal g,

(@) afa &, 91 su& Far 717 & ;

() a1 SF &u & Amfewi aar
aifEat @ 39 THEY FY g w@q F
fad sgQy fFar g ; o

() afz & & =@ g ¥ Faw
FIAATE &1 AT WY & ?

W wet (40t gamdan) ¢ (F) o @i o
TS ¥ UF WIS THE) o ) Hag|iT
Y ST gru §@frT N

JYAISTHA 18, 1893 (S4KA)

Written Answers 40

(@) ag wSe oS aramTd T fhew
F FRQ T FT A TE A |

() < g1 TS I W) fEC
@t & fg 1966 ¥ srvardiew fdr
afsT sad are a8 fadr .

(7) a9z uoEY senw & fa¥ oF
TS 9T F AT, 1966 § & &< AN
T3 ¥ ¥fFT S gugaa afw o &
AT | HT: 37 ATIE TordT &1 {F & @iy
#1 faare g faar mar g

qeATALAEF  ATAUAT FT HAT &
FIXW Aeq 93 H Ay
A T FIE Ar

1505. it s sww difsa ;o Far
gtafoe fasre w0 ag a@ F¥ Far
w41 i e

(%) ¥ TEqra, «ig HATH, gAAT
gt aur segAfaaa F FIEd AR} AR

T FHY F FT FeT gA A FI AY
I a7 g1 W § ; AR
(@) afz g @ FTafaat 1 I7q
aradr #v g gfakas & & faar
FTHTT 997 FEAATE FT W & 7
gtatfns fawra weeg ¥ Io-weEt

(s fag zaT sar2) : (F) A (&), 919-
FI FHIS AT ST W § HIT AT qeT
qT @ & FIAA |

Changes in Present Set-up of Judiciary

1500. .SHR[ R. S. PANDEY : Will
the Minister of LAW AND JUSTICE bce
pleased to state :

(a) whether Government  propose  to
introduce some change in the present set-up
of the judiciary in the country to ensure
quick implementation of its policies ;

(b) if so, the salicnt features of the
proposals ip this regard ; and

(c) the steps taken so far to implement
the changes ?
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THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND JUSTICE
(SHRI NITIRAT SINGH CH AUDTARY) :
(a) No, Sir.

(b) and (c). Do not arise.
Introduction of a Comprehensive Lezislation
for amending Procedural Law and
Criminal Matters

1507. SHRI DHANDAPANIT : Will
the Minister of LAW AND JUSTICE be
pleased to state :

(a) whether the Committee of Judges
appointed to go into the problem of arrears
in the High Courts has submitted its report;
and

(b) if so, the decision
Government thereon ?

taken by the

THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND JUSTICE
(SHRI NITIRAJ SINGH CHAUDYARY) :
(a) No, Sir.

(b) Does not arise.
ly of Coal to North Bihar Area

1508. SHRI JAGANNATH MISHRA :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether North Bihar has been
allowed to suffer with regards to the supply
of coal in the name of Rational Move-
ment ;

(b) whether the supply of coal to North
Bihar is allowed via Barauni which will aot
only cost less to consumers but it will also
create an aiditional market in that region ;
and

(c) is so, whether Government propose
to take immediate steps to sze that this long
felt demand of North Bihar is met at an
early date ?

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA) : (3) to (¢).
There is no restriction to the booking of
coal to North Bihar via Garhara. Such
movement is, however, rational from the
Raniganj coalfields only, except for soft coke
and hard coke which can move even from
the Jharia field to North Bihar via Garhara
as the size of movement involvel is com-
parativelv siaall.  The other coal originating
fom Jharia and Karannura flelds has to
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move via Man{uadih due to the operational
difficulties involved in its movement via
Garhara. Enough coal is available in the
Raniganj fields to meet the requirements of
North Bihar.

Alleged Political intarfer217e in the day to
day A1ministration of Railways
150). SHRI S. A. MURUGA-
NANTHAM
SHRI R. R. SINGH DEO :

Will the Minister of RAILWAYS pleased
to state :

(a) whether a top ranking retired offi-
cial of the Railways has in reply to a ques-
tionnaire circulated by the United News of
India expressed the opinion that politicians
from Ministers to trade union leaders and
party workers interfered in the day-to-day
administration of the Railways, corroding
staff discipline and seriously imparing effici-
ency; and

(b) if so, Government’s reaction there-
to ?

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA) : (a) Yes,
Sir.

(b) Tt is considered that for the satis-
factory functioning of an organisation like
the Railways it is desirable that there is no
interference with day-to-day conduct of
affairs by political or other exterral authori-
ties. In a letter dated 23rd March, 1971
addressed to all Members of Pa:liament, the
Minister for Parliamentary Affairs and Ship-
ping and Transport has aopealed to them to
desist from taking up matters relating to the
service conditions of individual Govern-
ment employees and to set sound conven-
tions designed to assist members in the per-
formance of their Parliamentary duties.

Indianisation of Superior Posts in Foreign
owned Companies

1510. SHRI M. KATHAMUTHU :
SHRI SHYAMANAND

MISHRA :

Will the Minister of INDUSTRIAL DE-
VELNDPM3NT be pleased to state the proe-
ress made tovards Tndianisation of superior
posts in the foreign owned and foreign cont-
rolled companies in India ?
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THE DEPUTY' MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
‘MENT (SHRI SIDDHESHWAR PRASAD):
The ‘Indianisation -of “superior posts tin
foreign-owned -and foreign controlled compa-
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nies has registered a'steady ‘progress at 1all
levels. The following statement shows the
number of Indidns and non-Indians employ-
ed-in foreign and foreign controlled ‘com-
paanies on salaries of Rs. 2000/- and mensum,_

8604

Years (as No, of Tn- %%age of ‘No. -of-hon- Yeage - of Total .No of

on Ist dians emp- Indians in Indians noa- Indi- persons emP-

Jan.) loyed " 'the total emplo- -ans ‘in the loyed
employ- yed* total emp-
ment loyment

1960 1978 35.2 3633 64.8 5611

1961 2322 -40.8 3373 59.2 5695

1962 2869 47.0 3229 53.0 6098

1963 3161 519 2934 48.1 6095

1964 3736 58.1 2696 41.9 6432

1965 4585 63.9 2590 36.1 7175

1966 5198 68.8 2355 312 7553

1967 6151 74.7 2080 25.3 8231

1968 7046 80.1 1751 19.9 8797

1969 7802 83.5 1544 16.5 9346

1970 86.6 1326 134 9930

*Excluding foreign short-term technicians.
State Trading in Coasumer G21ds

1511. SHRIMATI BIBIA GHO3Y :
Will the Minister of INDUSTRIAL DEVE.-
LOPMENT be pleased to state :

(a) whether Government propose to
introduce State Trading System throughout
India for main consumer goods in order to

“stabilise prices; aad

(b) if so, the main features thereof?

THE DEPUTY . MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):

(a) There is no proposal to introduce State
Trading System for main consumer goods.

(b) Does not arise.

Industrial Units to provide emoloyment to
'uhemployed Pugincors

1512. SHRIP. K. DERO: Will ‘the
Mipister of INDUSTRIAL DEVELOP-
MENT be pleased to state

(a) whether some industrial units for
the manufacture of components for the
Thumba Rocket Launching Station are being

proposed hy Government to be startep £q
uremnloyed engineers ;

(b)  whether similar schemes to -provide
enployment to unemployed ‘Engineers -of
other areas have beea envisaged by Gover n-
ment; and

(c) if so, where new -industrial units for
the proposed schemes will be located?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a8) Yes, Sir. A Commtittee of technical
Officers was constituted to select schemes
and suitable technicians and entrepreneurs to
run them.

(b) and (c). Government gives all encou-
ragement to similar small scale aacillary units
being set up wherever large undertakings
exist,
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Steel shortage for wagon building Industry
in West Bengal

] !5]4. SHRI P.K. LCEO: Will the
Minister of RAILWAYS te pleased to state:

(a) whether all the wagon, buildirg
ucits in VJest Eengal are on the verge of
bankruptcy dre to steel shortzge; ard

(b) if so, the steps taken by Covern-
ent 1o Save these ir dustries?

TEFF  MINISTER OF RAILWAYS
(SBRI HANY MANTFAIYA): (a) No.
Wagen builders in West Pengal have how-
€var con plair ed ateut iracecvate supply of
steel for wagon orders.

JUNE 8, 1971
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(b) The requirments of steel for wagon
orders are sponsored by the Ministry of
Railways under the same priority as given
to Railways’ own requirements. However
wagon builders have not been able to fully
avail the allocation of indigenous supply
given to them due to financial difficulties.

Further, to meet the shortfall in indige-
nous supply in certain categories. Railway
Board have arranged import of about 15230
tonnes of steel from their own resources,
during the period April 70 to May ’71.
Government have also permitted all indust-
ries including the wagon builders to import
steel to the extent of 509 of their last year’s

utilisation under public notice No. 140 of
Sept. 1970.

Rise in prices of Consumer Goods and
Essential Commodities
1515. SHRI R. R. SINGH DEO ;
SHRI HUKAM CHAND
KACHWALI :
SHRI JAGANNATH RAO
JOSHI :

Will the Minister of INDUSTRIAL
DEVELOPMENT be pleased to state :

(a) whether prices of consumer goods
and essential commodities have considerably
increased in the Union Territory of Delhi
and other parts of the country during the
last three months ;

(b) if so, the extent of rise in price
index during this period ; and

(c) the action Government propose to
take to control price rise of essential com-
modities ?

TBE DEPUTY MINISTER IN THE
MINISTRY OF INLUSTRIAL DEVELOP-
MENT (SFRI'SICL FESHWAR FRASAD):
(a) and (). No, Sir. The prices of con-
sumer goods and essential commcdities bave
generally naintaired a steady trend in the
Union Territery of Delhi. As regards the
ccuntry as a whole, a statenent is attached
stcwing variations in the wholesale price
indices of selected ccnsimer geceds as bet-
ween Janvary and Aprll, 1971.

(c) The Government is taking all possi-
ble steps towards maintenance of price
statility and policies and measures fcr check-
ing price increases are kept urder conti-
Nuous review.
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Indcx Numbers of Wholesale Prices

(Monthly Averages (1961-62=100)
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Percentage
January April change
1971 1971 (April 1971
over January
1971)
Rice 189.8 196.9 +3.7
Wheat “2117 205.2 —13.1
Bajra 141.7 1277 —9.9
Gram 221.1 201.4 —8.9
Arhar 303.9 260.1 —14.4
Potatoes 136.4 111.4 —18.3
Onions 102.3 95.2 —1.4
Milk 218.5 2354 +7.7
Ghee (pure) 202.5 201.5 —0.5
Mustard oil 280.2 208.7 —25.5
Groundnut oil 219.9 206.8 —6.0
Vanaspati 185.2 182.0 —1.7
Eggs 1714 133.0 —22.4
Fish 294.4 323.2 +9.8
Meat 188.3 195.3 +3.7
Sugar 157.5 157.5 WNo change
Gur 202.8 245,6 +21.1
Tea 122.1 133.2 +9.1
Coffee 211.7 155.9 —26.4
Spices and condiments 306.8 283.5 -7.6
Processed food 165.8 165.3 —0.3
Kerosene 176.2 176,2 No change
Cycles 119.3 121.1 +15
Cotton manufactures 157.0 159.7 +1.7
Silk and rayan manufactures 120.7 123.7 “+2.5
Woollen manufactures 182,0 183.2 +0.7
Leather products (shoes) 92.1 92.1 No change
Aluminium utensils 148.4 1484 No change
Pottery goods 138.4 1384 No change
Toilet requisites 144.5 144.6 +0.1
Soap 1447 1449 No change
Lamps and lanterns 160.5 160.5 No change
Matches 114.1 114.4 No change
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Closure of Match Factorles in
South India

1516. SHRI DINESH JOARDAR :
SHRIMATI BHARGAVIL
THANKAPPAN :
Will the Minister of INDUSTRIAL

DEVELOPMENT be pleased to state :

(a) whether the attention of Govern-
ment has beea drawn closure of* hand-made
match factories in South India, particularly
in Sivakasi, due to short supply of essential
raw materials ;

(b) if so, the action taken by the
Government-to provide raw materials such
as ‘match. wax’ and blue match paper in
time ; B

(c) whether the foreign controlled
match sector has been allotted such
materials according to its full'requirements ;
and

(d) ifsq, the reasons thergfor ?

THE DEPUTY MINISTER. IN THE
MINISTRY QF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a) and (b). No, Sir ; but certain represen-
tations were received from Hand-made
match factories and their Assaciations in
Tamil Nagdy in regard to non-availability of
adequate essential raw materials such as
match-wax- and blue match-paper. The
matter regarding:the supply aof: match-wax
is being attended to. As regerds blue
match-paper, the paper mills. have been re-
quested to take necessary steps to maintain
supplies of this item to the small scale
match manufacturers.

(c) and'(d). Both blue match-paper and
paraffin wax are, indigenously gayailable and
no allocations of these materia)s are being
wmade to large scale match factories.
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Issue of Inéustrial licerces to Big
Business Houses

1518. SHRI CHINTAMANI PANI-
GRAHI1 : Will the Minister of INDUS-
TRIAL DEVELOPMENT be pleased to
state :

.(a) whether M{s, Andrew Yule, Wal-
chapd, T. V. Sundaram Iyengar Amin and
Rallis have got new industrial licences dur-
ing-April, 1970 to April. 1971 ; and

(b) if so, the dates on which these new
licences were issued to the aforesaid Big
Business Houses ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a) and (b). During the period from 1st
April, 1970 to 30th April, 1971, industrial
lisences were issued to all the industrial
Houses referred to, except T. V. Sundaram
lyen,ar.  The number and dates of the
loences issued to each of the industrial
greups are given below :
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House ' No, of Date of
Ljcences Licences °
1. Andrew Yulg . . 3 14-4-1970
22-12-1970
19-1-1971
2.. Walchand 4 31-12-1970.
2-1-1971
18-1-1971
4-2:1971.
3. Amin 4 18-6-1970
14-8:1970
9:12-1970
16-1-1971'
4. Rallis 1 16-11-1970

Only one licence issued to M/s. Andrew
Yule is for establishment of a new under-

taking.

The other licences are for carrying

on the business of the undertaking, for
substantial expansion or for, manufagture
of new. article, in an existing underta.lung.

Cuttack-Paradeep Railway Line

1519.

SHRI P. K. DEO : Will

the

Minister of RAILWAYS be pleased: to

to.state :
(a) whether

the construction of the

Cuttack-Paradeep Railway line is gomg on
according to the schedule ; and

'(SHRI HANUMANTHAIYA) :
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(b) ifrnot, the reason for the delay ?

THE MINISTER OF RAILWAYS
(a) Yes.

(b) Does not arise.
-

Settmg up of Flood forecashng and
‘Warning Centres

1520. SHRI P. K. DEO :

SHRI B. K. DASCHOWD-
HURY : )

Will the Minister of IRRIGATION
AND POWER be pleased to state :

(a) wheiler Governn.ent propose to set
up. flood forecasting, and warning centres in
various tegxqr.s of the counuy.; and

~ (b).if so, the names of places. (State-
wise) were such stations (i) have been set up
and (i) are hkely to be set up ?

THE,DEPUTY MINISTER IN THE
MINISTRY OF lRRlGATION " AND
POWER, (SHR1 B. N. KUREEL) (a) and’
(b). The central Government HaVve sét up’
flood forecasting Centres in the most
vulnerable areas in the country, for issue of
forecasts of floods. The details of these
centres are as follows : RO

DO FUE § S5 S

- s

Locatjon_of flood
forecasting centre

Locaticn of
Control room

Rivers for whiéﬁ%r& ’
casts are lssued

Iy l

1. Gauhati
(Assam)

2. Jalpaiguri
(West Bengal)

3. Patna
(Bihar)

4. Lucknow
(Uttar Pradesh)

S. Surat
(Gujarat)

Dibrugarh 1 Main ht‘ﬂ\ﬂmputra
Jorhat | Pagladiya. -
Nalbari Manas, Beki and Barak,
Barpota Road } (Assam)
Goalpara |
Silchar J

Nil Teesta

Muzaffarpur )
Darbhanga !
Monghyr r
Birpur

Allahabad
Varanasi
Gorakhpur

Broach (Gujarat)

Ganga from Buxer to
Farakka. Burhi Gandak,
Kamla Balan, Bagmati

(Bihar)
and Kosi.
Main Ganga at varanasi
(Uttar Pradcsh) Ghagra, Rapti and
Gomti.

Narmada apd Tapi.

Hoshangabad (Madhya Pradesh)
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6. Bhubaneswar
(Orissa)

7. New Delhi New Delhi

.JUNE 8, 1971

Balasore (Orissa)
Bajahnundry (Andhra Pradesh)
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Subarnarekha, Burh-
abalang, Baitarni, Brah-
mani, Rushikulya and
Mahanadi.

Yamuna and Sahibi.

e——

There if no propcsal at present for setting up further centres and control rooms

during the Fourth Five Year Plan period.

Setting up of a Tyre plant in Pub’ic
Sector with Japanese Collaboration

1521. SHRI YAMUNA PRASAD
MANDAL : Will the Minister of IN-
DUSTRTAL DEVELOPMENT be pleased
to state :

(a) whether Government have finalised
a proposal to set up a Tyre Plant in the
Public Sector with Japanese collaboration ;

(b) if so, the site
plant ; and

selected for this

(c) the estimated production canacity of '

of the plant ?

THE DEPUTY MINISTER 'IN THE
MINISTRY OF INDUSTRIAL DEVELOP-

MENT (SHRIT STDDHESH N AR PRASAND):

(a) No, Sir.
(b) and (¢). Do not arise.

Cost Estimate of Gumti Hydel Project

11522. SHRI DASARATHA DEV : Will
the Minister of IRRIGATION AND
POWER be pleased to state :

(a) the estimated cost of Gumti Hydel
Project, Tripura ;

(b) whether' the cost has been revised,
if so, the reasons therefore ;

(c) the revised cost estimate of the
project : and

(d) whether the progress of the work is
satisfactory anid, if not, the reasons
thereof ?

THE DEPUTY MINISTER IN THE
MINISTER OF [RRIGATION AND
POWER (SHRI B. N. XUREEL) : (a) The
present estimated cost of Gumti Hydel
project is Rs. 633.31 Iakhs.

(b) The estimated cost as sanctioned in
January, 1965 was Rs. 312.62 lakhs and has
since been revised. The reisons for the
revision of the cost are (i) change in the
design featurcs of the dam from earth-cum-

rock fill dam to brick masonry-cum-concrete
dam ; (ii) provision of a partly open and
partly cut and cover-channel as against a
brick-lined power chaanel originally ; (iii)
increased provision for residential and non-
residential buildings ; (iv) general increase in
the cost of equipment and (v) corresponding
increase on establishment and other indirect
charges. '

(c) The revised estimated cost of the
project is Rs, 633.31 lakhs.

(d) There has been some slippage in the
targets of execution of various items of
works. The reasons may be attributed to
the delay in the supply of explosives for
excavation, difficulty in the procurement of
steel, lack of proper road and rail com-
munication facilities, maintenance trouble
with the construction machinery used by the
contractors and late supply of construction
power.

Strike by workers of Railway Goods
Shed, Alwaye (Kerala)

1523. SHRI A. K. GOPALAN : Will the
Minister of RAILWAYS be pleased to state :

(a) whether the workers in the Railway
Goods shed, Alwaye (Kerala) launched a
one-day token strike on the 5th May,
1971 in support of their demands ;

(b) if so, the main demands of the
workers ; and

(c) the steps taken by Government to
meet them ?

THE MINISTER OF RAILWAYS
(SHRT HANUMANTHAIYA) : (a) Certain
labourers engaged by the merchants’ con-
tractors at Alwaye Goods shed struck work
for one hour on 5-5-1971 and again from
8-5-1971 to 11-5-1971.

(b) and (c). They demanded higher
wages. The contractors having agreed to
increase their wages, the strike was called nff

and the labourers resumed work from
12-5-1971.
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Increase in berths and seats in Dehradun
Express and Janata Express between
Bombay Central and Kotah

1524. SHRI ONKAR LAL BERWA :
SHRI HUKAM CHAND
KACHWAI :

Will the Minister of RAILWAYS be
pleased to state :

(a) whether Government propose to
"increase theé iumber of ‘berths -and 'seats in
the Dehradun Express and Janata Express
between Bombay Central and Kotah ; and

(b) if so, the number of bertks and seats
proposed to be increased in these trains ?

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA): (a) and
(b). The load of 19Dn/20Up Bombay-
Dehradun Express has been augmented by
3 bogies between Kota and New Delhi and
of 23Dn/24Up Bombay LCelhi Janata Express
by one III class coach to clear the summer
rush.

Conversion of Miraj-Kurduvadi-Latur Line
into Broad Gauge (Scuth Central
Railway)

1525. SHRI S. R. DAMANI : Will the
Minister of RAJLWAYS be pleased to
state : '

(a) whether the survey for conversion
of the parrow gauge line between Miraj-
Kurduvadi-Latur into broad gauge has teen
completed ;

(b) if so, what are the findings ; and

(¢) when the work on this line would be
started ?

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA) : (a) to (c).
Engireering and traffic surveys fcr the
conversion of the Miraj-Kurduwadi-Latur
N.G. section to B.G. were carried out in
1956-57 and the project was found to be
unremunerative. However, based on the
recommendations of tte Uneconomic Eranch
Lines Committee, 19¢9, a traffc survey fcr
assessing the present day traffic prospects
and justification for the ccnversion of only
the Kurduwadi-Pandbharpur N.G. section to
B.G. has now been undertaken. A decision
regarding the conversion of tke line will be
taken after the survey is ccorpleted and the
results tleveof teceme known.
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Schemes fer Expansion of Paper Mills

1526. SHRI S. R. DAMANI : Will the
Minister of INDUSTRIAL DEVELOP-

.MENT be pleased to state :

(a) whether some of the  big paper

mills have submitted schemes for expansion ;

(b) if so, for how long these schemes
are pending, and how many bhave got

- clearance ; and

(c) the reasons for the .delay in the
disposal of the remaining cases in view
of the acute shortage of paper in the
country.

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-

- MENT (SHRI SIDCEESEWAR FRASAD):

(a) to (c). Since re-licensing of paper influs-
try in February, 1970, fifteen applications

- have been received frcm big paper mills. Of

these, seven have already been approved.

“ Three applications received in 1970 are under
. examination from the angle of Monopoly

and Restrictive Trade Practices Act. Five

- applicaticns received recently are under

various stages of procession.
Reform of Election Laws

1527. SHRI N. K. SANGHI : Will
the Minister of LAW AND JUSTICE be
pleased to state :

(a) whether the election Comipission

" has reiterated its earlier plea for reform of

Election Laws ; and

(b) if so, the nature of reforms suggested
and the reaction of Government theteto ?

THE MINISTER OF STATE IN THE
MINISTRY OF 1AW AND JUSTICE
(SPRI NITIRAJ SINGH CHAUDHARY) :
(@) Yes, Sir.

(b) Two statements containing the main
recon mencaticns of the Election Commission
vwere laid on the Tatle of the House on the
24th February, 1970, in reply to Starred
Questicn No, 50. Son ¢ more recommenda-
tions of tke Flection Commission are con-
tained in its Rerort on Mid-term Elections
1968-€9 (Val. I—Cereral) which was haid on
the Table of the House on the 2lst April,
1970. The reccrmendations ate  teirg

. examined.



63 Written Answers
IAMY wY SeArET

1528. »t ww =% faww : F
Mefes fawre w00 a3 TN A B
w4 f e

(F) S99 wogerar # ¥ g@w
qeTgeTe qfewg av @, 1971 ¥ gk
&% § A F TeargT I F 7 fraw
frx mr & xr’tt

(a)wq&w%mﬁ%mm
g7

wetfrs fawra wawa ®§ Sowst
" lsgy Fa s wmrY) ;- () A ST
TN B FAT T afkeg Y g
afufy frast f2% 12 93, 1971 7 gd
Ay f5v F Fra fay i ax fa=re-
fyast Bemr mar ¥ (1) wrede Af &
Feitra w4 (2) Mt faww 9g-
T ¥ arafead ¥ d5% N 9 fawdi
F qreeg ¥ amrr Frare ffaan fear
T 1 s & faanfor oy weaT e
# stenfrs arsdg 32 ¥ & are fasia
FH FTAT Frafraa iferfeat g Are-
Fa amedt & fafaen - agqsl &1 qwHl-
for Frrrr garToTTd o ST AR AT T
e faeft wav ofy Swygwr e
fagrat sk Faifat F1 Fraifa w0
ST aTa-ara TAFRT g SN F AT
fafsaq FTT, IMFTQ HT WATT FIET,
¥R TR (aRatd) 2 fastea
¥ foX Seamee 3T anfe ¥ ) dow W Y
T gwT aIE AT IEErd § @ W
qaW® G X IUgET  HIARTE AV
ST

(@) 3= A Ay gergwr afe-
g3 Y wqrAr afafa ¥ w57 grasdy amm-

JUNE 8, 1971

\Wrllten Answers 64

AW ArAres Faw e vz
x@r aar & | [wearaq § <@ fear war
Yfaq gemr LT—346/71]

A% § g wtasT sfrsa §9
&Y TArqT

1529. =it TraTer faww : 77 fafy
< /A 'ug'a—aﬁva%} Far £ 5
(%) #9 ¥s ¥ ww AR wfasa
T A e FX F AR F A A
arrfest 1 uF gfafafadea g faar
ar ; #w
(=) afz &, @ I wiq ¢ FW
& Y FNT qU@ET w AT HIIATE
F &1 faare 87

fafe @tz wvx warAw & TeT-HE
(=t farrs fag arad) : (F) o 78

(@) 7% # g wd gfaw
N aradts varfeg FQ @ a7 faarar-
ClCE- o

Thefts, Chain Pulling, etc. in Railways

1530. SHRI JYOTIRMOY BOSU:
‘SHRI ‘SAROJ 'MUKHERIJEE :

Will the Minister of RAILWAYS be
pleased to state :

(a) whether the number of thefts in
running trains, thefts of overhead wiring,
stoppage of trains by alarm chain pulling
and the number of occasions on which the
Railway Protection Force had failed to save
Railway  properties, showed alarming
increase in 1970-71 as compared to 1969-
1970 ;

(b) if so, the total number of such
instances category-wise during that period ;

(c) the estimated logs suffered by

‘Government as a result thereof ; and

(d) the steps taken by Government to
arrest the alarming increase in such inci-
dents ?
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THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA): (a) Yes,
there has been some increase.

(b) to (d). A statement is laid on the
Table of the House. [Placed in Library. See
No. LT—347/71].

Production and Export of Shoes by Bata
Company (P) Ltd., Batanagar (West

Bengal
1531. SHRI JYOTIRMOY BOSU :
Will the Minister of INDUSTRIAL

DEVELOPMENT be pleased to state :

(a) the value of production of shoes by
the Bata Shoe Company (P) Ltd., Batanagar
(West Bengal) between 1968 and 1970 and
the share of the company in the total
production of shoes in the organised sector
at present ;

(b) the country-wise valae of exports of
shoes by the Company, year-wise, during the
last three years and the share of the Com-
pany in the total export of shoes from India
at present ;

(c) the target of shoe exports, in value
as well as in number of pairs, by India for
the current year and the estimated share of
the Bata Shoe company in the total anti-
cipated export during this year ; and

(d) whether any export supply has been
rejected ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
() The value of production of iootwear by
M/s Bata Shoe Company (P) Limited,
Batanagar in the last three yea’s was as
under :—

Year (Value in Rs. lakhs)
1968 2264.2
1969 2254.5
1970 2041.8

The share of this company in the total
production of footwear in the organised
sector during 1970 was about 559,

(b) No company-wise statistics of export
of footwear are maintained. A statement
containing the couatry-wise value of export
of shoes by Bata Shoe
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furnished by the company itself is laid on
the Table of the House. [Placed in
Library. See No. LT—348/71]. The share
of the company with respect to the total
exports of the country during January to
November, 1970 was about 37%,

(c) The exports target of shoes for the
year 1971-72 is fixed at Rs. 16.27 crores of
Wwhich Bata Shoe Company expects to effect
T;;;;n-ts to the tune of Rs. 4.70 crores during

(d) No, Sir. However, according to the
firm some export business had been lost due
to their inability to meet the price and
delivery requirements,

Cost of Power Generation in Comparison
to other Countries

1532. SHRI JYOTIRMOY BOSU :
Will the Minister of IRRIGATION AND
POWER be pleased to state :

(a) the cost of generation (per unit) of
(1) hydro-electric power, (2) thermal power
and (3) nuclear power in India.

(b) the comparative cost of generation
of each category of power in the U.S.A.,
Canada, the U.K. and the U.S.S.R. ; and

(¢) whether compared to those countries,
our generation cost is higher and if so, the
factors responsible for the same ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL) : (a) and
(b). The required information is given in
the attached statement.

(¢) Yes, Sir. The reasons for lower
cost of power generation in foreign countries
are :

(i) lower plant cost ;

(ii) economies of scale by use of
much larger sizes of generating
units ;

(iii) use of modern techniques in
management and operation of
power stations : and

(iv) large scale transport of fuel by
unit trains and pipelines.
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Statement
(All ‘figures in Paise/kwh)
Name of the Hydro Thermal Nuclear
country
1 2 3
India 15t04 4 to 6 (at minehead) 5.6
6 to 11 (at remote

; locations)
US.A. 15 4.5 *
U.SS.R. 0.8 4 to 6.7 4.17
Canada * 6.85 *
U.K. * 5.25 4.8

*Represea.ative figure not available.

Collaboration Agreements with Japan

1533, SHRI JYOTIRMOY BOSU
Will the Minister of INDUSTRIAL
DEVELOPMENT be pleased to state :

(a) the total number of collaboration
agreements in the private sector entered into
with the Japanese industrialists during the
last thsee years ; d

(b) the total amount of capital involved
and the share of the Japanese counterparts

Indo-Japanese collaboration approved by
the Government during the last 3 years is
as below :

in this total amount, in respect of each
agreement ; and

(c) the articles that are being produced,

or are proposed to be produced, in each of
the joint ventures ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):

Year  Total No. of Cases which in-
cases approved volve financial
participation
by Japanese
firms

1968 12 1

1969 15 —

1970 25 4

(b) and (c). Information in respect of

cases which involve financial participation by
Japanese firms, as per approvals given, is as

(a) The total numher of cases involving below :
S. No. Name of the Name of the Total Share capital Item of
Indian party Japanese firm  equity  of Japancse manufacture
capital firm
(Rs, Lakhs)

1. Transformers and Hitachi Ltd. 183.17 22.52 Radiators,
Electricals Kerala Tokyo, bushings,
Ltd., Ernakulam Japan on-load tap

changers

2. Shri C. L. Anand Toshiba 60.00 24.00 Dry Cells
Eranakulam, Rayoxac
Cochin Co. of

Japan

3. Mj/s. B.G. Modi M/s. Osako 1.68 0.42 Coconut

and Co., Bombay Godo Co. Ltd. shell char-
Japan coal

4, Shri D. D. M/s. Matsushita 62.50 25.00 Dry cells
Lakhanpal, Electric
Bombay Industrial Co.

Ltd. of Japan
5. Shri P, Obul —do— 62.50 25.00 Dry cells

Reddy, Madras
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Protection of Azhiekal Coast in Cannanore
District of Kerala from Sea-Erosion

1534, SHRI CHANDRAPPAN : Will
the Minister of IRRIGATION AND-
POWER be pleased to state :

(a) whether any scheme has been pro-
posed to protect the Azhiekal Coast in
Cannanore district of Kerala from the
menace of sea-erosion;

@) if so,
scheme; and

(c) when the work on the scheme is
expected to begin ? '

the estimated cost of the

THE DEPUTY MINISTER IN THE
MINISTRY GF IRRIGATION AND
POWER (SHRI B. N. KUREEL) : (a) and
(b) : A scheme for constructing a sea wall
in a length of 550 m in continuation of the
existing sea wall of 450 m length, for the
protection of Azhiekal coast, has been pre-
pared by the Government of Kerala and ad-
ministratively sanctioned for a cost of Rs.
11.20 lakhs.

(c) The State Government have repor-
ted that the work on the scheme is being
started. A provision of Rs. 1 lakh has been
made for this scheme in the Annual Plan of
1971-72.

Coastal Railway Linking Ernakulam and
Quilon

1535. SHRI C. K. CHANDRAPPAN :
Will the Minister of RAILWAYS be pleased
(o state :

(a) whether Government are aware of
the demand for the construction of coastal
Railway Linking Ernakulam
and

(b)
regard ?

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA) : (a) Yes.

(b) A traffic survey for a new line
from Ernakulam to Kayankulam (an exis-
ting Railway station near Quilon) via Allep-
pey is in progress and is likely to be comp-
leted by the end of August, 1971. A deci-
sion regarding the coastruction of the line
will be taken after its financial viability is
cstablished through the traffic survey.

if so, Government’s decision in this
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Conversion of Jaipur-Sawai Madhopur line
into broad gauge and new Railway Track
between Dholpur and Gangapur Cities

1536. RAJMATA GAYATRI DEVI:
will the Minister of RAILWAYS be pleased
to state : ‘

(a) whether Government have accepted
the scheme to convert the Jaipur-Sawai
Madhopur metre gauge line into a broad
gauge line and to lay a new Railway track
between Dholpur and Gangapur cities; and

(b) if so, when this scheme is going to
be implemented ?

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA): (a) No.

(b) Does not arise.

Construction of over bridges at Jaipur and
Sawai Madhopur Junctions.

1537. RAJMATA GAYATRI DEVI\ :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether Government had a plan to
start the construction of an over-bridge at
Jaipur and Sawai Madhopur Junctions in
1970-71; and

(b) if so, when the work will be star-
ted?

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA): (a) and
(b) : At the request of the Government of
Rajasthan, the works for provision of over-
bridges at Jaipur and Sawai Madhopur were
included in the Western Railway’s Works
Programme for the year 1969-70 and 1970-71
respectively. However, the works could not
be commenced so far as the estimates for
the road approaches have not been furni-
shed by the state Government, The Railway
would sanction the works after receipt of
the estimates for the road approaches from
the State Government together with an un-
dertaking to bear their share of the cost in
accordance with the extent procedure and

execute the work on the bridge proper there-
after.
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Shortage of Cement

1540. SHRI M. KATHAMUTHU :
Will the Minister of INDUSTRIAL DEVE-
LOPMENT be pleased to state :

(a) whether there is a shortage of

cement in Bombay and some other areas in
the country;

(b) whether price of cement has also
gone up;

(c) if so, the reasons for the shortage
of cement in these areas: and

(d) the steps taken by Government to
meet the shortage?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a) to (c). on account of sho-tage of wagons
and non availability of steamers, coal, etc.,
and also due to seasonal spurt in the de.
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mand, there have been local shortages in
Bomboy and some other areas in the count-
ry. There is, however, no rise in the price
of cement.

(d) Al Cement Producers have been
alerted to expedite despatches to meet full re-
quirements. Factories normally not supplying
to Bombay City have also been instructed to
despatch cement to Bombay to meet the
demands. Railyway authorities have also
been asked for additional wagons for
movement of cement.

Issue of Licence to Zenith Steel Pipes

1541. SHRI CHINTAMANI PANI-
GRAHI : Will the Minister of INDUS-
FRIAL. DEVELOPMENT be pleased to

state :

(a) whether a licence has been given to
Zenith Steel Pipes for the manufacture of
Shear knives, Mill Rollers, Dyes, Jigs and
Fixtures ;

(b) if so, when was this licence issued ;
and

(¢) whether this was scrutinised by the
Monopolies and Restrictive Trade Practices
Commission ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELQP-
MENT (SHRI SIDDHESHWAR PRASAD):
(@) Yes, Sir.

(b) On 23rd November, 1970.
(¢) No, Sir.

Reinstatement of Retrenched Ewployces
of Olavakkode Division, Kerala

1542. SHRI M. K. KRISHNAN :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether the attention of Goverment
has been drawn to the Satyagraha launched
by the retrenched Railway empioyees who
were working in Olavakkode Davision,
Kerala, before the office of the Divisional
Executive Engineer during April last, if so,
the details thereof ;

(b) ~hether the Railway authorities have
implemented Government’s decision to re-
instate those retrenched workers in the
service ; and

(c) if not, the reasons therefor ?
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THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA) : (a) Some
casual labourers under the Executive Engineer,
Ernakulam South, who were retrenched
on completion -of the project they were
engaged for, resorted to an agitation.

(b) and (c). There has been no decision
to reinstate the retrenched workers.  Casual
labourers with longer service are available
for the reduced workload. However, efforts
are bing made to find alternative employ-
ment for the retrenched workers with Rail-
way contractors in the area.

Seminar on Water Resources of Rajasthan
and Gujarat

1543. SHRI K. LAKKAPPA : Will
the Minister of IRRIGATION AND
POWER be plcased to state :

(a) whether a two-day Seminar on water
resources of Rajasthan and Gujarat was
held in Jaipur during the 2nd week of May,
1971 ; _

(b) if so, the nature of discussions held
in the seminar ; and

(c) the decisions arrived at ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL) : (a)
and (b). Yes. A seminar was organised
by the Geological Survey of India of the
Ministry of Steel and Mines on the S5th and
6th May. 1971 at Jaipur.

Several aspects of surface water and
ground water resources of Rajasthan and
Gujarat, including methods of exploration
by Geo-physical and Geo-chemical methods
and assessment of quality and problems
such as desalination, deflouridation and
management of water resources etc., were
discussed.

(¢) The Seminar was of a technical
pature and its proceeding are under prepa-
ration.

Attack on Railway Stations on Easter
Railway Sealdah Division

1544. SHRI K. LAKKAPPA : Wil
the Minister of RAILWAYS be pleased to
state :

(a) whether three Railway station§ on
the Sealdah Division of Eastern Railway
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were attacked by a group of miscreants on
the Ist May, 1971 ;

(b) if so, the extent of loss to Railway
property ; and
_ (c) the number of persons killed/injured
in the said incident ?

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA): (a) Yes,
Sir.

(b) Loss to the extent of Rs. 5000 was
caused to Railway property.

(c) No person was killed or injured.
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Suggestions of U.N. Geothermal Experts

1547. SHRI A. K. SAHA : Will the
Minister of IRRIGATION AND POWER
be pleased to state :

(a) whether the attention of Govern-
ment has been drawn to the suggestion made
by the U.N. Geo-thermal experts Mr.
Bradbury and Mr. Maldev, that India can
utilise its geo-thermal resources to provide
electricity and drinking water in inacessible
areas ; and

(b) whether the suggestion has been
examined by Government and if so, the
‘further steps taken in the matter ?

THE DEPUTY MINISTER IN THE
MiNISTRY OF IRRIGATION AND
PON¥ER (SHRI B. N. KUJREEL): (a)
Yes, Sir.
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(b) As a first step, the potential geo-
thermal areas will have to be thoroughly
investigated to establish the feasibility of
useful application in power generatton and
other fields.

The reference to *“drinking water” is to
a process of desalination using the steam/hot
water from geo-thermal sources. All these
factors will be kept in view at the stage of
developing a project for utilising the geo-
thermal sources.

Power Generation
1548, SHRI DHARAM RAO AFZAL-
PURKAR : Will the Minister of IRRI-
GATION AND POWER be pleased to
s:ate :
(a) the m.w. power generation in the
States during 1970-71 ; and

(b) the steps being taken to augment
power generation during 1971-72 in the
various industrial towns of Mysore where
t here is scarcity ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SBRI B. N. KUREEL): (a)
The M.W. pover generation in various States
during 1970-71 is given in the attached
statement.

(b) At present, there is no scarcity of
power in the various industrial towns in
Mysore. During 1971-72, additional power
will also be available from the 8th generat-
ing unit of 89 MW at Sharavathy Hydro-
electric power station in the State.
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Statement
State/Union Territory Generation
. —MW
Northern Region
1. Delhi 240
2. Punjab (including NFF) 475
3. Haryana 343
4, Uttar Pradesh 1246
5. Jammu & Kashmir 56*
6. Chandigarh 21
7. Himachal Pradesh 34
8. Rajasthan 254
Sub-total : 2669
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Western Region

1. Mabharashtra 1439
2. Gujarat 700
3. Madhya Pradesh 413
4. Goa, Daman & Diu 20
‘Sub-total : 2572
Southern Region
1. Andhra Pradesh 539
2. Tamil Nadu 1157
3. Kerala 324
4., Mysore 623
5. Pondicherry 19
Sub-total : 2662
Eastern Regian
1. Orissa 264*
2. D.V.C 583
3. West Bengal
(excluding DVC) 721*
4. Bihar (excluding DVC) 348*
Sub-total : 1816
North-Eestern Region
1, Assam 76
2. Nagaland 3
3. NEFA 0.5
4. Triupra 34
5. Manipur 2.6
Sub-total : 85,5

GRAND TOTAL (All India) - 9805

Survey for New Railway Lines in Mysore

1549. SHRI DHARAM RAO AFZAL-
PURKAR : Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether any survey has been con-
ducted in the State of Mysore to examine
the feasibility of opening new Railway Lines ;
and

(b) if so, the results thereof ?

*Estimated.
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THE MINISTER OF RAILWAYS
(SHRT HANUMANTHAIYA) : (a) Yes.

(b) 1. Surveys for new lines carried out
recently in Mysore are as below :

(i) Tornagullu—Madukulapenta
—Final Location Survey.

(ii) Chamarajanagar—Satyaman-
galam -- Coimbatore — Up-
dating of earlier survey.

II.  Surveys in Progress :

(i) Kottur—Harihar (alternati-
vely Yeshwantnagar—Chitra-
durga)—Engineering and
Traffic Surveys.

(ii) Rayadrug — Chitradurga -
Traffic Surveys.

1. Survey proposed to be taken up
in 1971-72 :
Hubli—Karwar — Engineer-
ing and Traffic Surveys.

Candidates for Lok-Sabha Mid-term
Poll

1559.' SHRI N. SHIVAPPA : Will
the Minister of LAW AND JUSTICE be
pleased to state :

(a) the number of candidates who filed
their nominations for the Lok-Sabha mid-
term poll, party-wise and State-wise ;

(b) the number of candidates who with-
drew their names, party-wise and State-
wise ;

(c) the number of candidates who died
or were murdered during their Election cam-
paign ; and

(d) whether Government
some compensation to the
families ?

have given
victimised

THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND JUSTICE
(SHRI NITIRAJ SINGH GHAUDHARY) :
(@) to (d). The information is being
collected.

Creation of Irrigation Potential in
Fourth Plan

1551. SHRI KALYANASUNDARAM :

Will the Minister of IRRIGATION AND
POWER be pleased to state :

(a) “the target fixed for creating aiditio-
nal irrigation potential in the Fourth Plan ;
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(b) whether there is a likelihood of a
shortfall in the creation of irrigation poten-
tial during the Fourth Plan ;

(c) if so, the reasons thereof ; and

(d) the steps taken to remove the
obstacles.

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL): (a)
11.8 million acres from major and medium
irrigation projects.

(b) to (d). The provision made in the
Fourth Plan for major and medium irriga-
tion projects is found to be inadequate in
view of the rise in costs of labour and
materials as reported by the State Govern-
ments. In view of this, there is liklihood of
shortfalls in the targets. Proposals have
however been made for increasing the out-
lay in this sector in the State Plans to make
up the shortfall.

Transport Facilities for Fruits to Traders
in Andhra Pradesh

1552. SHRI P. NARASIMHA REDDY :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether any complaints and repre-
sentations have been received from the
traders in Andhra Pradesh and the State
Government regarding the difficulties being
experienced in securing adequate transport
facility for fruits like Mango and other
perishable items like lime ; and

(b) if so, the action taken to remove
the difficulties ?

THE MINISTER OF RAILWAYS

(SHRT HANUMANTHAIYA) : (a) Yes.

(b) To the extent feasible, the luggage
van capacity has beea augmented inter-alia
by attaching extra parcel vans to the express
trains on Madras-Delhi and Madras howrah
routes. Towards Delhi side, 30 extra parcel
vans were run and towards Howrah side 279
extra parcel vans were run by express trains
during April and May, 1971.

Besides the clearance of additional traffic
by extra parcel vans, 76 mango specials were
run during May, 1971 to clear the bulk
traffic expeditiously.

Extra parcel vans a1 the snecial traias
would coatinue to run according to the
offering of trafic duriny thz current season.



81 Written Answers

Killing of Passengers on Sealdah-Belghoria
Line

1554, SHRI GADADHAR SHAH :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether over the past few months a
number of people travelling on Sealdah-
Belghoria line have been dragged out of
_train compartments and killed by the anti-
social elements particularly in Dum-Dum
Junction and other junctions in its neigh-
bourhood ;

(b) if so, the total number of persons
who have been ,killed or injured in such
incidents during the year 1970-71 ; and

(c) the steps being taken to provide
safety to its passengers travelling on that
line ?

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA) : (a) to (c).
The information is being collected and will
be placed on the Table of the Sabha.
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Conversion of Nadiad-Bhadran Narrow-
Gauge Line into Broad-Gauge

Line
1561. SHRI D. D. DESAI : Will the
Minister of RAILWAYS be pleased to
state :

(a) the progress made in ‘surveying and
converting the present Nadiad-Bhadran
narrow-gauge line into a broad-gauge line
from Bhaili to Modasa via Bhadran-Sujitra-
Nadiad-Kapadwanj ; and

(b) the steps taken to expediteé conver-
sion of this line ?

THE NINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA) : (@) No
such survey is in progress.

(b) There is no proposal for conversion
of this line at present.

Setting ap of “Task Forces” for removal
of obstacles in iplementation of
Investment Programmes in
Industry

1562, SHRI D. D. DESAI : Will the
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Ministér "of INDUSTRIAL"™ DEVELOP-"
MENT be pleased to state’ the measiires -
adoptéd: by *Government to “set up “task

fordes™ to * remove  the “obstacles’ that:come
in the way of the'! speedy ‘impleméntation of - ;
investment ‘programmies”in ‘ithe: public'and **
private sectors of our industry ?

THE DEPUTY MINlSTER IN THE -
MINISTRY OF. INDUSTRJAL DEVELOP- :
MENT (SHRI SIDDHESHWAR PRASAD) .
With a view to remove the obstacles that
come in the way of speedy lmplcmen-
tation of investment programmes in - the
public and private sectors, the entire ‘gamut -
of the administrative  practices and proce-
dures in this Ministry .are being examined,
in order to expedite decision making, broaden
delegation and for streamlining financial -
and other procedures. A cell has:also :been
created in the Ministry, which would be
responsible for constant supervision = over
the * functioning' of Public’ Sector Under-
takings.
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Membership of Registered Trade Unions
functioning on Railways

1564. SHRT RAMAVATAR SHASTRI :
Will the Minister of RAILWAYS be pleased
to state :

(a) the number of Trade Unions func-
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tioning on the Railways and registered under
the Indian Trade Unions Act, 1926 ;

(b) the names the latest membership
figures available with the Registrar of Trade
Unions and Registration No. of all these
trade unions as in para (a) above ; and .

(c) the membership figures submitted to
the Registrar of Trade Unions for the years
1967, 1968 and 1969 year-wise by the All
India Railwaymen’s Federation and National
Federation of Indian Railwaymen separa-
tely ? ’ !

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA) : (a) There
are nineteen Unions on the Railways which
are recognised and registered under Trade
Unions Act, 1926. As far as information
is available the number of un-recognised
unions is eighty.

(b) A statement containing the relevant
information in regard to recognised unions
is laid on the Table of the House. [Placed
in Library. See No. LT-349/71.] Govern-
ment have no precise information in regard
to un-recognised unions.

(c) The Membership of recognised

unions affiliated to either of the two Fede-
rations as claimed by them is as under :

JUNE 8, 1971

1967 1968 1969

——

Unions affiliated to
All India Rail-
waymen'’s Fede-
ration 411464 410869 419987
Unions affiliated to
National Fede-
ration of Indian

Railwaymen 370068 393307 395485

Rest Giver Station Masters and
Assistant Station Masters

1565. SHRI RAMAVATAR SHASTRI :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether there are provisions on the
Indian Railways for providing Rest Giver
Station Masters/Assistant Station Masters in
grade Rs. 205-280 for giving rest to Station
Masters/Assistant Station Masters in grade
Rs. 205-280 ;

(b) whether this provision is applied
in all the zones and Divisions ; and
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(c) the names of Zones and Divisions
where Rest Givers are not provided with
reasons therefor ?

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA) : (a) There
is no rule that Rest Giver ..Station Masters/
Assistant Station Masters should be in the
same grade as that of the staff to whom
they give rest, though according to the
practice in force on the Railways, generally
Assistant Station Masters/Station Masters in
grade Rs. 205-280 are employed to give rest
to Station Masters/Assistant Station Masters
in the same grade.

(b) and (¢). Yes ; however, in Izatnagar,.
Lucknow and Samastipur Divisions of the
North-Eastern  Railway, while Assistant
Station Masters in grade Rs. 205-280 are
working at Rest Givers for other Assistant
Station Masters in that grade, a few Station
Masters in lower grade are giving rest to
Station Masters in grade Rs. 205-280 for the
reason that where a Rest Giver has to give
weekly rest to staff in different grades, it
becomes difficult to provide all Rest Givers
in grade Rs. 205-280. However the matter
is under review.
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Development of Indigenous Know-how

1571, SHRI TEJA SINGH SWATAN-
TRA : Will the Minister of INDUSTRIAL
DEVELOPMENT be pleascd to state :

(a) whether there is a  big gap between
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India and more developed countries in the' -

field of technological Aknow-how :

(b) if so, how Government propose to
narrow this gap ; and

(c) the steps' Government: propose to

take to ensure - better - attention by indus--

tries on development of indigenous know-
how-? -

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASRD):
(a) Although a strong and diversified indus-
trial ‘base "has developed ‘in - the' country,
technological gaps still exist specially in cer-
tain newer and sophisticated fields.

(b) With a view to narrow down the
exlstmg technological gaps, Government are
encouraging development of indigenous
know-how by laying more stress on Research
and Development and allowing judicious
import, on seleetive basis, of foreign
technology.

(c) Several concessions are being allowed
for encouraging expenditure on research and
development in industry, as incorporated in
the Indian Income Tax Act, 1961, as amend-
ed from time to time. Technical .collabo-
ration agreements are now usually approved
for a 5 year duration only. Whilé according
Goverdnient’s approval fer: foreign collabo-
ration, a condition is invariably laid down
that the Indian company should set'mp a
desigl and research organisation with a view
to achieve self-reliance within the period of
collaboration agreed to.

Project to Carry Flood Waters from
Bhagirathi to Jamuna

1572. SHRI TEJA SINGH SWATAN-
TRA : Will the - Minister of IRRIGATION
AND POWER be pleased to state :

(a) whether a project to carry flood

waters of the Bhagirathi, a tributory "of the

Garnga, to the Jamuna, 16 miles through the
mountains, has been approved by Govern-
ment ;’

(b) if so, the estimated
project ; and

cost of the

(c) the advantages to be derived from
the project ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI' B. N. KUREEL) : (a) As
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the time of inspection of the proposed storage
works on Yamuna, the Umon Minister- for
Irrigation 'and Power has suggested to the -
Government “'of Uttar Pradesh  thai - there +
appeared to be good possnbnlmes of dlversmn .
of the surplus waters of the Bhagirathi "dur-
ing the monsoons to supplement* the'~
Yamuna river supplies, and that these should
be investigated.

(b) and (c). The project features and
the phasing of their implementation can be
indicated only after the suggested investi-
gations ‘are done by’ the’ Government of
Uttar Pradesh.

Accumulation of Forest Products in
Palamau (Bihar) due to
Wagon Shortage

1573. SHRI RAMAVATAR SHASTRI :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether the attention of Govern-
ment has been drawn to the huge - accumu-
lation of forest products in Palamau (Bihar)
due to the acute shortage of Railway
wagons ;

(b) whether the extracting of minerals
and forest prodocts is slowing down due to
this accumulation thereby threatening un-
employment to thousands of workers ; and

(¢) the remedial -steps taken by Govern-
ment in the matter ?

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA) : (@) to (c).
Yes. Some accumulation of demand for
movement of forest products from Palamau
area has been rteported. Traffic in forest
produce is entitled to move under Priority
class ‘E’ ‘of the Preferential Traffic Schedule
and hence movement of the same can be
arranged only after meeting demand for
other high priority traffic like coal, food-
grains, fertilisers, cement etc. Further,
the bulk of the demands are for destinations
in Calcutta area. Railway’s capacity to
clear traffic to this region has been drasti-
cally reduced due to serious dislocation of
train services on account of various anti-
social activities. Movement of low priority
traffic like forest produce to these desti-
nations in Calcutka area can be accommo-
dated only after meeting the needs of other
high priority traffic like foodgrains, coal
etc.

Within the limited capacity available
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below Andal, every effort is being mad‘ev to
maximise loading of forest products from
stations in Palamau District as well. During
the current year (upto 20th May), 7599
wagons were loaded with forest products
from this area.

Work on Idikki Hydro-Electric . Project

1574. SHRI MUHAMMED SHERIFF :
Will the , Minister of IRRIGATION AND
POWER be pleased to state :

. .(a):whether the work in Idikki Hydro-
Electric Project has been delayed ; and

- (b) if so, the reasons for the delay and
the steps taken by Government in this re-
gard ?

.THE- DEPUTY" , MINISTER IN THE
‘MJNISTRY OF .IRRIGATION AND
POWER (SHRI B, N. KUREEL) : (a) and
(b) The work on the Idikki Hydro-electric
Project has been delayed on account of
frequent labour troubles and- strike by de-
partmental staff.

_ Additional equipment have beenfare be-
ing procured to accelerate the pace of civil
works. Labour disputes are being settled
expeditiously and critical items of works
have been taken up departmentally.

Employment-Oriented Industrial
Programmes

1575. SHRI SHASHI BHUSHAN :
Will the Minister of INDUSTRIAL DEVE-
LOPMENT be pleased to state :

(a) whether at the Second Afro-Asian
Conference on small industries . held in New
Delhi in April, 1971, the need to evolve
employment oriented industrial programmes
was stressed ; and

(b) if so, the schemes formulated by
Government keeping in view the increasing
unemployment problem ?
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THE DEPUTY MINISTER IN THE
“MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASRD):

(a) and (b). The purpose of holding the

. Second  Afro-Asian . Conference on Small
. Scale Industries was to bring the developing
- .countries on the Aﬁto-Asnan region together

to exchange their experience in the field of
small industries development and to facili-
tate discussion in the light of the prevailing
economic and industrial situation in each of
the countries participating in the Conference.
It is universally recogmsed that the develop-
ment of small scale industries is an effective
means of creating substantial employment
opportunities for the growing working force.
All the schemes being implemented . by
Government for encouraging small scale
industries, both in urban and rural areas;
keep in view the increasing unemployment
problem.

Schemes to Overcome Anticipated
Power Shortage in Tamil Nadu

1576. SHRI S. A. MURUGANAN-
THAM : Will the Minister of IRRIGATION
AND POWER be pleased to state .

(a) whether an acute power shortage is
anticipated in Tamil Nadu in the next two
to three years ;

(b) whether the Tamil Nadu Govern-
ment have proposed some new power
schemes to be taken up during the Fourth
Plan and the Fifth Plan periods, to meet
the anticipated shortage ;

(b) if so, the main features of the
schemes ; and

(d) whether the Centre has approved the
schemes ?

THE DEPUTY MINISTER IN THE
MINISTRY OF [IRRIGATION AND
POWER (SHRI B. N. KUREEL): -(a)
Power shortages of about 30 MW, 200 Mw
and 150 MW are anticipated by the end of
1971-72, 1972-73 and 1973-74 respectively.

(b) to (d). The information asked for is
given in the attached statement.
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Statement '
. Ins@alled
sl Name of Estimated generating
-N(; the _ cost capacity REMARKS
. Project Rs. lakhs proposed
(MW)

1 ) : 2 3 4 5

1. Pandiyar Punna Puzha 1525 2x50 Approved but work
suspended for con-

sideration of fresh
proposals.

2.. Nadu vattam Diversion 72 — Approved. The work

. is in progress.
n

3. Cholatipuzha H. E. Project 739 1x60 Reply to Central
Water and Power
Commission’s  com-
ments are under
scrutiny  (inter-State
Scheme).

4. Kadambari H. E. Project 618 1x35 Revised scheme report
awaited.

5. Suriliar H. E. Project B 617 1x35 Accepted in principle
by the Advisory Com-
mittee.

6. Upper Tambraparni H. E. 600 1x30 Under scrutiny in Cen-

Project B tral Water and Power
Commission.
7. Nellithurai H. E. Project B 670 1x50 —do—
8. Paralayar H. E. Project B 473 1x35 —do—

ukn

Recommendations of Malaviya Com-
mittee on Small Scale Iadustries

1577. SHRI MUKHTIAR SINGH
MALIK : Will the Minister of INDUSTRI-
AL DEVELOPMENT be pleased to state :

(a) whether Government have since
taken any decision on the recommendations
made by the Malaviya Committee on Small
Scale Industries ; and

(b) if not, the time by which a decision
will be taken on these reccommendations ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHR1 SIDDHESWAR PRASAD) :
(a) and (b). The Government bhave taken

appropriate decisions on all the recom-
mendations of the Malaviya Committee
except the one relating to legislation for
small scale industries in general and ancillary
industries in particular. This recommenda-
tion is under examination.

Appointment of a Member of Board of
Directors of British India Corporation

1578. SHRI S. M. KRISHNA : Will
the Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state :

(a) whether Shri Sarjoo Prasad Singh
who was appointed to conduct the inquiry
into the affairs of the British India Corpora-
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tion, Kanpur has joined its Board of
Directors ; and

(b) if so, the reasons thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIRL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a) and (b), Shri Sarjoo Prasad Singh’s name
was proposed by a4 Government nominee
at the Annual General metting held on
22-8-1970 and he was elected by overwhelm-
ing majority of votes of the shareholders at
the said annual general meeting.

Competition betwéen Rail and Road
Transport

1579. SHRI S. C. SAMANTA : Will
the Minister of RAILWAYS be pleased to
state :

(a) whether there is any competition
with Road Transport at present ; and

(b) if so, whether users of Railways are
complaining, vehemently about the bad
service and management and corruption in
Railways ?

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHALYA) : (a) Yes.

(b) Some complaints of this nature are
reccived, but they are not connected with
road competition.

Streamlining of working of Agro-
Industries

1580. SHRI SAMINATHAN : Will the
Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state :

(a) whether there is any proposal to
streamlining the working of all agro-industri-
es in the country ; and

(b) if so, the salient features of the
proposal ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-

MENT (SHRI SIDDHESHWAR PRASAD) :

(a) Yes, Sir.

(b) In order to bring about coordination
amongst the various Departments/Organiza-
tions dealing with Agro-Industries and the
Financial Institutions as well a Standing
Coordination Commiitee has been set up
under the Chairmanship of a senior officer
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in the Ministry of Industrial Developmeut.
It is proposed to augment comlderably the
technical assistance programme for 0-
industries by introducing lmproved niachlnery
and equipment, training artxsans, and estab-
lishing regional testing laboratories,

Rail link beétween Bangarpet and Tu'upatl
via Kolar

1581. SHRI P. NARASIMHA REDDY
Will the Minister of RAILWAYS be pieased
to state :

(&) whether any représéntations have
been made to Government for providing rail
communication between  Bangarpet to
Tirupati via Kolar, Palamaner ; and

(b) whether Governrtient proposeé to
undeitake a survey for providing this tail
link ?

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA) : (a) Yes.

(b) No proposal for such a suivey is at
prescnt under consideration.

Issue of Identity Cards to Voters

1582. SHRI SHYAMNANDAN
MISHRA : Will the Minister of LAW AND
JUSTICE be pleascd to state :

(2) whether the Election Commission
has decided on issuing an Identity Card
with a photograph to every voter ; and

(b) if so, the cost involved ?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND JUSTICE
(SHRI NITIRAJ SINGH CHAUDHARY) :
(a) No, Sir.

(b) Does not arise.

Disparities in Pay anl Allowances of
Employees in Private Sector and
Public Sector Undecrtaking

1583. SHRI SHYAMNANDAN
MISHRA : Will the Minister of INDUSTRI-
AL DEVELOPMENT be pleased to staté :

(a) the extent of disparities in higher
categories in respect of salary and allowances
in private sector and public sector under-
takings ; and

(b) the steps Government propose to
take to remove the dsparlty ?
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THE DEPUTY MINISTER IN THE
‘MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWRR PRASAD):
{(a) and (b). While it may not be practicable
to 'pin-point the extent of disparities in
‘emoluments in various higher categories in
public and Private sector undertaking
because such emmoluments very considerably
as between different undertakings in the
private sector. It is recognised that emolu-
ments in the private sector are often higher
particularly for top management positions.
In the public sector, the higher categories of
posts are normally filled by persons drawing
one or other of four salarly grades ranging
from Rs. 2000-100-2500 to Rs. 3500-125-4000,
while in the private sector, the structure of
emoluments at these levels vary considerably
depending on the undertaking which is
generally higher than those in the public
sector. The salary grades in the public
sector have been fixed, taking into account
the levels of remwneration considered
necessary to attract persons of requisite
competence and suitability consistently with
she overall socio-economic objectives of
Government. It is expected that, over a
period of time such disparties as may exist
between public 'and private sector under-
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narrowed down through taxation and other
measures.

Deficit or Penalty Money paid by West
Bengal for Wagon-breaking and steal-
ing of Copper Wire

1584. SHRI P. R. DAS MUNSI : Will
the Minister of RAILWAYS be pleased to
state the net amount of claims or penalty
money paid for wagon-breaking and stealing
of copper wire in West Bengal during the
years 1969 and 1970 ?

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA) : Statistics of
claims for compensation paid on account
of goods lost, damaged etc., are not main-
tained State-wise but Railway-wise. Separate
statistics on account of various cases of
thefts like wagon breaking, looting etc., are
also not maintained. However, the amount
paid as compensation on claims on account
of thefts and pilferages Railway-wise is
tchown in the annexure enclosed.

Claims are paid in respect of property
belonging to the users and entrusted to the
Railways for transport. As copper wires
which are stolen belong to the Railways, the

takings in this regard will gradually get question of paying any claim does not arise.
Statement
Railways Claims paid on account Claims paid on account of
of thefts pilferages

Number Amount Number Amount
Centmal, 152 1,68,526 31,845 47,69,148
Eastern. 174 2,67,289 37,639 1,36,45,694
Northern. 120 1,64,977 26,928 47,71,533
North Eastern 88 36,568 25,201 45,26,560
Northeast Frontier 3 2,122 11,118 62,73,444
Southern. 172 62,879 17,730 41,91,861
South Central 60 13,935 12,360 19,34,116
South Eastren. 205 57,353 18.535 41,25,076
Western. I 1,329 39,637 4491,971
Tota: : 975 7,74,978 2,20,993 4,87,29,403

Rajasthan Canal water for Rajasrhan
and Punjab

1585. SHRI BRIJ RAJ SINGH-
KOTAH : will the Ministar of IRRIGA-
TION AND POWER be pleased to state :

(8) whether the flow of water in the

Rajasthan Canal is less according to state’s
share ; and

(b) if so, what are the basic points
relating to the supply of water to the
Rajasthan Canal and the differences with
Punjab ? ’ ‘
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THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL) : (a) and
(b). The share of Rajasthan in the waters of

the rivers Ravi and Beas, taken together,

depends on the river flows which vary from
time to time and supplies to Rajasthan are
being given accordingly. The distribution
of this share between the Rajasthan Canal
and the Gang Canal is however, dope by
the Rajasthan Government as considered
appropriate.

Memorandum of Demands from Casual
Workers working at Lower Parel,
Mabhalakshmi and Bombay Central
(Western Railway)

1586. SHRI MANORANJAN HAZRA :
Will the Minister of RAILWAYS be pleased
to state:

(a) whether a memorandum regarding
certain demands of the casual workers
working at Lowers Parel, Mahalakshmi and
Bombay Central on the Western Railway,
was sent to him on 2nd Augest, 1970 ;
and

(b) if so, the steps taken by Government
to finalise each demand mentioned in the
memorandum ?

THE MINISTER OF RAILWAYS
éS'HRI HANUMANTHAIYA) : (a) Yes,
ir.

(b) the demands have been examined

and action as considered necessary, is being
taken,

Utilisation of Casual Employees for Maim-
tenance of Signalling Installations by
Employees of Railway Electrification
Kanpur (Tundla Section)

1587. DR. SARADISH ROY : Will the
Minister of RAILWAYS be pleased to
state :

(a) whether the casual employees of
railway  Electrification, Kanpur, Tundla
Section were utilised for maintenance of
signalling installation at Tundla, Hirangaon,
Kaurara, and Shikohabad stations by
DSTE (CLS)/RE Kanpur although they are
not entitlid to do such work ; and

(b) if so. the rcasons therefor ?
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THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA) : (a) During
exigencies of construction casual employees
are allowed to do maintence work under the
direction of inspecting officials.

(b) The Railway Electrification is a
temporary Organisation which is normally
engaged in construction aetivity and not in
maintenance activity, Maintenance of
installations which have been commissioned
is being undertaken by Railway Electrifica-
tion for specified periods of short duration
with a view to removing any smags or defects
that might be noticed in the initial stages
and also to keep equipment under observa-
tion of the very men, who installed it.
Therefore, such short termm  maintenance has
to be undertaken with the help of staff
engaged on casual basis but intensive and.
technically competent supervision is given
by the Inspectors and the Officer at site.

Transfers of Employees of Northern Railway
in Violation of Rule 146 of Indian
Railway Establishment Code

1588. SHRI MADHURYYA'
HALDAR : Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether Rule 146 of the Indian
Railway Establishment Code is the only
authority for transferring any employee,
either within the Railway or Inter-
Railway ;

(b) if so, how many trangers in viola-
tion of the above rule have been filed by the
Northern Railway authorities ;

(c) how many cases have been filed by
the employees in different Courts asking for
protection under the above rule ; and

(d) the action taken against the authori-
ties for ordering such transfers ?

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA): (a) No;
there is also rule 2011 of the Indian Railway
Establishment Code, Volum 1I.

(b) and (d). No transfer in violation of
the rules has been ordered.

(c) One.

Decision on the report of Railways
Uniforms Committee

1589. SHRI BIREN DUTTA : Will
the Minister of RAILWAYS be pleased to
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Tefer to the reply given to Unstarred Ques-
tion No 2144 on 24th November, 1970 and
state the decnslon taken oa the report of the
Yniforms Cqmmittee ?

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIZIYA) : The Report
of the Uniforms Committee has been twice
discussed with the two Labour Federations.
Further discussions with the Federations
are. to be held before a final decision on the
Report can be. taken.

Bemands of Class. 1V Employees of Foreign:
Traffic Accounts: Office, Western. Rajlway,
Delbi

1590. SHRI JAGADISH: BHATTA-
CHARYYA : Will the Minister of RAIL-
WAYS, be pleased to. state :

(a) whether a resolution was adopted
in a meeting of the class IV employees of
the Foreign Traffic Accounts Office, Western
Railway, Delhi, held on 22nd December,
1970 ; and

(b) if so, the nature thereof and the
agtion, steps taken by Government there-
in ?

THE MINISTER OF RAILWAYS
(SHRT HANUMANTHAIYA):: (a) Yes.

(b) The resolution contained a number
of demands on a number of matters such as
promotion of Class IV staff to Class III,
supply of winter uniforms after 2 years,
allotment of quarters, shortage of Class IV
staff, issue of post-retirement complimen-
tary passes on the scale admissible to Class
IIL saff etc. These demands have been
exgmined under the extant rules and, on
their marits, mecessary action has been
taken,

Loss of Human Lives in Floods

1591, SHRI SUBODH HANSDA : Will
the Minister of IRRIGATION AND
POWER be pleased to state :

() whether any report has been pre-
pared by the Committee set up at the State
Ministers’ Conference held at Ootacamund
in September, 1970 to fird out the causes
for heavy loss of human lives in the recent
floods ; and

(b) if so, the specific measures suggested
for abviating recurrance of such a calamity
in futyre ?
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THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHR! B. N. KUREEL) : (a) and
(b). The Committee set up by the Govern-
ment of India in October, 1970, in pur-
suance of the recommendations made by the
Fifth Conference of the State Ministers of
Irrigation and Power, has not yet submitted
its report. The report is likely to be ready
by the end of this year.

Development of Geo-Thermal Plant

1592. SHRI SUBODH HANSDA : Will
the Minister of IRRIGATION AND
POWER be pleased to state :

(a) whether Government had set up a
Committee in 1966 to collect various data
for Geo-Thermal Development in the
country ; and

(b) if so, whether thc Committee has
been able to collect data and whethcr there
is any possibillty of developing Geo-Thermal
Plant in India on the bagis of the.data
collected: ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL) : (a) Yes,
Sir.

(b) The Committee collected and. col-
lated data on 250 hot springs all over the
country and also visited a few of these sites.
The Committee has identified certain areas
meriting further detailed investigation in
regard to their feasibility for being utilised
for power development and/or establishing
chemical industries.

Requirement of Plant nond Machinery
for. Construction of River Valley
Project

1593. SHRI SUBODH HANSDA :
Wili the Minister of IRRIGATION AND
POWER be pleased to state :

(a) whether the Project Machinery
Committee set up by Government has taken
stock of the position in regard to the plant
and machinery available for construction of
River Valley Projects in.the country ; and

(b) if not, the time it will take to work
out: the position ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
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POWER (SHRI B. N. KUREEL) : (a) and
(b). The Central Water and Power Commis-
sion conducts periodic surveys of construc-
tion equipment with irrigation and power
projects in the country.
survey made for the period ending Decem-
ber, 1970 about 5880 items of equipment
valued at about Rs. 105 crores were with the
various irrigation and power projects in the
country. The Constructioa Plant and
Machinery Committee constituted by the
Government of India is required to take
stock of the position in regard to the equip-
ment available in the country in irrigation,
power and other sectors and to suggest
measures for its optimum utilisation. The
work of the Committee is in progress.

Regular Employment to Casual Employees
in Railway Workshop, Jagadhari
(Northern-Railway)

1594. SHRI A. K. SAHA : Will the
Minister of RAILWAYS be pleased to
state :

(@) whether about 300 casual employees
of the Railway Electrification Project,
Nornthern-Railway, Allababad have been
taken in regular employment in Jagadhari
Workshop of the Northern Railway so
far ;

(b)- ifi not, the reasons. therefor " and the
number of employees actually taken up-to-
date ; and

(c): by what time the remaining employees
will- be given employment ?

THE MINISTER OF FRAILWAYS
(SHRT HANUMANTHAIYA) : (a) to (c).
208 casual labourers of Railway Electrifi-
cation have been offered jobs in Jagadhari,
Kalka, Bikaaer and Alambagh Workshops
and out of these, about 147 have since
joined. Efforts-are being made to absorb
the remaining casual labourers as far as
possible in the vacancies on the Railway.
But. as this is a continuing process, it is
not possible to indicate a definite date.

Strike by Rail Employees of
Barauni-Garhara Area

1595. SHRI- BHOGENDRA JHA:
Will the Minister of RAILWAYS be plcascd
to state :

(@) whether the Minister of Labour and
Employment had after detailed talks with
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some Members of Parliament and represen-
tatives of the All India Trade Union €Con-
gress and Purvottar Rail Mazdoor . Sabha,
appealed to the striking Rail employees of
Barauni-Garhara area to resume work, pro-
mising non,victimisatioa and implementation
of the project allowance scheme om the
pattern of the same in other zreas ;

(b) whether the Rail employees ended
their 33-day old strike and resumed their
work in response to. the above said
appeal ;

(c) whether large-scale prosecution, sus~
pension, arrests notices of break ip service
have takcn place after the resumption of
duty ; and

(d) if so, Government’s reaction: there-
to ?

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA) : (a) The
relevant information will be laid on the
Table of the Sabha.

(b) The striking employees resumed
their duties on 27-4-1971 after 33 days of
illegal strike.

(c) and (d). Besides natural consequen-
ces of break in service of 4094 employees
belonging to North-Eastern and Eastern
Railways, 40 employees of these two Rail-~
ways have been placed under suspension
following their arrest under Essential Ser-
vices Maintenance Act, 1968 and/or under
different sections of Indian Penal Code.
Presecution cases are pending against them.
The natural effects of departmental rules or
the law have to remain.

Schemes Requiring Indo-Nepalese
Co-operation Pending Execution

1596. SHRI BHOGENDRA JHA :
Will the Mintster of TRRIGATION AND
POWER be pleased to state :

(a) the names of schemes, projects or
proposals requiring the Indo-Nepalese Co-
operation, approval or sanction of both or
either of the Governments of India and
Nepal which are pending consideration or
execution ; and

(b) the causes of delay and steps being
taken to expedite their finalisation ?

THE DEPUTY MINISTER IN' THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL): (a)
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and (b). Clearence of His Majesty’s Govern-
ment of Nepal is awaited to the Western
Kosi Canal ; Nepal Western Canal of
Gandak project ; embankments along the
Bagwati ; and the Panchewar and Poorna-
giri power projects. The proposals under
consideration of Government of India are
the development of the Karnali and the
construction of smaller channels on the
Nepal Eastern Canal of Gandak Project.

River Valley Projects pose complicated
technical, financial and other issues which
have to be carefully examined by the Govern-
ments in the light of their requirements
and resources before final decisions taken.

Extension of Kamla Embankments and
Western Kosi Embankments towards
further South

1597. SHRI BHOGENDRA JHA :
Will the Minister of IRRIGATION AND
POWER be pleased to state :

(a) whether the proposal for extending
the Kamla embankments and Western Kosi
embankments towards further south to save
Ghanshyampur, Biroul and Kusheshwarsthan
blocks in Darbhanga District of Bihar is
under examination for a long time ; and

(b) if so, the time by which Government
propose to take a decision and begin execu-
tion of the Project ?

THE DEPUTY MINISTER IN
MINISTRY OF IRRIGATION
POWER (SHRI B. N. KUREEL) : (a) and
(b). The Government of Bihar have
reported that investigations for extending
Kamla embankments and Western Kosi
embankments were taken up after the floods
of 1970 and that the alignment surveys have
been completed. However, hydrological
observations such as flood levels required
for the design of the embankinents and the
study of the effect of the proposed embank-
ments on the drainage of the areas protected,
are to be observed for atleast two monsoon
season. The feasibility report is, therefore,
expected to be ready only by the end of
1972. A decision on the proposal can be
taken only after the feasibility report is
ready.

THE
AND

Meeting of the Departmental Promotion
Committee and Confirmation of Class I
Officers of the Traffic Department

1598. SHRI ONKAR LAL BERWA :
Will the Minister of RAILWAYS be plcased
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to refer to the reply given to Unstarred
Question No. 2377 on the 11th August,
1970 regarding meeting of the Departmental
Promotion Committee and confirmation of
Class I Officers of the Traffic Department
and state :

(a) whether the meeting of the Depart-
mental Promotion Committee has since
taken place ; and

(b) if so, when ?

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA) : (a) No.

(b) Does not arise.

Dispute between Goods Superintendent
Carnac Bridge, Western Railway
and the All India Railway
Commercial Clerks
Association

1599. SHRI ONKAR LAL BERWA:
Will the Minister of RAILWAYS be pleased
1o slate :

(a) whether there has been some dispute
between the Goods Superintendent, Carnac
Bridge, Western Railway and the All India
Railway Commercial Clerks’ Assoeiation in
regard to the working of the Association at
that place ;

(b) whether some exchange of lettets
had taken place vide Union’s letter No.
AIRCCA/CCB/1/71 dated the 20th January
1971 and the Goods Superintendent’s letters
No. E/1160/0/CCB dated the 2nd February
1971 and one office order of the same datc ;
and

(c) the present position of the matter ?

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA) : (a) No, Sir.

(b) Yes.

(c¢) The Commercial Clerks Association
have been informed by the Goods Superin-
tendent, Carnac Bunder, that since this
Association is not rccognised by the Rail-
way Administration, the Administration will
not enter into correspondence with them.

Maintenance of Two Seniority Lists
of Employees in a Division/
District (Western Railway)

1600. SHRI ONKAR LAL BERWA:
Will the Minister of RAILWAYS be pleased
to state :

(a) whether two scniority lists are being
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maintained for the employees working at
Carrac  Bridge Goods Shed on Western
Railway ; and

(b) if so, under what rules and what
principles are adopting in keeping two such
lists ?

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA) : (a) There
is one senijority list for each category of
staff in a unit except for the category of
Goods Clerk.

(b) Since its inception, the Goods Depot
at Carnac Bridge has been a self-contained
Unit divtded into five separate and self-con-
tained Sections. In September, 1957 seniority
of these staff was merged with the cadre of
Goods Clerks on Bombay Division. Subse-
quently, a revised decision was taken in consul
tation with the Labour Unions that (i) for the
Goods Clerks appointed prior to 1.5.1951,
the five scctions would be treated as separate
units ; and (ii) for those appointed after
1.5.1951, there would be a common seniority
list covering the five sections of the Goods
Shed. Options were given to the former
for coming over to the common pool of
seniority.

Measures to Prevent Railway Accidents

1601. SHRI M. RAM GOPAL
REDDY : Will the Minister of RAIL-
WAYS be plcased to state :

(a) whether a major Railway accident
was averted on the electric Train track bet-
ween Chetpur and Egmore near Gangu
Reddy Station level crossing on the Southern
Railway due to a crack, in February last,
as a result of the vigilance of a railway
employee ; and

(b) what steps Government propose to
take to prevent accidents to Railways ?

(SHEIE MINISTER OF RAILWAYS
24.2' 197 HAN}JMANTHAIYA) : (@) On
tain;:r 1 the Sggnal and Interlocking Main-
attendin Electrical, Madras Egmore, while
found ti atto the‘ failure of the gate signal,
14 on the U 2 rail had fractured at km. 5/13-
P Snburban line between Chetpur
?'“d Maﬁ‘ms Egmore, On receipt of this
information, the Permanent Way Inspector
rushed to the site apg restored the track
with a speed testriction of 8 kmph. There-
after the rail was renewed the same day,
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(b) Cracks in rails occasionally occur
when the rails in the track are old. The
Keymen during their daily beats keep a
a watch on the track and report imme-
diately, if any cracks or any other unusual
developments are noticed. In addition
ultrasonic flaw detectors are used on impor-
tant lines to detect defective rails with a
view to replacing them. Thus tke track is
systematically inspected and looked after by
the permanent way staff to avoid any
accident due to crack etc. in rails.
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Shifting of the office of Railway Rates
Tribunal from Madras

1603. SHRI MURASOLI MARAN ;
Will the Minister of RAILWAYS be pleased
to state :

(a) whether there is any proposal to
shift the office of the Railway Rates Tribunal
from Madras to some other place ; and

(b) if so, the reason therefor ?

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA) : (a) Yes.

(b) The proposal is under examination.

Conversion of Metre Gauge Lines into
Broad Gauge Line in Tamil Nadu

1604. SHRI MURASOLI MARAN :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether there is any proposal to
convert metre gauge lines into borad gauge
lines in Tamil Nadu ; and

(b) if so, the main features thereof ?

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA): (a) and
(b). A proposal to convert the Madurai-
Tuticorin arid Maaiyachi-Tirunelveli M. G.
lines to B. G. has been included in the
Railways’ perspective plan for gauge convers-
fon. Survey reports for this conversion are
at present under examination.
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Team of Experts to study the possibilities
of expansion of salt-manufacturing in
Contai Coastal Belt

1606. SHRI SAMAR GUHA : Will the
Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state :

(@) whether the former Minister of
Petroleum and Chemicals had proposed to
send a team of experts to Contai in West
Bengal to study the possibilities of expansion
of salt manufacturing in the coastal belt of
Contai ;

(b) if so, the reasons why the expert
team was not sent ;

(c) whether Government have abandoned
the proposal ; and

(d) if not, when such an expert team
will visit Contai ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a) No, Sir.

(b) to (d). Do not arise.

Rules and Conditions of service for
Confirmation of Clearks Grade I
Working in Western Railway,
Delhi Kishan Ganj Office

1607. MAHARAJA MARTAND
SINGH : Will the Minister of RAILWAYS
be pleased to state :

(a) whether the Rules and Conditions
of service of the Western Railway provide
that if an employee has officiated for one
year as Clerk Grade I he shall be entited
to confirmation in that grade ;

(b) if so, the number of employees, if
any, who completed one year’s service in an
officiating capaaity in the above grade in
the Delhi Kishan Ganj office of the Western
Railway from the forenoon of 1st April,
1968 to the afternoon of 31st March, 1969
and have not so far been confirmed in the
said grade ; and

(¢) the reasons for denying them the
benefit of confirmation in the said grade ?

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA) : (a) As per
extant orders, an employee officiating in a
regular manner by virtue of his seniority-
cum-suitability or position in the panel
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against a permanent vacancy should be
considered for confirmation after one year
of service. provided he fulfills other condi-
tions for such confirmation.

(b) One.

(c) This employee was promoted to
officiate as Clerk Grade I with effect from
1-4-1968 and reverted on 12-3-1969 ; thus he
was not officiating as Clerk Grade I on
1-4-1969, the date on" which he could be
considered for confirmation. Subsequently,
on a further review, he was allowed pro-
forma promotion from  13-3-1969 to
31-3-1969. Consequent upon this decision,
his representation for confirmation is under
consideration.

Representation regarding confirmation
of non-gazetted staff clerk grade I
to Deputy Chicf Accounts officer,
Western Railway, Ajmer

1608. SHRI FATESINGHRAO
GAEKWAD : Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether a representation dated the
6th December, 1969 regarding ‘‘Confirmation
of Non-Gazetted Staff Clerk Grade I scale
Rs. 130-300”° had been received in the office
of the Deputy Chief. Accounts Officcr
(Traffic Accounts) Western Railway, Ajmer
from a Clerk Grade I employee or emp-
loyees in the office of the Senior Accounts
Officer (F. T. A.) Western Railways, Dethi
Kishan Ganj ;

(b) if so, whether the representation
has so far been replied and if not, the
reasons for delay ; and

(c) the action Government propose to
take on the representation ?

THE MINISTER OF RAILWAYS
(SHRT HANUMANTHAIYA) : (a) Yes.

(b) and (c). One Clerk Grade I of the
Foreign Traffic Accounts Office of the
Western Railway at Kishen ganj, Dethi,
was promoted to officiate as Clerk Grade
1 with effect from 1-4-1968 and was reverted
on 12-3-1969 due to cxpiry of the post.
Subsequently, on a further review, he was
allowed proforma promotion from 13-3-1969
to 31-3-1969. Thereupon, the employee
made a representation for his confirmatiop
from 1-4-1968. This is under consideration.
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Execution of Kameng Project in the
North-East Frontier Agency

1610. SHRI VISWANARAYAN SHAS-
TRI : Will the Minister of IRRIGATION
AND POWER be pleased to state :

(a) whether the Kameng Project in the
North-East Frontier Agency is expected to
be executed during 1971-72 ; and

(b) if not, the reasons for the delay ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL) : (a) and
(b). No, Sic. StageI of the project is at
present under detailed investigations. After
the investigations are completed, a project
report will be prepared and decision regard-
ing the implementation of the project will
be taken thereafter.
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Upgradation of Ministerial Staff
working in Indian Railways

1611. SHRI RAJDEO SINGH : Wil] the
Minister of RAILWAYS be pleased to state :

(a) whether there is any proposal under
Government’s consideration for upgradation
of ministerial staff working in Indian Rail-
ways since last many years ; and

®) if 's0, the details thereof ?

THE MINISTER QF RAILWAYS
(SHRI HANUMANTHAIYA): (a) No.
There is a Cabinet decision that there should
be a total ban on any upgradation till such
time. as the final recommendations of the
Third Pay Commission are received and con-
sidered by Government.

(b) Does not arise.

Fall in Goods Train on Eastern Railway

1612. SHRI RAJDEO SINGH : Will the
Minister of RAILWAYS be pleascd to state :

(a) whether there has been a consider-
able fall in the goods traffic in Eastern
Railway ; and

(b) if so, the reasons therefor ?

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA) : (a) Yes,
the loading of revenue earning goods traffic
on Eastern Railway during 1970-71 has been
approximately 5.649 million tonnes less than
the previous year.

(b) The drop in loading on the Eastern
Railway has mainly been due to serious
dislocation of train services on iceount of
poor law and order condition and such
miscreant activities, as large scale thefts of
wagon fittings, overhead traction wires, tele-
communication cables, track materials as
also victimisation of passenger and Railway
staff on trains and goods trains, looting of
wagons and Railway property, bundhs,
hartals and stoppage of trains by the
public.

Overpayment to a Contracting Organisation
doing work under Engincer-in-Chief, Electri.
fication, Northern Railway, Allahabad

1613. SHRI C. K. CHANDRAPPAN :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether a large amount of over-
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payment has been made to M/s. R. S. Steel,
a contracting organisation doing contract
work under Engineer-in-Chief, Electrification,
Northern Railways, Allahabad, during the
period 1969-70 ;

(b) whether the Senior Accountants
Officer, Northern Railway, Allahabad and
Auditor, Northern Railway, Allahabad had
put a strong objection against the above
over-payment and for violating the relevant
rules in this regard ; and

(c) if so, the action taken thereon ?

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA) : (a) No.

(b) and (c¢). Do not arise.
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Setting up of a Cement Plant in Himachal
Pradesh -

1616. SHRIMATI JYdTSNA CHANDA :
Will the Minister of INDUSTRIAL DEVE-
LOPMENT be pleased to state :

(a) the number of cement factories to be
established in the country during the Fourth
Plan ;

(b) whether Government propose to set
up one cement plant in Himachal Pradesh
in this plan period ; and

(c) if so, what will be the cost and how
maay persons are likely to get employment
thereby ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a) Ten.

(b) and (c). No, Sir. Government have,
however, authorised the Cement Corporation
of India to set up a cement plant at Rajban
(Paonta) in Himachal Pradesh, but this.
factory is not expected to be commissioned
during the current Plan period. The esti-
mated capital expenditure on the plant is
Rs. 761 lakhs. The plant when commis-
sioned will provide employment to about
500 persons directly and 1000 persons in-
directly.

Re-Employment of Retrenched Employees
of Engineering Section in Khurda Division
(South-Eastern Railway)

1617. SHRI CHINTAMANI PANI-
GRAHI : Will the Minister of RAILWAYS
be pleased to state :

(a) whether Government are aware of
the mass retrenchment of Railway employees
in the Engineering Section in Khurda
Division of the South-Eastern Railway in
recent months ;

(b) if so, the total number of employees
who have been retrenched in this Division
between the period March, 1970 to May,
1971 ; and

(c) the steps taken to take back all these
rutrenched employces ?

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA) : (a) to ().
There has been no retrenchment of regular
railway employces.  About 2,000 casual
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labourers were however discharged on this
Division between the period March, 1970,
to May, 1971 on completion of works. As
the absorbing potential varies with the
quantum of work fluctuating from time to
time, it is not possible to re-engage the dis-
charged casual labourers immediately. Con-
sistent with the policy, all possible efforts
will be made to provide them with alter-
pative employment not only against the
requirements of labour for new works but
also for employment against regular posts.
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Reduction of Commercial Clerks in
Madurai Division (Southern Railway)

1619. SHRI CHANDRIKA PRASAD :
Will the Minister of RAILWAYS be pleased
to state : ’

(a) whether a study team consisting of
Divisional Personnal Officer, Divisional
Commercial Superintendent and Divisional
Accounts Officer in Madurai Division of
Southern Railway enquired about the work-
ing posts in Commercial Department ;

(b) whether recommendations of the
study team submitted in 1968 had been
accepted by the Administration and 27 posts
of Commercial Clerks surrendered in the
Division from 1968 to 1969 were based on
those recommendations ;

(c) whether the study team had examined
the existing posts in any other category in
Commercial Department and-recommended
any reduction of posts ; and

(d) whether any further reduction of
Commercial Clesks posts was offered against
the recommendations of the study team and
if so, the reasons of such reductions ?

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA): (a) Yes, in
respect of Commercial Staff covered by
yardstick.

(b) Yes, out of 27 declared surplus,
23 posts of Commercial Clerks have been
surrendered. The remaining four posts will
be surrendered after the reclassification of
the existing staff at Madurai East, Edavai,
Chirayinkil and Kaniyapuram from ‘Conti-
nuous’ to ‘essentially intermittent’ is com-
pleted.

(c) Yes, in respect of Ticket Collectors
and Commercial Porters.

(d) No.
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Proposal for a Tube Train and Fly Road
over Buckingam Canal in Madras City

1620. SHRI C. CHITTIBABU : Will
the Minister of RAILWAYS be pleased to
state :

(a) whether Government have received
a proposal to have a tube train and a fly
road over Buckingam Canal so as to reduce
the traffic jam in Madras City ; and

(b) if so, the action taken by Govern-
ment in the matter ?

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA) : (a) No.

(b) Does not arise.
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Flood Production measures taken by
Tripura Govcernment

1623. SHRI BIREN - DUTTA : Wil
thc Minister of IRRIGATION AND
POWER be pleased to state :

(a) whether any flood protection measure
has been proposed by the Government of
Tripura for protection of crops in Suksagar
and Rurasagar Jala of Tripura ; and

(b) if so, the steps Government propose
to take in this direction ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL) : (a) and
(b). The Tripura Administration have
reported that the Suksagar Jala Drainage
Scheme was completed during the year
1969-70 at an estimated cost of Rs. 5.50
lakhs for the protection of crops. The flood
protection scheme for preventing the entry
of backwaters of the Gumti into the
Rudrasagar depression. estimated to cost
Re. 10 lakhs, is under execution and is
expected to be completed duriag the current
year.

Draining out of waters of Buri River
Tripura through Garira

1624. SHRI BIREN DUTTA : Will
the Minister of IRRIGATION AND
POWER be pleased to state :

(a) whether any scheme has been under-
taken for draining out the waters of Buri
River, Bisa'garh, Tripura through Garira ;
and
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to scrap Indo-British Trade Agreement (C.A.)

(b) if so, when it is expected to be com-
pleted ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL) : (a) and
(b). The Tripura Administration have
reported that a scheme costing Rs. 1.44
lakhs for draining out of waters of Buri
river has been taken up by them for execu-
tion. The scheme was programmed to be
completed by March, 1971, but has been
held up due to delay in land acquisition.

Closure of a Match Factory in Tripura

16.25'. SHRI BIREN DUTTA : Will
the Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state :

(a) whether Government are aware that
a match factory of Tripura has been closed

resulting in unemployment of all the labou-
rers ; and

(b) if so, the steps Government propose
to take to reopen it ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(@) and (b). The information is being

collected and will be laid on the Table of
the House,

Broad Gauge Line from Katpadi to Tirupati

and Katpadi to Guntakal

1626.  SHRI P. NARASIMHA
REDDY : Will the Minister of RAILWAYS
be pleased to state :

(a) whether a survey has been under-
taken to convert into broad gauge the pre-
Se_nt metre gauge track from Katpadi to
Tirupati and Katpadi to Guntakal on the
Southern Railway ; and

(b) if not, the reasons therefor ?

_ THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA) : (a) No.

(b) Due to paucity of funds and inade-
ql{ate traffic justification such a survey is not
being contemplated.

11.55 hrs.

RE. PUBLICATION OF THE LIST
OF MEMBERS

SHRI S. M. BANERJEE (Kanpur) : The
list containing the residential addresses and
the telephone numbers of members and
Ministers has not been printed yet. May I
request you to direct tpe Minister of Parlia-
mentery Affairs to let us have at least a
cyclostyled list. We do not want a printed
one. We should get this list as early as possi-
ble.

MR. SPEAKER : It is still under print
and will be out in a day or two.

We have also asked for certain details
from the hon. Members and many hon.
Members have not sent their bio data to us.
You should kindly ask all the Members,
your friends to send this data so that the
who’s who can also be handed over to you
during this session.

SHRI. S. M. BANERJEE : I want to
take one minute; 1 shall finish before 12
O’clock at any rate.

MR. SPEAKER : We shall take up the
call attention now; will get time at the end.

11.57 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

Reported decision of the British Government
to scrap tbe Indo-British Trade Agree-
ment of-1939

SHRI PILOO MODY (Godhra) : I call
the attention of the Minister of Foreign
Trade to the following matter of the urgent
public importance and request that he may
make a statement thereon :

“The reported decision of the British
Government to scrap the Indo-British
Trade Agrcement of 1939 following their
insistence on slapping a 15 percent im-
port duty on Indian textiles from January
1, 19727

THE MINISTER OF FOREIGN TRADE
(SHRI L. N. MISHRA) : Mr. Speaker, Sir,
in April, 1971 the Government of India had
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stated that they would take all possible steps
to convince the British Government of
India’s case in the matter of the imposition
of a 159, duty on imports of cotton textiles
from the Commonwealth preference area in-
cluding India with cffect from I1st January,
1972. As the House is aware, the British
Government had made a request for a waiver
to release them from their obligations regar-

ding textiles under the Indo-UK Trade
Agreement of 1939.
Official level discussions as well as

Ministerial level discussions were held in
London from the S5th May, 1971 between
the representatives of the Indian Government
and the Britirh Government.

During the Ministerial dicsussion I had
reiterated India’s opposition to the British
proposal. I strongly impressed upon them
that present proposal was discriminatory,
unequal, had been taken unilaterally and
must be reversed. This was also inconsistent
with international obligations of the UK
towards developing countries like India. I
had explained at great length the serious
adverse effects that this move would have on
India’s exports of cotton textiles to the U.K.
market without providing the expected pro-
tection to the British textile industry.

The Government of India is not aware
of the -reported decision of the British
Government to scrap the Indo-British Trade
Agreement of 1939.

The British Government’s reply, when
received, will be examined by the Gavern-
ment of India with a view to taking further
appropriate acticn.

12 hrs.

SHRI PILOO MODY : Sir, I am parti-
cularly interested in this matter because I
think that my father had a great deal to do
in the days before the 1939 agreement was
signed particularly in the matter of textile
preferences. At one time, in 1948 and the
early fifties, India exported one billion yards
of cotton textiles and was the largest ex-
porter of cotton textiles in the world. Then
Japan nudged us into the second position,
and today we are in the fourth position and
pretty soon we will sink probably as low as
the 10th position, we had developed a
quota system wtth the United Kingdom
where they will accept 201 million yards of
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our textiles without charging any duty
whatsoever. We have not even been able
to fulfil those quotas. We have been ave-
raging something like 150 million 160 million
yards per years, and last it plummeted down
to less than 60 million yards.

The main reason why this country has
besn reduced to such a position is the high
cost economy which successive budgets in
this country have managed to bring about
and we have had a brilliant example of it
only a few days ago from Mr. Chavan.
Cotton production in this country has re-
mained stagnant since 1964. producing only
about 56 lakh to 58 lakh bales per year.
The industry does not get modernised be-
cause of its low profitability, the return being
somewhere between one and five percent on
the capital employed. In November, 1970,
six months ago, a scheme was prepared for
getting machinery which would also help
the machine manufacturers here, which
would modernise at least the exporting mills,
but for six months, Govcrnment has taken
no decision ‘on it whatever. The Minister
has often in the past misled us by saying
that the fourth Plan has provided Rs. 180
crores for modernising the textile industry.
It is really an eye-wash, because no funds
have been earmarked so far for doing so.

The Manubhai Shah Committee in 1969
made certain recommendations, but no
decision has been taken by the Government
of India on the recommcndations of the
Manubhai Shah Committee. The: 1939
agreement which grew out of the old im-
perial preferences which are now called the
Commonwealth references, allowed us to
exports free of duty in return for which we
are supposed to give British exports to India
a 10 percent preference over their compiti-
tors from the rest of the world. The GATT
agreement between developing and developed
nations also stipulates that no further
burden should be cast on the developing
countries. This particular move of the
British Government is a violation not only
of the 1939 agreement between us but also
of the GATT.

Now, in moving in this direction, the
British have calculated that whatever damage
we can do to them is no way the same as
the damage that they can do tous. We
have an adverse trade balance with the
United Kingdom which is made up by Aid
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which finances British exports to India. So,
it is a well-considered move, and this move
will also affect us in case the agreement is
cancelled, and if we are not on our toes, and
if we are not lively enough, it is likely to
effect the exports of tea, jute, hides. tobacco,
oil-cakes and God knows what percentage
of our textiles. '

We cannot possibly continue to enjoy
this sort of Commonwealth preferences for
all times to come. We talk a great deal
of being self-reliant. We talk about stand-
ing on our own legs. Is it not true that
Mr. Harold MacMillan, when he was Prime
Minister of the U. K., had warned us that
they wished to join the Common Market
and these Commonwealth preferences would

come in the way of their joining the
Common Market and therefore, the
Commonwealth the countries should do

something about easing this out and had
recommended that we start gradually accept-
ing an increase in import duties on our
exports ? In spite of all this, I find that
this Government has done nothing in this
respect. It just lives from day to day,
accepting events as they overcome them.
When the Minister had gone to the UK., I
thought it was because he was not in good
health and he had gone for medical treat-
ment. I am very glad to see that he is back
here hale and hearty. I wish he had im-
proved his condition instead of allowing
himeelf to attend that meeting, because
I see.that nothing has emerged out of that
meeting.

T wish to ask the Government, what
steps are you taking to modernise the Indian
textile industry, to increase cotton produc-
tion and to bring about a low cost economy
in this country ? Are you going to sabotage
the entire agreement covering all the com-
modities, becausc of the duty that the
British have demanded on textiles ? The
British have been pleading with us, “You
are unloading 25 percent of your exports on
us. Why don’t you spread it around to
other European countrics ?”’ But this Govern-
ment, having a good thing in hand, does
not want to do anything to make us
self-reliant in this matter. Therefore, I
would appreciate it if the Minister could
give me some catcgorical replies about
m?dermsation, cotton production and the
high cost economy.

Agreement (C.A.)

SHRI L. N. MISHRA : Regarding high
cost of production and non-fulfilment of
quota. That is not the problem which was
discussed. None of the Ministers or senior
officers raised the problem that our product
is costly. They did nor ask us to moderpise
the machinery. That is our internal problem.
Here is a question of a unilateral decision by
the British Government and we are protest-
ing against that. We in come to modernisa-
tion and cotton production later; they are our
internal problems. Here is a problem which
is affecting not only our national economy
but the economy of many developing
countries. Before entering the E.E.C.,, they
want to do this. We impressed on them,
“After your decision to give arms to South
Africa, you are going to take this decision.
It will have a very adverse effect on the
Asian countries, especially the developing
countries. On the one hand you say you
want to help us in our development; on the
other, you are going to withdraw the rights
and privileges we had enjoyed since 1939.”

Mr. Mody asked whether we are sabotag-
ing other items. No, Sir. At the moment,
it is confined to textiles. On an average,
we carn about Rs. 21 crores of foreign
exchange on textile export to Britain. We
are protesting against this decision and we
have impressed our case not only on Britain,
but we are in touch with the E.E.C, also.
We had a mecting with Mr. Tahen Dorf,
the British Minister for E.E.C. I told him,
‘““You must ask Britain to remember their
obligations to India.”” They have their obli-
gations to New Zealand in respect of butter,
and to West Indies in respect of sugar. They
have their obligations to India in respcet of
textiles. Before they enter B.E.C., these are
the problems they must answer to the other
nations.

We are not happy with the proposal
made in 1969 by Mr. Crossland of the
Labour Party Governmeat and it is being
followed by this Government also. There-
fore, 1 request Mr. Mody to think of this
problem at the moment. So far as moder-
nisation is concerncd. [ am told that the
machinery has been ordered in some cages.
The textile industry, barring a few mills
under N.T.C,, is in the private seetor. It
is for them to modernise the machinery and
there are funds provided for that. I am
told machincry has bzen ordercd for the
modevnisation of some¢ of the mills,
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Shri Mody is a very well-informed per-
son. He knows the condition of the British
textile mills. They are much worse than
ours. Their production costs are much
higher than our production costs. They are
out-dated and out-moded. Everyday 30 to
40 mills are getting closed in Britain because
they are very inefficient. They are backward
scientifically and technologically. They are
backward in development. Therefore, to
decry our industry is not correct. Here it is
a question of international trade.

st ga w2 Fnt (S9T) @ wsEw
AR, WA H= AT 7 1 qqqeq
agT & wrwa ) fam, 9§ 93 sam-
qdF gAT WY qg1 g | IgI A FHaeq
¥ 3q o 31 @ frar & 5 fed
F ot sE@rE § 98 WSWEW §, TF-
qIHET § T GHAIT FT 9@ T FH
AT & | TEY Y wred A faew sk
FUT 1939 F7 § ag awra gom | afg
g FATT T § A AW F A FST
I F FAT FIH TR TG AT |
fafeq axw @ W@ & gy AT F FA
St 15 sfqwa oA T @A § S99
Faw eferg FIf@T AR qr=ATT FT HEAT
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afer faew #v faer faoly ok ag
st Afq #§ afcads s@ & fag arew
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SHRI S. M. BANERJEE (Kanpur) :

At the very outset I must express my sur-
prise at the manner in which my bon. friend,

Agreement (C.A.)

Shri Piloo Mody, has championed the cause
of the British Government. When he was
putting his question it appeared to me that
he was a member of the House of Commons
or of the House of Lords and not of this
Parliament. He has accused the Govern-
ment of India of sabotaging the agreement.
He has cited certain facts. The Government
of the United Kingdom has violated one of
the clauses, a very m3alient clause, of the
Indo-U.K. Trade agreement of 1939. We
never violated it. The Minister says :—

“During the Ministerial discussions I
had reiterated India’s opposition to the
British proposal. I strongly impressed
upon them that the present proposal
was discriminatory, unequal, had been
taken unilaterally and must be reversed.
This was also inconsistent with inter-
national obligations of the U.K., towards
developing countries like India.”

Then he says :—

“The British Government’s reply,
when received, will be examined by the
Government of India with a view to
taking further appropriate action.”

On the 6th April in the other House the
hon. Minister stated the same thing and
said that we did not like it; this was very
bad and we shall take up the matter with
the U.K. Government. Even before that,
when he returned from the ECAFE Con-
ference at Manila, he said that he had a
talk with the Governer-General there and
that Hon Kong and India both would fight
the issue jointly. I read this in the news-
papers and I have got cutting of it.

This is a deliberate attempt by the
British who bled our counrry white and who
are obstructing our progress at every stcp.
They are trying to humiliate our country in
the eys of the other countries. Even in the
matter of supply to Pakistan at this hour
when they are using that massive aid for
bleeding the common people in Bangla Desh,
they have not been responding to the request
of the Prime Minister. So, we know the
character of British Imperialism and we
should not be surprised at it.

Today, the world market, as far as
export of cotton textiles is concerned, in
South-east Asia is captured by China and
Japan and our country shall be facing a
serious crisis if this is not waived by the
British Government. So, I would like to
know how long the Governmeat of India is
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going to wait and whether this is not high
time that we also give them some sort
of an ultimatum and confiscate the British
interests in this country or take some retalia-
tory measures by which they will come to
their senses. We should also pay them in
their own coin. Apart from a protest, why
should we not give them some sort of an
ultimatum and threaten them with the con-
sequences of this because we know the
maximum foreign imterest in our country is
the British interest ? I would like to know
whether retaliatory measures will be taken
or not.

SHRI L. N. MISHRA : We have to
face this problem with a little pdtience and
also firmness. So far as retaliatory measures
are concerned, I would not like to discuss
them at fhis stage. I would only say what
are the remedial measures that we are
attempting. We are trying to diversify our
trade and are trying to build up our textile
trade in a number of other countries. If the
hon. Member wants, I can give the names of
the countries also where our efforts are to
increase our exports. We are also in touch
with the EEC countries.

SHRI 8. M. BANERIJEE : I would like
to know the iidmes of those countries. We
wart to kiow who our friends are.

SHRI L. N. MISHRA : Our exports to
UK during the last two years have been
declining. Efforts are being made to increase
our exports to the following countries,
namely, USA, Australia, New Zealand,
Western Europe, Soviet Union, Sudan and a
number of other rupee countries, that is,
Eastern Europe. Our effort is to see that
our export does not come down. Our total
export to UK is about Rs. 21 crores and if
this is implemented by the UK, it would
affect our exports to UK. I do not think it
will affect 100 percent but it will affect us
very considerably, might be 50 per cent or
even more. We are only trying at the mo-
ment to impress upon Britain to reconsidcr
her decision and 1o see the reaction of this
House. Similar is the feeling of members of
my own party. They have cdme and met me
and have told me that if UK is going to
take this decision unilaterally, why we do
not react a little more firmly.
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No country can humiliate, much less
Britain, so far as India is concerned. So,
there is no question of humiliation. We
cannot be humiliated. But here is the
question of our right, specially as a develop-
ing country. If Britain feels as they claim
that they are helping the undeveloped
couatries to developed and, at the same
time, scraps this agreement which has been
there since 1939. it niot only will not look
well but will also have a very bad effect on
this country’s economy and sentiment. We
have conveyed this to the British Govern-
ment. When they take the decision, we will
examine the problem.

SHRI PILOO MODY : Shri Banérjee
seems to think that his nationalism is of a
higher order than mine becduse I made a
plea for self-réliance in our textile industry,
I do not know on whose behalf he was ma-
king his plea.

SHRI S. M. BANERJEE : Not on be-
half of the textile magnates.

MR. SPEAKER : Order, order.

SHRI PILOO MODY : Either you
should have stopped -him or you allow me,
because he gets away by saying that I be-
longed to the House of Commons.

MR. SPEAKER : You should get up
with my permission and not abruptly.

SHRI S. M. BANERIJEE :
words ‘“‘appeared to be”.

I used the

MR. SPEAKER : You should at least
have the courtesy to ask my permission.

SHRI N. K. P. SALVE (Betul) : He
rectified it later on and said, ‘‘He appears
to be a member of the House of Lords.”

SHRI PILOO MODY : I think, it should
be clarified that self-reliance is aot anti-
national although beating the British may
suit some philosophy that he might have.

SHRI S. M. BANERJEE : Sir, this is a
very serious matter. The question is whether
the Government of India is going to sabo-
tage the agreement. who sabotaged the
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agreement ? It is the British Government
that has done it and not the Government of
India. Instead of defending the Govern-
ment of India, he tried to defend the other
people. It is a shame.

SHRI PILOO MODY : I said the same
thing you are saying.

MR. SPEAKER : Mr. Banerjee, you
should try to avoid such things. You should
not use sueh words.

SHRI S. M. BANERIJEE : You ask the
reaction in the House. Everybody says, he
is not talking like a Member of this House.

MR. SPEAKER : Shri P. K. Deo—
absent.

12.25 hrs.

RE-PAYMENT OF DEARNESS

ALLOWANCE TO CENTRAL

GOVERNMENT EMPLOYEES
AND OTHER MATTERS

SHRI S. M. BANERJEE (Kanpur) : Sir,
with your permission, I wish to raise a very
important question regarding the payment
of dearness allowance to the Central Govern-
ment employees, According to the present
formula of the Second Pay .Commission and
also that of the Gajendragadkar Commis-
sion, once there is an average rise of 10
points in the cost of living index, the
Central Government employees throughout
the country get entitled to another slab of
dearness allowance. According to the figures
available to us through the Reserve Bank
various other agencies, the cost of living
index figure has risen from 215 to 225, that
is, there is an increase of 10 points. So, the
Central Government employees are entitled
to another slab of dearness allowance. I
would request the Government and, specially,
the Finance Minister to make an announce-
ment in the House that another slab of
dearness allowance will be given to the
Central Governmert employees. Since he is
not in a position to accept the Call Atten-
tion Notice, I would request you and,
through you, the Minister of Parliamentary
Affairs, the Government and the Finance
Minister that, while replying to the General
Budget, he must announce it.
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sito QWo Qo QAT (W)
i uffmdc § aR ¥ aR-Afa
Faz=+ faar ar

g WEET : WAAEG 9T &
qral @Y 9T § IBT T FI ) g8 T@ A1
¥ gw fag

=T JARIEA A |

QUESTION OF PRIVILEGE

Arrest of Shri Tulmohan Ram, M. P. in
Bihar

=t gontge W (axifar) @ mwemer
"Ry, & wawt grard § R ama ¥ R
& & fufaqfas FAE F IET F@ A}
AT 9 F | F AW FTATH F G
e, fgT wogd qar  wggfEa
arfaal & q2 awdT § @F 99T & fag

T FT ATAT § |

MR. SPEAKER : This matter was al-
ready before the previous House. It is just
a formality.

»ft gaARIgT YW § g9 FIQ@T §
fe A Fg F1 qar fgafas s3E 1
gYq fear st

I beg to move :

“That the question of privilege regard-
ing the alleged arrest of Shri Tulmohan
Ram, M.P., on the 28th November,
1969 by Shri Chandrika Prasad, then
Sub-Inspector of Police, Mahishi (Bihar)
and non-intimation thereof to the
Speaker, Fourth Lok Sabha, be re-
referred to the Committee of Privileges
of this Lok Sabha.”

g WHIT : g AWAT TgT §
& fafgfas 78 & amy & HfF
SN AF TAT WT g TE, qigd’ qE
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T 1 far g 31 aficfeafaai
A IFAT I AT & 4T [ IqF
qF-Arg IgHT a7 g€ FA W gETA
Qs AfFT e ¥ wawT F wq F
W BTEH gET 9T, ag WO smg 6%
IWUR E | G279 ¥ am-arq FAS W
RS, sy 4R qwe A g,
AFT T owEH g oar, T @ AN A
TEW B W@ fw g oA | fm
T ST Aifgd f gx g ® AT
T frfadrsr w1 amer gk @ W
T A amEw SF & W AT
U3 2@ gears &1 @I FT AT,
AT & T & f Frelt fordra frfadr
XL FY qgeit qrferaTde A1 wER HT
%f»\ afFw g @aT AR @NFL A
| @ faq g geary & fagmw gwny
s =ifgd 1 g fafen qoUw ¥ mgAR
T ST = hey |

MR. SPEAKER : The law of privileges
Is a very wide. a7 grI@ 9 A1 F A
ESAY e wrgar & A Gafasfy
SrE FeAr wigar 8, @1 4g g9 A
R\ 30 a qwoart § 39w A A
ST TR
It is a very simple matter. I know the
Tules, I kept it pending. I studied it
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as I was in very much doubt about it and I

examined it again and again. I say, let it go

to the Privileges Committee. They will

examine it.

The question is :

«That the question of privilege re-
garding the alleged arrest of Shri Tul-
mohan Ram, M.P., on the 28th Novem-
ber, 1969, by Shri Chandrika Prasad,
then Sub-Inspector of Police, Mahishi
(Bihar) and non-intimation thereof to
the Speaker, Fourth Lok Sabha, be re-
referred to the Committee of Privileges
of this Lok Sabha.”

The motion was adopted.

MR. SPEAKER : The motion is adopt-
ed. This matter stands re-referred to the
new Committee.

12.35 hrs.
PAPERS LAID ON THE TABLE

Budget Estimates of the Damodar
Valley Corporation for the
Year 1971-72

THE MINISTER OF IRRIGATION
AND POWER (DR. K. L. RAO) : I beg to
lay on the Table a copy of the Budget
Estimates (Hindi and English versions) of
the Damodar Valley Dorporation for the
year 1971-72, under sub-section (3) of section
44 of the Damodar Valley Corporation Act,
1948. [Placed in Library. See No. LT-
337/71.]

12.35} hrs.

GENERAL BUDGET 1971-72—GENERAL
DISCUSSION—(Contd.)

MR. SPEAKER : The House will now
resume further discussion of the General
Budget. The balance of time available is
9 hours and 35 minutes, and the lists before
me are very long lists.

SHRI SEZHIYAN : From the Congress
side.

MR. SPEAKER : Shri Raja Kulkarnj
may now continu¢ his speech.
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SHRI RAJA KULKARNI (Bombay—
North-East) : As I said yesterday, the bud-
get is an integral part of the co-ordinated
and integrated complex of instruments being
utilised for economic development and
social progress. The bank rate, the credit
controls, production and distribution regu-
iatory devices, the price mechanism, the
investment pattern, foreign trade, all these
aré inter-related and inter-dependent with
the national budget.

They act and react upon each other.
The basic character and the effectiveness of
the budget 'is determined more by its inter-
relationships with the other instruments of
economic development than by any single
isolated taxation proposal embodied into its
structure. Judged from this point - of view
and coupled with the robust broad-based
economic growth of our country during the
last two years, the capacity of the budget
to produce desirable results has been in-
creased.

The success of the new agricultural
strategy, foodgrains and price support policy,
growth of agro-industries, the green revo-
lution, mechanisation of agriculture, begin-
ning of the modernisation of the life of the
rural people, faster development of the small
scale industrial sector, increased industrial
production, international trade at a higher
level. the democratic control of the State
over the commanding heights of national
economy, all these and other facts of the
situation render the indisputabie character
of a socialistic quality to the present
‘budget.

Yesterday, the hon. Minister of State in
the Ministry of Finance said that this bud-
get was not socialist. The statement that
he made and the statement which I am
making are such that there is no contradic-
tion between them. It is not a socialist
budget in the sense that it seeks to construct
or build a socialist society. However, it
is a socialist budget in the sense that it
carrics out the socialist tasks in a period of
transition from the present mixed economy
to the socialist economy. In a socialist
society, the budget identifies itself with the
whole national economic cffort in all
sectors, in all activities and in all the insti-
tutions.

There is very little difference between
the national ecconomic plan of development
and the budget. It deals with the whole
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process of creating national wealth as well
as of distributing and utilising the monetary
resources. Our pation has not reached
that stage; we are in a transition stage
from the mixed economy to a socialist
economy.

What is the role the budget is asked to
play in this transition ? The socialistic
function of the budget in this situation is to
creat those forces and factors which would
establish the material and technical base
upon which a socialist society can then be
built. The present budget meets honestly
and with all the ability at the command of
Government, the conditions of this socialis-
tic milieu.

How has the budget spelled out its
socialistic role ? The budget helps in ¢on-
solidating the gains of nationalisation of
banking and of the unification and centrali-
sation of insurance and other financial insti-
tutions for mobilising the savings in the
country. Deployment of these funds in
accordance with national priorities has now
become easy and smooth. The budget has
given a new direction for this process.
Recently it was because of nationalisation
of banks that it has been possible for
Government to give credit of Rs. 344 crores
to the agricultural sector, which was not
possible till two years ago.

The budget marks a big step in the uni-
fication of Central-State financial resources.
Unified national social accounting can now
be seen on the horizon. It is Centre-State
financial relations which have been a source
of irritation and provocation during the last
so many years. This budget has now shown
that anow the States are more dependent
financially on the Central budget and there
is a process of unification and integration
of the financial resources of the country.
though it is creating new problems. The
main problem is the tendency on the part
of the States to refrain from making big
efforts at tax collections and increase their
revenue, but to ask more assistance from the
Centre.

In this budget, the share of the States
in tax revenues to be collected has gone
up tremendously. Out of the total collection
of Rs. 2,552 crores, more than Rs. 892 crores
will go to the States. Similarly assistance
in plan outlay and other assistance by way
of loans and advances. Previously this
figure was Rs. 1,000 grores ; now it is mugh



145  Gen. Budget 1971-72
more. Apart from these, the tendency of
State Governments to overdraw on the
Reserve Bank has beea on the increase and
Central Government has been standing
guarantee for these overdrafts. With all the
difficulties and problems the fact remains
that the Central Government is trying to
integrate and unify the financial resources
of this country. '

The second socialist task which this
Budget is trying to fulfil is that it has raken
a decisive step in the re-distribution of the
income of individuals through income-tax
proposals. I am referring to the personal
individual taxation proposals in the Budget.
The real ceiling has now come on individual
wealth at a level much lower than was the
case before. On the other hand, there is
also relief given to the low income groups.
There is rising taxation after Rs. 15,000
of personal income. At the level of
Rs. 2 lakhs, income-tax and surcharge to-
gether amount to 97.75 per cent, which
is going to make unattractive the
desire for earning more. The income
of every lakh of rupees beyond Rs. 2
lakhs gives a disposable income to the tax-
payer of only Rs. 2,250. Added to this is
the Wealth Tax on the individual’s income.
Both the ordinary Wealth Tax and the
Additional Wealth Tax have been stepped
up to such an extent that the disposable
Income is completely wiped out at a level
much' lower than in the previous year. If
th‘? Income is exclusively from land and
bplldmgs, the ceiling will be reached on the
disposable income when the wealth is at
Rs. 5 lakhs. If the income comes from
wealth, land and buildings, the whole in-
come will be ubsorbed by tax at the level
Of Rs, 10 lakhs. This is how the Budget
has tried to re-distribute the national in-
come. At the same time, the lower income
groups in society have been given relief.
Salaried employees, earning Rs. 500 per
month, have been given relief. They are
exempted from income-tax, and they are
also given additional concession if they
save,

The third task which the Budget has
tried to carry out is the creation of addi-
tional wealth by raising resources without
fiisturbing price stability. It has given more
Importance to the expenditure on social
gervices. Deficit financing of Rs. 220 crores
is of arrange in which Government has
full confidence that prices will nat risc be-
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yond controllable limits. It is very interest-
ing to note how expenditure on social
services and development has grown faster,
which is the characteristic of a socialistic
Budget in all the developing countries where
socialism is being introduced. The 1971-72
Budget has given” an amount of Rs. 553
crores, which is 189% higher over the pre-
vious year’s figure. This figure has risen
fast during the last ten years and now ft is
150 per cent more. Sim(larly ; on the capita]
account also, the amount given, Rs. 684
crores, is nine per cent more than the
previous year for social and development
expenditure. But this does not come in the
way of higher defence expenditure.

A point was made by some hon. Mem-
bers that this Government. was spending
more on defence expenditure than on deve-
lopment. It is true that defence expenditure
has gone up, but it should be remembered
that whatever is being spent by this country
on defence is nothing compared to the
expenditure of even socialist and communist
countries. I have collected figures of defence
expenditure for other countries. Take for
instance the United States ; it spends 8.5 per
cent of its GNP over defence. The USSR
is spending more than 8.5 per cent of its
GNP on defence. It comesto U.S. $164
per citizen in USSR. We¢ need a strong
defence because of the situation created by
Pakistan and China but we are spending
only Rs. 3 per citizen in our country. The
ratio of our spending on defence to the
GNP is hardly three per cent and it is
probably the lowest among the socialist or
capitalist countrics of the world.

The fourth point which this budget has
touched is the effort to change the invest-
ment pattern to make industrial and econo-
mic growth employmeat-oriented, and to
release the forces of economic democracy
through its proposals of corporate taxation.
I necd not deal with the corporate taxation ;
they have been given. To a large extent
the corporate taxation has been increased
during the last ten ycars, from Rs. 161
crores in 1961 to Rs. 411 crores as under the
present budget. Garibi Hatao is not just
a slogan but at the same time cverybody
knows that it cannot be achieved in one
year. A doncerted and concentrated #ttack
has been made through this budget on the
unemployment problem. Apart from the
provision of Rs. 50 crores for taokling the
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rural unemployment—at the rate of Rs. 100
per month it will give employment to five
lakhs of people for ten, months in a year. 90
per cent of Rs. 50 crores will be spent on
wages to these people which means that about
five lakhs of jobs will be created. Another
provision of Rs. 25 crores for tackling the
educated unemployment problem has been
made. As is seen from the pattern of
investment in the budget more jobs likely
to be created. Rs. 102 crores are to be
invested in the iron and steel industry and
Rs. 151 crores are to be invested on the
railways. Employment is likely to be
more than the previous years in these indus-
tries. Itis the experience of this country
that in the previous year or earlier years
that even with 7 per cent growth in GNP
the employment percentage goes up by 2 or
3 per cent ; through this budget it may well
go up much higher than the previous year.
That is why the budget also fulfils the
objective of creating more employment.

Thus the budget carries out the socialist
tasks in the transition stage. I would at
the same time like to make a suggestion to
the Finance Minister that looking to the
levies and excise duties and duty or petrol,
they should be reduced by at least fifty

per cent; the duty on maida should be
withdrawn.

Similarly, in the small scale sector—

MR. SPEAKER : Your time is up. You
are not caring for the bell nor for requests,
nothing.

SHRI RAJA KULKARNI : One minute.
The small scale soap manufacturers, with
a capacity of less than 800 tonnes per year,
should be exempted from the existing excise
duty.

With these words, I wholcheartedly
welcome the budget subject to these three
suggestions which I have made.

SHRI K. D. MALAVIYA (Domariganj) :
Mr. Speaker, Sir, I stand to extend my
general support to the bubget which has
been presented by the Finance Minister. 1t
is a sincere effort which has to be appreciat-
ed by the House which includes also hon.
Members who are not in the party. The
budget it aims at a certain direction. Whether
the direction is correctly maintained or not
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depends on factors more than the mere
presentation of the annual budget.

The Finance Minister himself has said
in the last paragraph of his budget speech
that ¢‘it is hardly possible to claim that a
new social and economic order can be
ushered in through budgetary policy alone.”
Nothing more apt need to be said by the
Finance Minister to be in the direction to
which they are all committed. It is not
only an annual budget which can take us
to the direction where we are now all
committed. You and I, Mr. Speaker,—all
of us are committed to go to do some-
thing much more. In the short time that
is available to me, obviously I cannot deal
with all those aspects which are in my mind,
which 1 will try sometime again, to put
before this hon. House to emphasise and
streamline once more the ideas that have
now to be hammered before the country so
that we might be able to go the way that
we are now committed.

There is no doubt that we are all as a
party, through our leaders, neck-deep com-
mitted to a policy and programme which
can be reached only through a socialist
approach. The Garibi Hatao slogan is a
very apt slogan, and its programme of
action can only be conceived through the
socialist path.

13.00 hrs.

In this respect, I would like to draw
the attention of the House to three
important phenomena which have to be
takea into account. The first is obviously
the economic policy behind the budget. That
economic policy has been accepted by
all of us. This policy is ultimately aimed
at owing all means of production and dis-
tribution by the State in order to build a
strong base to State monopoly capital
structure ; a redical and basic change in the
entire institution of servicing the Govern-
ment has t> be carried out. Also correct
distribution of commodities and restriction
on conspicuous consumption has to be
assured. If we can achieve these three
things, —if we can try to formulate our
postures and programmes, -—which aim at
concretising the economic policy of Garibi



149 Gen. Budget 1971-72

Hatao, of changing the entire bureaucratic
set-up in a radical and basic way, and then
fo restrict consumption with a view to make
It a socialist distributive system, then, of
course, we can expeditiously go towards our
goal.

What are the contents of these .three
main phenomena which have to be taken
care of ? The economic policy behind our
budget must now more specifically define our
goals. We have already committed ourselves
to more commanding height for the public
sector, But this is not enough. The sooner we
realise it, the better it is for all of us that we
have to define it more concreately. That is,
the entire pattern of our mixed economy has
to be public-sector-oriented. So far, it has
been private-sector-oriented. The important
consumer goods industries are all in the
hands of the private sector. They have now

progressively but quickly been taken over by
the State.

MR. SPEAKER :
after lunch.

You may continue

13.01 hrs.

The Lok Sabha adjourned Sfor Lunch till
Fourteen of the Clock.

The Lok Sabha re-assembled after Lunch
at three minutes past Fourleen. of the Clock.

[Mr. Deputy-Speaker in the Chair)

GENERAL BUDGET, 1971-72
—GENERAL DISCUSSION
—Contd.

SHRI K. D. MALAVIYA : Sir, if you
do not make me nervous by ringing the
bell, I promise I shall try to be very brief.

I was submitting before this House that
a qualitative change has come in the entire
socio-economic approach of the nation after
this election. Still, however, this concept of
gradualism that is implied in our parliamen-
tary system of Government, parliamentary
democracy I should say, must assume a new
posturc of radicalism. Otherwise, the entire
promises and the intentions that are behind
the programmes of garibi hatao movement
are likely to be, I am using a word dcli-
berately, sabotaged. The conditions for
Sabotage are, unfortunately, already there.
The other day there was a debate in the
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Rajya Sabha with regard to the setting up
of 'some sort of parliamentary machinery to
examine the working of the private sector.
I had been shouting about this for some
years and in this House I want to raise my
voice in support of that demand once more.

This controversy of inefficiency of the
public sector and the great profit maiking
abilities of the private sector has, for all
time to come, to be settled after examination
seriously and sincerely. Therefore, a parlia-
mentary committee or some other body,
whichever might be considered appropriate,
now be created in order to find out how the
entire complex of the private sector indus-
trial concerns is functioning and operating
its mechanism of profitmaking and how
the public sector is functioning.

There are obvious difficulties of long-
term gestations period of basic industries
and lack of perspective and vision in the
Government ministries and the Planning
Commission, which are mainly responsible
for delayed profits or loss profits or no
profit but that does not, that should not
and that must not frighten us.

I also admit that State monopoly capita-
lism does not lead directly to socialism.
There is something in between and that is
where 1 want to go now. It is the question
of building a new institution of servicing the
Government and the programme of Govern-
ment. Solely in the interest of toiling
people. 1 deliberately avoid the word,
“‘bureaucracy”. The servicing system of the
entire Government must now be basically
changed. When I say this [ do not con-
demn the bureaucracy. Something has been
injected into the entire functioning of our
social system whereby we have to con-
ceive of new ideas. The new idea that I
venture to put before this House is that if
we really want to implement the socialist
programme, we have to do two things,
namely, change our concept of gradualism
in the new situation and build a new army
of committed people who will take up this
work of implementing the rural and urban
development programme or the urban pro-
gramme, Unless there is a cadce-based
political party, committed to implemcnting
the programme of the Government. this
Government cannot succeed in implementing
this programme.

We have seen enough in the last decades
very well intentioned programmes that have
been put before us. They have been
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worked out meticulously and sincerely. But
when we started working after freedom, we
seemed: to have missed the bus. We did not
change the outlook and the methodology of
working for implementation. {t is now high
time, when we are starting on a new voyage,
t;o implement our programmes, that we
should seriously think of introducing com-
mitted people into the entire system of
Government.

T said in a meeting of our Congress
members—and I repeat it here —that there
is no bar to doing this even today. Even in
the year 1937 and also later on in 1948, in
the pre-independence period, the UP
Government entrusted the entire work of
rural development programme, which in-
cluded not only road building, irrigation
but all the schemes which are contemplated
today within the framework of rural
development programme, to a committed
politician who was dynamic, a Congressman.
He was known as the Rural Develop-
ment Commissioner or something like that.
That dynamic Congressman, who was not
appointed through the Public Service
Commission. As the Rural Development
Commissioner, he built a cadre of about
1,500 Congressmen, politicians, committed
people, who carried on the task of rural
development. It is another thing that the
Congress at that time was not concretely
committed to socialism. It was committed
to some sort of a programme which was
forward looking but it was neither here nor
there. Since then we have moved forward
to a more concrete socialist programme and
commitment to building a socialist economy.
We are now neck deep involved in this great
task of converting our present economy into
a socialist economy.

We cannot get out of it now. That
party will bc doomed which would like to
go.back on it now. Therefore, we arc going
ahead under a bold leadership and pcople
who are determined to go ahead. Time
has come to change the entire conccpt of
our bureaueracy right from below. The
whole thing has become so rotten. It is so
rotten that it cannot be described and it
might take hours for me to describe as to
how things have gone wrong. Either a
deliberate decision on the part of a Govern-
ment which now enjoys a big majority is
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taken and they do it coolly and cal-
culatedly, or a violent revolution will
overtake us. And one does not know,
where that revolution will lead us to. It
might be some sort of a cultural revolution
or anything. But the impact of that situa-
tion is on us. I would, therefore, plead to
the Government and to the Finance Minis-
ter also be ponder over the deeper aspect of
it as to how he is going to implement the
programme. The taxes are evaded. You
cannot collect the taxes. With all the good
intentions what you propose to do you can-
not get it done. Because the whole situation
is contrary to the normal desire of getting
a programme implemented, Something has
gone so wrong and in order to undo that,
you have to do some more introspection
than what has been done.

I would just like to make one point
more. The entire programme of industriali-
sation also has got to be looked from the
background of our rural economy which is
now an accepted fact. Now this rural eco-
nomy is still rampant with the phenomena
of feudal exploitation. Even the fertiliser
that is being distributed there is distributed
by private mechanism, by big people who
want to come in there. Neither the distri-
bution nor the production of strategic in-
put of agriculture is in the hands of public
sector entirely. Unless you build a system
of production and distribution which goes
directly into the developmental processes of
rural economy, you are not likely to change
the structure of agriculture and development
programmes. All this talk of green revolu-
tion is there. It has happened. Many things
have favoured us. But we are standing on a
critical precipice. The green revolution might
just vanish. Because the foundation is ' not
deep, beeause feudal exploitation is still
going on and land reforms have not been.
implemented by our own men and the
relationship between the higher and the lower
peasantry is still so bad against the interests
of the lower peasautry that you just cannot
conceive of going very rapidly towards
industrialisation. We all know that a 20
per cent rural population in a country alone
creates a situation where industrialisation
moves forward. We are still far behind
that. We are carrying out an experiment
in which through crash programmes, bypass-
ing difficulties, we are trying to go ahead.



153 Gen, Budget 1971-72
How can we succeed if we have not got the
means j.e., if we have not got the people
committed to our ideology and if we have still
a concept of mixed economy which is totally
contrary to socialist concept and is leading to
build the monopoly class.

Let us take small entreprencurs. Where
are they I want to ask. They are nowhecre.
Take small industries like the match indus-
try, the pesticides industry, the poultry-feed
industry and the small industries which go
to make small tools. They are in the hands
of people who are controlled by monopolists.
? may give you one example. Take for
msta}nce, the pesticides industry. In the
pesticides industry, there are small entre-
preneurs who are controlled by Tata, the
LC.E people, and nobody can compete with:
them. They buy ali the stock, put it under
their own seal and sell it to Government
agencies and big cooperatives and all that,
s0 that the entire distribution has gone into
the hands of a few people who control the
economy so far as production, distribution
and commerce in pesticides industry is con-
cerned. Similarly, there is the VIMCO.
Just try to find out what is happening in
the match industry so long as VIMCO is
present there. I can go on giving instances.
Takc?t he small aluminium industry the utensil
mak}ng industry, the non-ferrous metal pro-
cessing industries, where the entire control of
raw materials and of sale, ultimately, to the
point where the consumer comes, is in the
har{ds of a few people. These semi-mono-
Polists and giants are being created through
a process, through a system, in our industrial
complex where the tendency of disparity is
8rowing and the tendency of creating ncar-
monopoly lot is growing.

This is not seen by the Government, but
if you go into it, this is the position. Iam
one of those small entreprencurs who has done
something for the last 3 or 4 years when I
was out of this Parliament. I have gone
through this agonising process. 1 tell you
there is not a single instance where this big
monopoly docs not come in and strangulate
the technique of the small entrepreneur, who
is trying his best to survive in this country.
He cannot survive unless there is a proper
system of distribution. The entire system
of supply of raw material is a thing which
requires change. It should be institutiona-
lised in such a way that this disparity does
not grow. More than that, [ do not want
to go into it in greater detail.
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My last point about prices. The hon.
Minister has referred to this in his speech.
Rise in prices is a disquieting feature and
I do not think that prices can be controlled
by this Budget. Even such articles which
were not touched even by this Budget have
risen in prices. The prices have gone up.
The prices do increase and prices go up,
erratically, non_—sensicalpll and alarmingly.

In saying all this, I am trying to-make
out a point that in order to retain the price
structure within as reasonable a limit as
possible in a growing economy like ours,
there is need for changing the distribution
system and have your own system at various
points in associations with peoples’ co-opera-
tions and associations. The opening of the
departmental stores etc. which was done
recently, 2 or 3 years ago did not do the
trick because there was no committed. ‘per-
sonncl behind it. It was just a sale market,
market for salemanship where anybody
should be recruited from any place and put
there. The question of profit came in. They
were doing all sorts of things which ought
not and should not be done in a Government
departmental store. So this whole matter has
to be gone into very throughly with a view
to fit them into the changed system of
working into the new pattern of things.

Prices of cssential commodities can be
controlled only when the distribution
mechanism is thought de novo on the basis
of certain idcologies.

Thesc are the general points that I am
trying to make,

With regard to some of the items which
have been specified by the Finance Minister
for carning income and revenue for the
Government, 1 would like him to consider

whether maida could be exempted or
not. In respect of an jourpey, I find
that professors and certain  others are

exempted up to 20 per cent rise in fare.
This should apply to certain categories of
labourers, workers citc, 1 think some more
labour classes could be included in it. I
don’t know whether Government will get
Rs. 7 crores.  If it is rcduced by a few
crores, by Rs. 1 or Rs. 2 crores by way of
extending this concession to representatives
of workers or to one or two more categorics,
1 think, it will be in line with our political
and social objectives.
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Unless we changé 'the entire approach in
the functioning of the public sector, unless
we give a new orientation to the public
sector, unless we organise big consumer
goods industries in the public sector, the
revenues are not going to increase. Iam
stressing the need for taking more and more
consumer goods industries in the public
sector.

The Budget on the whole takes us an
the line to which we are committed. I
have no doubt about it. That is a sincere
effort. We are going towards that path. I
am more than convinced when I read some
newspapers in the morning. In common
parlance, they are newspaper of the tycoons.
When I read them, my reaction was just the
opposite. When such newspapers say that
the whole Budget is wrong, my first reaction
was just the opposite. This is all the more
areason that I give my support to the
Budget.

DR. HENRY AUSTIN (Ernakulam) :
Mr. Deputy-Speaker, Sir, much has been
said in the last few days on the budget
proposals, and, I think, yet something still
remains to be said. Much has also been
written in the press by way of comments,
but I do think that still many things need
to be written and commented upon.

I am one of those who think that this
budget has been conceived with a full
understanding and a wareness of the aims
and objectives set out in our election mani-
festo and the pledges we have given to
the people. Shri Y. B. Chavan, our Finance
Minister. like a fine archer, has achieved
the twin tasks with a single stroke. He
has been able to bring down the uncovered
budgetary deficits to Rs. 220 crores from
Rs. 397 crores. Also he has been able
to reduce the cruel contrast between
wealth and poverty. The budget has hit
the moneyed people, big businessmen,
owners of sizable urban property, the upper
fringe of the agriculturists and the upper
middle class, but it was spared the middle
class and those at the lower marginal levels,
particulary the forgotten man. Thus, the
Financc Mianister by his unorthodox and
innovative budget has laid his pruning
scissors on the rich in towns and the
country alike, and has achieved a massive
resource mobilisation, a difficult and stiff
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task, as he himself put it, and laid the
solid foundations of an ebullient Indian
socialist society.

I have heard the Opposition leaders
making, I would say, uncharitable and
rather politically-motivated criticisms against
this budget, the main characteristics of
which I have made reference to earlier.

Shri Y. B. Chavan has, no doubt,
prescribed a stiff dose of new imposts, but
viewed in the context of the background in
which he had to prepare this budget, I
would say that the harsh aspects of the
budget are inevitable. First, we have to
recall his earlier commitment in March last
when he said that the Plan outlay had to be
enlarged. Secondly, he had to take into
account the demand from every quarters
of this country for producing increased emp-
loyment opportunities, and then again, the
crying demand of the newly awakened social
classes for bringing down the unpardonable
inequalities still obtaining in wealth and
income, and of course, as all of us know,
the unpredictable situation in West Bengal
and other North-Eastern Border States
resulting from Pakistani brutalities in
Bapgla Desh.

So, when one makes a critique of the
budget. one has to take into account all
these aspects which I am sure the Finance
Minister did take into account. Therefore,
the task of reducing a deficit of Rs. 397
crores had to be undertaken in this back-
ground. He could, however, reduce it only
by about one third and he has done a good
job in chiselling his levies only on essentials
and placing the burden primarily on the
right shoulders, namely those who live in
conspicuous consumption and ostentatious
living and whose wealth and income bear no
comparison at all with those of the vast
majority of our compatriots.

The increase in the tax on high income
and wealth, higher duties on fine cloth and
other luxury consumer goods, the ceiling
on high private sector salaries are all iadi-
cative of the fact that the Finance Minister’s
concern is to bring down incqualities in
income and wealth and between man and
man.

Take the controversial levy on petrol.
1t is largely consumed by the car-owners or
car-users. But there was no levv an  discal
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oil which is mainly consumed by public
transport. Or, take again cigarettes.
Cigarettes of certain brands of costlier brands
alone have been taxed.

But the cheaper brands will ‘have only
less duty. The bidi which is being used by
the vast majority of our people has been
left untouched. These indicate deep’ con-
cern for the poor, and even as he performs
his great and difficult task, he has always
kept before him the overriding consideration
that the poor man has to be spared. Thus
true to his commitment to the cause of the
poor, he has produced a purposive budget
reflecting his abiding concern for the
poor.

Viewed in this context, one feels non-
plussed when Opposition leaders come
forward and say that this budget is biased
in favour of the rich. Some of them have
even dared to strike a patronising attitude
and point out that the warth of the people
would be on us because the poor man is
supposed to be hurt by this budget. They
have warned, ‘beware of the nex election’,
I would like to tell my friends of the
Opposition that our party is the single
larsest socialist, democratic party in the
world. It has on its rolls 40 lakh ordinary
members and nearly a lakh of committed
effective members forming a cadre. These
millions of my colleagues are constantly
trying to be in touch with the people.
They have established a rapport with the
People and they are the transmission belt
Who communicate with the masses of the
people, and they are, therefore, as much
concerned as we are about the needs,
Tequirements, hopes and aspirations of the
People. We have heard these doubting
Thomases, these professional Cassandras,
on the eve of the election. They said our
barty was isolated from the masses. We
ave since seen how the people respond-
€d to the call of the new redical programme
We have offered. So, no one need be
Potronising and tell us to be careful. We
Will take care of ourselves. This budget,
Produceq a5 it is, by a committed leader of
our. Party will, 1 am sure, truly reflect the
Spirations of the people and the people in
turn w;y surely appreciate the effort he is
Making to spare the poor, and cut deep into
Wealth and income. 1 know that the
OPpPosition comes mainly from these
Quarters who have been hit by these
.P.ropt)suls’
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Having said this, I do not want to be
understood as being unaware of the other
implications of this budget. It cannot be
denied that the net effect of all these imposes
will be to disturb the general level of prices,
even of essential goods. Experience has
shown that in our country, every levy of

this nature has a chain reaction. For
example, although diesel has not been
touched, the levy on petrol has had its

reaction on it and road’ travel will become
costlier. After the recent increase in fares
and freight in the Railway budget, there has
been a tendency to switch to road transport.
May be by the likely increase in road
transport, it has been brought to even
level.

The effect of the rise in the prices of
soap, coarse and medium textiles, cigarettes
and the like may reach the sensitive sections
of ordinary people, particularly the lower
middle class. But in the background in
which the budget has been prepared, these
things are inevitable, and this will be
understood by the people because they know
that a massive mobilisation effort like this
will have to be put through in order to
accelerate the pace of our economic growth.
However, I am sure sincere efforts will be
made by the Finance Minister to check the
rise in price and to control other inflationary
tendencies.

The justification and success of this
massive taxation lie on how the money
collected is going to be spent. Our main
concern so far has been how to raise the
money and from whom ; now that it has
been raised, there is another field to which
our concern should turn, that is, how the
money is going to be spent. In this connec-
tion, I share the views of my esteemed
colleague, Shri K. D. Malaviya. It has
not been lack of policies that has been
standing in our way ; how the policies have
been implemented was the basic question
which we had to confront often,

It is not enough that we allot more
money for development works, but whether
that money has besn utilised is a vital
question. For instance, an additional Rs. 10
crores was allotted for the nutrition of
children which is a very popular scheme,
but I ask the Finace Minister what happened
to the sum of Rs. 4 crores allotted last year
for the same project. Only Rs. 1.4 crores
were spent. What is the justification for
the non-spending of the full amoyat,
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[Dr. Henry Austin]

In this connection I would like to draw
the attention of the Finance Minister to the
fact that it has become a budgetary practice
to show that a certain amount has been
allotted to a particular Ministry ; but, at
the time of spending, the amount is not
actually utilised for the purpose intended.
That is probably because of the habit of
the Finance Ministry to veto spending by
the Ministries. The Administrative Reforms
Commission had made certain suggestions
in this regard to rectify the situation. My
own feeling is that there should be some
kind of reorganisation in the Budgetary
practices of the Finance Ministry. Once
the Budget of a particular Ministcy has been
voted upon, ‘then the Finance Minister or
the Finance Ministry should have no more
right to interferc in the spending of that
Ministry. Now what happens is that even
after the Budget of a particular Ministry
has been sanctioned, the Finance Ministry
interferes at every stage, so that the respon-
sibility of implementation is not pinned on
the head of the Department. It is my view
that once the Budget of a particular
department has beea voted, the head of that
department should be made responsible for
the spending of that money.

SHRI K. D. MALAVIYA : Suppose he
over-spends ?

DR. HENRY AUSTIN : If he over-
spends or does not spend according to the
budget, he should be taken to task. The
Finance Minister should take some kind of
action to remedy the present situation where
money is not spent fully even on humani-
tarian projects.

A lot of time is spent in inter-Ministerial
conferences: This is time-consuming process.
If projects are not implemented on time,
it is largely because they are dclayed by
these Secretarics and Under Secretaries and
inter-Ministerial Conferenccs. A Minister
of the standing of Mr. Chavan should be
capable of sceing that thc projects are
implemented, and not merely, in getting so
much money sanctioned. Then only will be
true to our commitments.

The cost of administration is soaring
like anything and, something must be done.
It has gone up by 300 per cent between
1960-61 and 1970-71, Decspite spending
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‘Rs. 170 crores on the administrative services,
-their output still remains unsatisfactory.

The cost on Police Administration has gone
up by seven times in the last decade, from
Rs. 1l:crores to Rs. 174 crores, excluding
money spent on State Police. We know the
law and order situation, particularly in
Eastern India.

I suggest that when we try to bring in
new levies and imposts we should see
whather the administrative machinery is also
streamlined. In this connection I should
like to recall the observations I made during
my maiden speech in Parliament. The
burcaucratic set-up should be updated. At
present it remains slill as.an amorphous
creature of British imperialism and I do not
think that this kind of amorphous thing can
serve the purposes of a committed socialist
order. The Deputy Secretaries, under
secretarics and chief secretaries can be
replaced. In some of the advanced countries
of the world I know there is no such thing
as a Secretariat of the pattern we have. A
friend of mine, a one-time Minister, was
my guest when I was in a western country
and the first thing he wanted to see was the
Secretariat. I told him there was no
secretariat at all in that country. But the
Government of our country was working
well.

Each Minister should be independent
after the Budget is approved. For the
purpose of co-ordination the Finance
Ministry can function. If you are really
committed and want to make rapid social
and economic transformation of our society
and implement schemes and projects of the
like our able Finance Minister has brought
out, if you want to achieve socialism which
you have promised, if you really want to
solve the massive unemployment problem,
the first important prerequisite is an effec-
tive updated implementation machinery ;
that is yet to be done. Unless that is there,
in spite of our weeping and wailing, socia-
Itsm may not come. Our administrative
machinery moves slowly and much delay is
caused in the implementation of our pro-
grammes. Yesterday the Chief Minister of
my State convened a meeting of the M.Ps.
from my State and presented to us a paper
which indicated that several proposals have
becen put forward before various depart-
ments ; some of them are very urgeat. In
a State like Kerala so many massive
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problems arise now, problems which the
other States will be facing only after
15 years from today. They have listed
several proposals awaiting sanction. For
instance, every year during the monsoon
season. so much land is eaten away by
s€e, so many people lose their homes .and
their possessions. Some of my friends
including myself sent a short notice question
on the urgent need for anti-sea-erosion work
now that the monscons have started but it
was disallowed. A friend told me that
some high ranking officer told” him that
these things happen every year and nothing
can be done about that. I have heard a
petty official of my State say that thirty
years ago when I was a college student.
But in later years some of us took this
problem and during the last thirty years, the
coastal people of Kerala know, not less than
Rs. 75 crores were spent on anti-sea erosion
wo!'k‘ It is about a phenomenon about
which the high ranking officer here said
that nothing could be done.

) I would like to commend the proposals
listed in the Conference convened by the
Kerala Chief Minister yesterday. 1 request
the Government to expedite these items as

soon as possible. The more important of
these are :

(D) Introduction of Boeing flights in
Cochin aerodrome ; and, if for
any technical reasvon that is not
possible, construction of a Civil
Aerodrome at Edakattuvayal, the
survey of which is already com-

plete ;

(2) Conversion of Trivandrum-
Ernakulam metre gauge line
into broad gauge line ;

(3) Construction of bypass in
National Highways. In this

connection I thank the Govern-
ment for sanctioning the Cochin
Bypass—a new road from Alwaye
to Edacochin, connccting sevceral
- islands like Nettoor, Panangad,
and Kumbaland and bringing life
and civilisation to hitherto
neglected and underdeveloped
regions ;
Conversion of the West Coast
Road into a National Highway
and grants to Ernakulam—N.
Parur Road ; T

)
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(5) Expansion of Cochin-Madurai
foad as a National Highway ;

(6) Starting of new fishing harbourg
and particularly the Neendakara
Harbour ; and

. (7) Pension to the freedom-fihters.

For want of time I cut short. I cons
gratulate the Finance Minister on offering us;
a purposive budget. It may not usher_ im
immiediately Socialism—no one,: I sauppose;:
expects it. But I do believe it "will lay
solid foundation of a Socialist society and:
successive budgets - will ‘build up suitable
structures of the egalitarian order to which,
this budget of a committed socialist will be:
a path-finder.

SHRI N. SREEKANTAN NAIR
(Quilon) : T am not so complacent as my
friend Dr. Henry Austin. I do not agreg
with the Finance Minister that it is a
socialist oriented budget ; I consider this
to be a capitalist budget. He has been
very considerate to the corporate sector.
In this budget indirect taxes far exceqd
direct taxes.

Before the budget was framed, there was
a hope given to the people in the country
that the budget would offer a very radical
change in many aspects of the economy.
Especially just before the budget was
presented, general insurance was taken over
as a prelude to nationalisation. There were
very great expectations. But I do net
believe this budget has lived up to those
expectations.

In his anxiety to expand the sphere of
taxation, the Finance Minister has come down
on the common man and the farmer. He has
taxed maida and also coarse cloth. I think
he must have had a very clever thinking in
this matter. He perhaps thought that after
hearing a lot of criticism in this House, if
he takes away these two taxes, he would
be acclaimed as an able Parliamentarian and
a democrat and a good friend of the poor
also, Therefore, just proposing some taxa-
tion and taking it away might be his idea
of doing something good to the poor man.
Otherwise, there is nothing in the budget
which helps the poor man ; there is no
effort to control the prices. Dr. Henry
Austin also agreed that the prices are
shooting up and the common man is b_ound
to sufler much more than what he ’is
made to suffer today. That is quité certdin,
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[Shri N. Sreekantan Nair]

The Finance Minister referred to regional
imbalances. In the plan schemes in the
past, investment in the public sector has
been disproportionate. = There was no
principle at all which was adopted in those
days. Rich States got much more money
than the poor States, and. the result was
that the educated unemployed in Kerala,
especially, had been going all over the
world including the far-flung areas in India
itself and doing what is possible. We have
been able to snpply, wherever there was
demand, throughout India and even to the
outside world, Governors, Secretaries and
very efficient stenographers, male and
female, and very clever techmicians. But in
so far as our own State is concerned, we
have no industries ; there is not even a
single basic or heavy industry in my State.
The public sector investment is also very
unfair to our State. In the first five year
Plan, the total investment in the public
sector was Rs. 78 lakhs in our State as
against Rs. 118 crores throughout India.
In the successive five year Plans, we were
neglected, so much so, that we have a lot of
educated people but no industries, and if we
go to any other State, what is the position ?
Every State has got its own sena, and every
State Government has got its own police,
and so almost all the States come out with
oppressive measures against us.

I can understand a local or State
Government being provincial in outlook,
but a Central of Union Minister goes and
acts in such a way, and asks the State
Governments and the public Sector under-
takings not to recruit anyone who is not
from the State concerned for any job below
Rs. 500. It is unfair. These public sector
undertakings have been set up from the
common funds of the people, from the
money taken from the common man all over
the country.

In this context, I just wish to bring to
the notice of the House, a cutting which
was sent to me. The cutting is from
Hitgvada dated 19th May. It has reported
the speech of Shri Moinul Haque Chou-
dhury, Union Minister of Industrial Develop-
ment. It says that Shri Moinul Haque
Choudhury “today announced that he was
considering”—the date-line is 18th May—
‘““a proposal to run third shift at the Heavy
Blectricals with a view to wipe out losses,
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Shri Chaudhury made this announcement at
the reception accorded to him by the MP
Jamait Ul Ulema-e-Hind. He also stated
that ““he has directed the management to
recruit all types of cadre drawing up to
Rs. 500 from Madhya Pradesh :lone.”

This is a statement made by a Central
Minister. This naturally leads to difficulties
between State and State, and also raise the
demand that the public sector investment
may be proportionate to the population in
every State, so much so that no more or no
further investment can be made in certain
States and only backward areas may be pro-
vided for, till all the States develop equally
or reach up to an equal level after some
time. Till it is levelled up, naturally people
from industrially backward areas must get
some job in public sector undertakings. Posts
carrying a salary of Rs. 500 and above are
very few. The question of employment is so
crucial to industrially backward States like
Kerala.

We contribute 14 percent of the foreign
exchange earnings but when it comes to
helping our people to earn foreign exchange,
all sorts of restrictions are imposed. Suppose
we require some machinery which has to be
imported, if that machinery is going to be
manufactured somewhere in India, they say,
“You must agree to buy one indigenous
machinery if you want to import one from
abroad.” But the indigenous machinery never
works. For instance, take the sea-food
industry. We wanted diesel engines. They
said, ‘““You should buy one indigenous eagine
if you want to import one.” They insist on
the ratio 1:1 so far as indigenous and
imported machinery is concerned. They also
said, you should import the foreign diesel
engine only from Denmark, because we have
got some foreign loan from them. So, the
exporter is compelled to buy one indigenous
engine. He feels if there is an imported
engine, at least that will pull the Indian-
made boat back from the mid-occan. If
both the foreign and the Indian boats are
made unserviceable in mid-ocean, naturaily
the people will be killed.

For the last four years, there had been
several programmes for helping the sea-food
industry like giving them foreign boats,
small ships and other facilities. But none of
these has materialised. As mentioned by
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Mr. Austin, there are three or four ministries
which hold indefinite inter-departmental
conferences. When one agrees with some-
thing, the other opposes it and nothing is
done. So, we earn the foreign exchange
which is utilised to set up industries in other
States, but when we go there for jobs, we
are hounded out. That is the situation
faced by the Kerala people.

We have got two major industrial pro-
posals before the Government of India. One
is to have a titanium complex using our
mineral wealth and another is to have a
steel plant, Of course, the Government of
India has announced that one mini steel
plant may be given to Kerala, but such
announcements have been there all along.
Our ship-building yard is supposed to have
materialised. The proposal was there for the
last 20 years. Even now, what progress has
been made, I do not know. An officer has
been pointed and that is all.

A communist member from Madras
pointed out that in the five year plan, Rs, 25
crores have been allocated for language, out
of which Rs. 12 crores have been allocated
for Hindi alone. I concede that as a com-
paratively backward language, Hindi must
get some special consideration but it should
not be given so much preference over other
languages. This will lead to linguistic and

regional rivalries and lead to disintegration
also.

A friend of mine has written a letter to
me about that meeting or Mr. M. H. Chou-

dhary. In conclusion, I want to quote a
para from it :

“It is not an exaggeration that Mr.
Choudhary’s dandy look and balderdash
talking regarding his indiscriminatory
attitude will accelerate and precipitate
to come into force a ‘‘Pak-Bangla Desh”
terrorism in India, as it will help the
people of India, especially southern and
northern regions to think individually
and such feeling might also create in
the part of every State Government.
This policy can only help complete
Split, conflict and loss of all peace and
tranquility among the people of India.”

Mt Figame weETwT (g) ¢ ST
SiY, fa= Wi a0 3 A wifas feafd WK
TR & graeg & forgelt sAFTQ W@
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A & SaY et o S Y EEWE AL
gid | g5Te qaTy g9 44 aY aore ¥ A
=g &1 &R g & & afET g
dRax ¥ A enfaw Afad § fra
ST &7 afqaae gt qur fF@ Anr 9T 98
QI FY FAET ATRA §, AHIL F A
W, T §a Afedi F71 awe § fow
AT € 1 gar faey wAY oft wegnw AR
faw a7 gt @ fi—a) mERrg § )
gar ¥y gwr ¥ ® =N
W*ﬁﬁurﬂtwfaﬁ‘:\;:’;
sy & uE Q@ AR A A

wmmaa%@m%g,m%@ﬁ
& ol g A o faw WA A@ A
gu gt wiw & www w@r e | fow
v SR gg e awr fear 9w awa
3T Y H @@ A ¥ T F I B
ATt Y s Y 1 3 H gER S -
W 5w 67 e WA &, I A+
Y A & a1 IR RS F FE=A
 oft A7 § S AR ¥ a9-aS I
=g awre ¥ ot | e AfeE s W
£ qar "rteR faar ST @ ST faw
T qiR ¥ wr ¥ frar arar § 1 ga gfe
¥ 7 wgEgy a9 W F qran 9i—
oF @ W &1 e faww A ¥
gax wfgw @ A1 FH faer aF AR
Qe wmn ag o fr ogeal § feawar
AR | ET a% T i IRl W qE
& gwd Y fro9d AR FY WIA LR
qr X & T gersl & g & Y

qat 9 W & T awEH 3Y W AT IW
#1 SearE fraaar & e foay o swe
FT oW § ¥ SAE@Y ot AW O%, @
e & wgdr wwafe At o A W R
gga'(g%‘\‘:ﬁqqiﬁﬂqfrmmm'
FaT &R 39 § A« W § IR T AR
&1 sae saed foar war § afea BT A
¥ 1947 ¥ 99 AT RW AR AT
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aT, S @wd [ § fagy awErd HEErd
F—rFET AT AT AT FHATA—F 4T
auys 93 ¥ f5 wa g A A A
g # g ¥ f@ qaw ¥ Fw 9«
T AT I A q FH AL A FAF
FIAG F Y A AW AT F, Y AT AA A
¥, § o a7 ¥ wme ¥ i afa g
o9 ¥ I Wg ag | Al A F DY
fesil & are Sealv 2@r 5 gard WA @
fY I a8 ¥ THER shaT add F
@ a7, fag azg § 999 FQ A, 99 IT
A FY gy 9ownd gE fF gw Anr Wl
I a¥g § 99 93 ¢ fog aw d 98§
FH F | gH qE § iy grer &7 S
I gAT I9F W & afiwl F AT § 497
wag dar gt @ ar 5 5@ gAE F A
Ia%t feafg ag aff w® S wg 9%
9 Y Ty @Y & ) SwEr wvafa oo &
FqF a1 &fgy 5 adat i wdid &
919 § 91 OF agq 991w q A1 H QI
T SEFRI AT @ g FIA T qAA AT
SR SHH F15 TF Ag) f5 99 fear §
TG sa A frar s @ afwa faady
MaTd €7 IIAT g aF ag A9 Ay wAT
2198 8ix & f5 3w A qfifeafasi &
FETL 3T | &7 7 qgr1 §, fawra 1At
& fa wfas @9 w@imT g ST 3w @
{1 gga ISt qear § qeanedt #g gu §
g9 g9 qfifeafaai & sram 9@ F1
g9 q2gr &1 @ fMT g F 150
FAT FAT &1 HANALT FT 9 AT §
AT, 99 FT W G FTE TSTHGT 4T
v fiamFI g & 150 9
Tt fader afe sAaT e @Y 9| d g
ar AT W a% At SRR ¥ aR
T HIR T UF G HReT FY gfg g d
afew aral ¥ s deT F98 9T 10 a7
I5q@araer e &) g9 aw &
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S qeAE FI AT §—ATQ HIS 9% g AT
T T 9 H—AGT I IAF AR
aga FET /AT § 99T § AR qedi § agd
sarar gfg g2 & | war ag wrEn FN
N fF geni § fgzar arg s,
fora¥ gamR @ AFR § AT FY gL
%41 & fawfadr ¥ g5 Stg #a7 So H
FEaFar o9t | 3§ feam W g fanw
| AR IS AT | TH gEE" § A
TF GHE g | g AT Feai # St wfeqar
A1 § IEHT CF agd a97 FW TG &
fawe ¥ gT @9 47 9y ;AAT FI
am @@ sy g1 zafie @R S
UG HC FH & FH qaAA MG AT
TR §EAT g @ A< ai= q9f aF at
foreger mereT F3 AEE @ iy wAlE
faqar sigeaer $3T @w@r § I9@ gaAr
T ot qeat 7 gfe & st €0 5w
d% & @ Jgar smar g W uE uar
faaw afea  swar =ar Sar § foad
T giiwa g sirar &1 Farar g 6
FH G &7 31 qr Ok Q@7 qqE FF
&@T Wiy o wgeae w1 faegew T @@
s WIS @at 98 9@ FY AR qreay
¥ Ty agr FT QU PFAT q@ | AT §F
T A 1 IFd & & 99 9T ¥ g=i
Fgar g df grewt  FIH FIAT F—TF
IATEF @F BT FT HF HILFHL SATIT
qfiery F3& AqAT TF FT TG FT TAH
faar srar @ @@ & WY @ ST
aifedr Awa dar gvan faodm @
g\ maEEE @y feq wfafew gsama §
agd ufux ag wr g saerw F fag
24 391 & I F qr@ WY Wi W H
gaTdl g Wy g, 70, 80 WX WA WX
& WgT N & qreY F7 W cggedr g @
afea gadt Al goR agr dIfawT &
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faeame & fag 120 #3ds wow 1 sagzar
F AL R | gulR daraai § ag A€ mwex
FA 41 QT Fd 9 56+ Ao @
g wrar & fr & a8l guwar fF ) g
Gt 1 A1 qi9 T g% QA+ fear Sy
q Suy feafa & A1 Hiag a7 | aFR
tuT frzga w7 st § B 99 aF AT
T ¥ AT F qF FT qFET 7 g, a9
IF 50 q® & FA@EAT @S Ay Ay
wET SR fasw ¥ G oar Hex
e ¥ g ar wifet @ded § @, o
AT @ AT AR HT A AMRC | HiE
T A1 Q@7 wGgGE FW@ § fF qeT F
A3 A R T WA G, A afvw
UL I - g ar wia &
TSt §—a a= gfvard g g sT%
T AT § qwhd ghred s 3
& T e 0X @ a5 @y 2, ey
HST X A AT @ ag @7 T b
WA TWE gOR wig Ay O @
A T A e gmy ai o awe
FAT A & gaF d@d ¥ ag G A
&I & B g waTe A anad wree
THER &7 frgar @« @ar &, 5@ 3
fomt a1 @ aed ax frar @ g,
I e deitfas qx frqar @ ga
& R R fraar @ g W& 1 W
AT & @t ) feary # g @
I wqw @Y gwar @ fF o3 W
%’" @d gar 2, afeT ag am 9
L TgT HH G
VWi gw g F1T O 1500
T G w7 @ w1 TWAw@ A
U w19 § 9q qx faqar & gt g afg
SH awafy w1 gw WAl § gd A @
@ T A 6 gF av awa § 1 7@ 2w ¥
T 314t Y o fosrad § ¥ faeger @)
LG T gy & AT 9T qE
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SFAT § W I g GG FT @91 o
AT AT gEA WX SW I A @
fordt TR A 2w ey & agd A A
q3aT & | 59 999 guw 9 fadw ¥ W
FH A T@TE SEHT AT &Y fovaar AT
9% @r ¥ | ¥ gwwar § €@ 3w § famiw
@t 9 faaar @ frar o @ § S
& AT gFW g W @F HAT F Q@

g1
15.00 hrs.

star fr anrfeed qEgE A FE1, @R
ST T g9t agq I ¥ A|@W@ra |
qar qrar § f fagar s g@e FT g
qIT AT ATAT § g TqraT & g qArq
gl arar 1 gafad feay W #T wd
S § S ¥ famig st o) w9 5@
F far us @iar fagifa & s fgo
faqar ot & @ 3g¥ ¥ wgF < a7 I
sfama @1 samaa ax @ fFar 9@ #@%
art faaia wf a3 @9 fFar 9@ @
1< F7 #1¢ gfawa gaza fautfa e
ST =ifge awar gar ag & fe sifasaT
@ g 9% g @9 g oar g &}
faafa w14t 9T aga 7 @9 §ar |

gATY §ER T grasifas & § aga
R FIL@ @i g sfs gy s
g faa# aga ey G491 @war § W w1
q99 & qIT A AT F | IAT THR Y
ATHR T F9YAL G F Ieq@d w1 AT
HqY gry # a7 F1fge W aEfas &7
H FIoEM @raq 9rfge #aifs Iad A
afys Y Y & A qerrw A FAAT
2| R F §g g7 wEafaE a1 §
FSGAT A F  Jeamed g H HAW
ERIEIIC A

oY Srar &% gwa frar 5 g
] AGAT @F qU FA & A q T
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[+t avg arer v ]
AN 93 § SO AN F A @A A
afed SEFY Sg 9T @Y @I9F HOAA
o 54 fr qrasfas {7 § o FRE@E
o FrafAai § sa¥ omm e & faX
wfaat # guarfaca d@ivar =ifgg | A=y
g &1 arad ag & 5 ardwfas aa &
St e g Toa § & s A &
wfaal #1, 3% agy fawmr & afafc
gg Sawifa  faqar sifgy & aam
T IWIIT 93, A1y a3 < afe 39 FL-
g &1 9T Tgdl § @) uF g5 sant
9 #N F fau s FEE g 9E=w
=t

# @ wdied A1 A-dA g A
A ARATEL oF Q@ ag f& sivgarw
TE FUR AT L 98 FEA ¥ T 95T
& FFqEaTATTET ¥ qarT g F1fge |
TOFT FIQ 3g § ikl § faaiw Ff &
fad qar 79w oF agEaT § @R 9w
i ge @ It & zafad sw 98 #1
39 AgY &Y arar 1 gfamr @7 g dw
aega: st wifas feafy s adr &
TR I AIFA THT G FIAT THE JAT
FET & | AR TG F 9 A AN T @
FAT AT AT W@ & | BEA FT AT
gawt & fad #gge @ar § afsw ad
gAR gl W w9 W safad w1y
fraew & 5 aste wagax a3 § qaan
aifed arfs qug & qar faw @F =k
TAETE T IF R 6 AN 3T I F
ITAWT fHaT ST AF | WY AW YHET T
qr f&F g A IR giw Qe & fay
T FT TG A ;Mg |

UF 19 T ag frag s g fe
FNT T FT O A JADI qTE

MO ATETF AT G @Wra | A
ot ara § 6 Sad 19 @ W@ §
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Iad T A AL @ mﬁaf?z%é-s' afe-
A g ¥ 1 S| g & wr sl
qT NE wrw A rarar ... (EEE). .

faw wawm ¥ St (swet
gahar Qgawt) | F gAT ALY, A Qg
Qe 1. (mFuwE)...

=t FrEes qEET K A48 F@ @
a1 fF Y Aww JaRAT NS F 99
T gEIANT agq grar g | Ay @ Al
£ oY wfgwrad § ¥ g oy &1 S
foraar sy gar =rfee ag ady & qrar
T ¥ FTaqrg wfus gar g1

SHRIMATI SUSHILA ROHTAGI :
He mentioned *sophisticated” and since it

was not connected, 1 just wanted to know
what it is.

MR DEPUTY SPEAKER :Itis not
unparliamentaey.

st aFgeIE WEEHT oS WA
gfar fAES #1 agd AEaFar g 1 o
Z@HT 9gd SagEq quds § afFT § ag
Y orrar g 5 afware fadea & am
q¥ fFqar woeaT g1 Wil @AW A
gT & 60 w3 wwAr afkar fAasE
U E g W | ¥ AGAT g AW I
& 1 IUAFT FTAHAT 9T @ F | AW
S AY @ &1 gFTar F% IEH W@ fF
UF UF ¥ &7 SF ¥ SIUW g W ] Ar
LU

T AT FRA A FH Y FA N
g § ¥ a8 wegw g F fF dW
& fasra ¥ g1 v ag@w faar @ w@r
213 3@ g ® ot wgwa W g fF
ag Y 99 § 9g wgW ¥, IAT Y A
Fax @1g fear war & (@@ aR &
FrerT s &1 aifey fv @ 3w F
FO9 T @@ 20 AR W G999 &
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SR EHTE AT Arrel A FATC HR
@ 3ud wfas arw ) @FArE 1wT @
WHAT 1947 Fae ¥ @E R W
T T qH HH AT famt v @r
afE AR 5% TT dwEma ¥ qig-aiT
ot wqaT aEsa & fag & SEq aga
nfas a9 & awar 21 @Y FE Amv
g | uF &Y faay Ao @t & s
g | AT A1 FY agd B SAAHTY
gt & 1 mafr Sf-ad avakag
el Y afz garadl & qearaEt ¥
I fear @Y oA wfew ww s
g AT |

TR ¥ ¥ wfas  mewraard $er
gl & afET S Sk gw awz ¥ %
=1 A€ far mr €1 semww & fao
WA NRT FW R W @A a9 v
afFr TR w3F AR @ F ama
T & TWE WA Rm ¥ uwlaard
g o) mifeardy § few sraw ¥
fratt @ fagra w4t & fog @ sy
& Suwr quat feear W 99 q% wdF g
AT & 1 I g T sl e
T AR W 97 qF 99 A€ @A 21 oW
SRA & afaredt &t W, AT ¥ A
T qF IaY qrgw @ A AT A
"?g' THIT iy & fag T @XFTT AT
At & Sfpr gaay dar a8 fraar 1
Wy aga v fager gan 9 § AR
Sea faast agmar faadt wifgy g
T faerdt @ | ey gepTe ¥ weT W2
TER 71 frqt agrgar faadr srfeg
TE A Q1 <@y @ | wed 92 GIFC AW
T F A 7w arg wY AgEd w1 &
I A avowr @ ar ara A dvwEn
&1 AT 45% gy Y aaar & 99 fag
forrer dar agt forrmr wfen o Tga
T &4 fer s
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=it 7w 3 Fag (SF9R) : Sureasr
HEIRT, AT Y I q @ F7 - AYHT
far gSor fay & gaa T E 1 78
aore faa feafq & gat amw ¥ fear
T & gad fraa g fagw wfeEi ®
Y 97T gU S9N FEG F AT IFHIZ &
SATRT hAaAT fAet S99 @R § T-agy
AT &1 off fF org o 99 T F 39
TG FTW AT | AT a9 & afeaaw
& faw wag dafer s 3 garar @Y
g fore weft wdtea X Y 39 5@ aQ@
Y F1a% FT g BraT a1 fF wwer ase
St owE ¥ e 99d z@aT T
W & gwz @afass & a
AW & | I A @Y FE|0
afss g A F fraar g€, dar
HIST qTEH AT & | 397 1% 7% 76 5
faw g ® awe da frar @, g
g 2 fr Wrg IeT ady § afea arg §
g @ Wt T8 & aow Wt a8 § | afe
AAEATES FT ATIE 2 AT Iq4T A4 &
ot 5 10 gTor qgar 911 @ v faew
feafy & fa w==iY ot #7 a8 a9 AR
Ay I@AT 9T & | Sar s ey A
garar e gsfiafa, #e #19 qgad
faar @, a9 & agy g qraar ar fw
TS g AR & FIQC 7 AIGH  HT-
34T 16T AR | AT a2 AW A &
qiT SR T F1 aig A Fifw  faaar
qg a9 4 fF 9a Eam  fear stra,
Fqr aread ¥ Ad) fwar wmar & @@ IS
¥ g9 0§ Nted § faad a3 srefaal
qr @t dag ww &, ag & AT w9
9T @gd At 39 g W A 3§
Aqge qar AW F @A gL W AET
gey @ | A X i W &
arz aft AT wrw WY FI A qear
AT FHAT wHE A @Ar § W §Er
qed QAT qr agy A o @Ay W3 A
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[+ Tror 37 fag)

&, Iferr ot goF qT @A T AR &,
frTR =TT FY g 9T T W1 T
A F gFY 39 Py A @@r g 99
v +ff &x@ A Wb \ta‘( ¥ g HTEEE
g St geww arr § § faw v wEA
¥ sgw FEm fF 9w wrgerd W Ag
fox ¥ Wi 5% @ifF amw H9 S A
Fete Tiatsen ¥ fgz gar € sud 9g v
g% TIX 9§ 9T 9% 3@l FT FH QI
ST O\ JY T FATT g, TN ST AR
FH TEAAT 4T ag TG AV FHIS TEAT
F @ g qOE FAA | ZhAGNE AAS
Fg 9g WA faasr f5 amarr ared
TEIATE F@WI | T aw d W A=
mHew § | qaT Y wgm & wan )

gark foer & o 37 & gay wrwat §
qUGFS AT FRW LTS & ATeAA ¥
$F AN I §, FE FE A @A
e # Wi aam g | 39 9T g 10
qTde VFEES gPET /Ay A @ 0 A
faor ¥ ag 39 g9 Al ¥ Swary
AT 10 AT AWM FT SaA qr99 599
gar & | awEl 9gt #1 vaifadma o a3w
¥ wF T g1 fF 10 qide I 9%
TFETES ST AT A TR | gAR q1w
g SRE F a wer g faad agy
gt & o arrgre waw e &g @ qar
far &1 AIRIT AE I3, UL
ST IW IAT K EATA ehA F qrAY §,
M g AT g9 G H arg=nag
99 W UF Al Few FFg F ATQU
g SAM @ AT W & WX 3ax 10
qdz WFETES S g WA & gw Ay
# s 7 Y gur gy e @ g 79
@ & gt & Sy 1 gafay & fag
A wgeT & AgAT ww W B 9g @9
T & T PG Seedra N Fredy
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gurg @ fgz gd & ave Ndsew F F,
9% g = fRar ST #R A FY
QST AT T I TR qaTAT G&HT
I & 77 |

FTHIT FG FHY TAST FY q@ FIG@¥
2, WX THET F) weE A AT G G A
SATITAT GIHTT a7 fmg T & TQal
F aTF &7 ot & | wiE Y aga agt
HeqT § AT TN @A & S T<H T
g ST F | T q==L F1 ANTHE FF
SWITH, g FTe "Ianh & warg #1iK
W &7 I, S 6T I JET
ag Wg<l FT ATH & AAAT & | AT Y
& qrET #1 F<r FfsarE 7qat v afeaay
#g wfrT =9 @ F ard ¥ S o €a-
S far AT ag TR H fgrar g
Agrat H A Qar 1 wafs 82 wvad
AT 3 FY qfET A @A &\ g A"
67 I AT § qg AT @A &, wEal A1
gear aga & &9 § | afwa  fee o |-
FIT AV Y Fg TG & 919 9T FET
g 93 F§ Tgd AR FEE F fadx §
FIAT 8, W arAt & fa¥ gg gy v
STAT & | g9 AN go dlo & WA §, &W
std € f& fFa awg & 20 @@ &
HISTEY & arg A1 g7 aga fass gu §)
F JF1T FY F17 T FT @I E, AFS
F grfad F@T | 93T, gqA A Arah
MNFAT w1 % AfFT gAF S1g
gard gr@d FT R ¢ 1951 # fy@ @ww
qaqdlg NJAT I® gE I IW WA
go dro F wt sufaq wraArar sy 259.62
¥ Y AT AT 1 #wag v 247.50
¥ 1 1970 § Wid F7 AvGd &1 AT
339 %o HIx go dro ¥ ufq sufe wra
FT A1qT &Y 74T 253 Fo | AZ 1960-61
F MRS F ATAR GG | Ig AHS
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g wfefeesa aumorm & & ot fF
27 w¥ & ‘wrgafiraa traga’ § faww €4
qr | =91fed v wfax sae sy ST
¥ fawra w9 gE fHar aqr a1, S9
qug gy gr | AafFT T g=9adiy ae-
T F I FIRGE NG AT 7 ?
TR qg T & 1

qget T ¥ qT Hfaer grIe ;, s
gX T ATIHT 9% a8y qror ¥ @9 g,
fgrgeam =1 o dYo T #itwq R@T A |
9 AT F1A F wgi wid § o eafw
AT ATIE  H 40 To AT HIT Fo o
#24 wour, @A AwAT ¥ WG A
oga & =afs 52 %o iﬁ'{go qYo T
34 %o &t ayfs HIX AG @MW § W

w7 @t aafe @ greey FT oHEa 92
To T YT Jo o FT 75 To W =AfFT

ar | 3 grar A § ARE S A|a
AR R 58 To R ge o &1 wHiaw
o1ar § 52 %o |

THY axg & a¥ dfver dew wfaeeq
F1 Z@r 9y f5 fraer @ea v fear aar
AT faar go dro M faar mar | agelt
AISTAT § WRa F7 gt #AT § 25 To 9T
#fer dza sfgedw agt go fo &
13.38 43 grar &1 g@Q @ § ARG
FT AT 27 ®o, Fo WMo FT FT@T R
17.01 qar 1 @wd AT § wkd F1
ntaa & 58 ®o agl Fo dYo FT § 45.87
d7 1 & grarAr <At § fgrgeara w1 waa
ﬂfﬂl’% 36 To HIT o Yo T HTAT &
30 ©o | T & AdY S Gaw WTEH 9,
9AH Fo dro Ft frqar Wt aT, A8 W
& 9% g T@ 1 918aT § FifE T
frem & fq2, dvadaa frem & foag ag
Wow a3 A G dar 1 age
AT F 45.30 FAT §o Fgo AT
W od fear o, 9l & godto 71 39
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agt fear war | gad Ao § dga N9-
7 & FIT 694.20 FATTAT @ v
T, EE ¥ go dre | FIE feww
&Y fear war | Ay giorar § 1144.20
FOT To @9 far TaT Hgw oA &
FIR, forad q o dro F 72.1 FIT To
fear o | & s FqTaT TEET § 6
7z & sfme@ Sox ww 11 faw aw
TIAST AT AT I GHY ST IAHY AR
feafs ), @ af aF @Usd A AL
aa%%maaw%q’r%gll

A o o & AN 5w aste @ faa
frmg ¥ 39, 98 gAR AR SR & )
FER ¥ FY ATATN §, IR A H AT
SEE 7 Y gt 8, APET g T 6
9Ee @9 fFar amar @ 1 gaAr & A
Tad Fifad arw YeATsS UHEE AT T
T 1955 % 289 feli &7 w3 fFar a1, 48
S & fad f5 Fta-wtT ¥ fefezae a%-
as § | A § 27 fefegae godto ¥
N g9f F ag cdfar Ffagd 7303
forsfi F1 &% far | 9ad ©® W A 75
fefeszse awas fadr, faad & 33 fefig-
Fq o Mo A A 1 1955 § &9 gom aq
Fo dlo ¥ 27 fa¥ qFas ¥ AR G
a9 ¥ qr< 9 g9 gAv a9 33 fad g
o3 d5as e | 54 Glf g & 33
fox dxad 1 9 FAT &1 FETN F &9
g FAT AT 4FaS § | 16 99T WA
grar & fF ga w3w &1 e e
frg & @ 7 T QAT | TF (T AW
Ft gk aA Afgd fF g9t sqw A
Iqer F T F W AW IF gW AT
Y T3 A1 FF qG y g9 9 a1 39
I ¥ 3T 93w & {9 FIF wraw g
gl

Tl avg & W wAfEes Faema @
13T 1 A wE | faqw ol
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[0 vsr &= fag] .
FRIRTA F9ET T BT TF VT A
wqar fear mr Ak wafwfEdaT F1 F@-
W9 A T | Al HoE-wAT gal ’
HEA-T qEIT W@ GaAfFfRdaT w7
o ¥ 26.1 qw@e faorwr wafaess gy,
T9q ¥ 18.2 qwde, gfwmam ¥ 50.7
qee faorer gafaewrs gu, ofa amae o
N @ T W, ¥ U SIAFTY §,
# 73.8 gwde faawr wafrewis go, waEr-
e § 28 gwde, AT W 24.9 qvEe,
qerra ¥ 46.2 93@e afaaarg § 66.8
q@Ez AR Jo o ¥ 13 qx@e faarw
wafreeTs g, arf @Ay = |

faarg gite faga six A== § 99-
gt (o q@ra QW) - ag fra @
& fmrg & 7

=it sz fag : 31.3.70 aF F
1951 ¥ &Y gardy e @Y @y &, Afww
orst WY gar Y gt wsey AE g 1 W
AT a9 F THATL W T dqaT I
AN arey @Y gmeEarfaar & Fraaad
¥ afgwT aar 9 ag fro gEd v A
AT QX wE 1 gqqaz ¥ grgIc g H
UF dFeT HFEQ @Ay aren o, wfwA
g € saF1 Wt fgasm 1 Fifaw 20
AT R 1 FA TW Y AU IF QT &
fagsT w@ar war gt 93 @ F7 17 9fq-
qq AT @AY g AT 7 FWY W Y
A& FT gFar |

74 fa3 & faa =t adizg § srgQy
FIAT ATZAT §, 1 agl 43 g7 &, fr ag
I HIA TN FFIIAT H) X FA )
fgw 31 9% fag S@F samar @
AT ¥ A, ®va qaffrda
faar s, faag & qyew fad @mm s
FIRA o 0 | & g B oy
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I qiF § SEF AT @ o qUiF AR
qar a9 91 fF gerd aof § S RS
geed) ar fafsag 9o 71 W|Wr g 99 W
YIS 29 o7 § AT Ia6! @A
FE AT @ E N

g [RT & g9 AN a9E JOAeH 939
& qEe W T § ST g FIAT
g1

sto ifasz w fagnfear (wi) -
Iqreded Wi, A fae W ot &
qAL FI AN FT ST AR agT F G-
afq § 378 T9ar A7 £ N Afarar %’T 2
§ ST F9AT FAT § AR 9% qf
AT I6T FAT § | @19 § 719 F qray
S8 fA3ET F3Ar AEar g fr awtoardy
ATEAT A F Ay AwaeT g a3
ag St amAar enfad 3 1@ § Iuwr W
AHAT FXAT § ) gAIR A avoraTe §
sigt qgar fagia ag @@ war § R gw
guEar §ar &3, agi g@w fagia ag
qrar =rfgy BF gATe agr s &g g4-
qrAar g IEA W g FT AT A=A A
aurAar 931 30 o) faw wen o agi
43 g & ST% a1 § AAr T § FgAr
Frgar g fF e fagiq soft ared amaq
AR ATt 7 ITT qAW F Gg¥IT § I9-
feaa fFar ar 1 & ITFT G FT AGHFT
qug 9g¢ aar =Grgar, afsd ag fadxq
FIAT F1gaT § f5 uF fagra ag ag @y
& orq & AT DAt § S FAGATAST
IAT 93T FF I3 Y-AET F qar @) af
ITFHT g fpar sy

5qF 919 & uF I F1 A% fag @+
Y &7 =am fearEr qgar g F i
50 FU ®o WY IgiA AT F fAx
I AT & SuFr 0 g agt g
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FIFTT FY IE T AT § | STH Y I
I3 FT Iy @7 T & | Ig IHaE o
fpar mar g 5 ag @ 3@ ®AY &7 Fe-
arr frar war At sud ag fag fear
fi gt o< g9 s@rw § SaTar g agt &
fa wfaw zaar a8t faar s ) & am-
waT g f5 SO Wy FT #E  fyar
QET A @ WgT I@ AT WRE sATHI A
SATRT g, Th A f a6 ge a1
Ay @A W o fo Gy 7g war o
50 U To FT gearxr frar war | wfs
agl gX fSor # 10-15 s §, sw fax
aAg AFWTAAT g TS | A g7 fA3gA
oI 9T 50 FAT ®qAT FT G291 g ar
IQA FATTAT JFGT S A gL sATH F1
uF |AT9 qar fear amr ) 5@ aw ¥ 25
FUT TAT S 9§ AT § ITF qe-
AR ® FE mEATAAT A AT T AG F
fawr & qra, saFr f s <@ s

H a4 ¥ A9 ¥ uF e i
FIAT § | TgI=AAT & TAA qGT & 1€ HY
AT ITL TR FT raa@Is &, gAR
qgrsy faor =i fasifge smawg F a7 &
SgT F WAt A @A At @ arer & foax
TEA & 1 AT K1 ARIT G0 q F F
Tt & fedl & qamaus § aral afgaw
T YT qrAr WA & fay s & fad
areq gYaY § | g7 qIAT Y a9 Wi gHA”r
RiASEm 5 7 &A1 & ol wulg
faa o w3y F &A1 F g F7 AF
gaear gl & N fF "y ¥ saT &
fadr aa & wrazas awy &, TG gFeyy
T S

fergeara &1 S@aTaal a1 g8 @ &
qra-a19 UF AT FT a HI AT FT
fadry sar feamar argar g | A9 gw ©F
Ty 9IIg 9T @3 § wgh & arware sy
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dTE AT IEAT & | Q¥ AT § AT G-
FR & fraerq & qow a oy s §
WR 37 & A F garwr 4 fawy, g
nfg® 'q4T @F F3 ¥ T8 HY Ff FATH
T FIMET ST G qY gHI GAISATLY T
Ffagag A9 oF AN | T &H

T § 7 fyay N W a@ER F

I g, ag ATk & qWd JEAY
a9 g § | afc gwer guraare & gfa
ARTE ¥ Frear 41 ST & av S sAfFEa
&7 § SAF! A1 g THAF QAT F A=/ A
g T, ST gAI gUW HEdrT § w4
FER F A q9 ® §, I AR J4t
ST gH FX, AfHA ITH  FATHT AT
F1fg@ | 918 gw worgd #Y anire T
JEA H ITH WENER q9rd v HE
AT JOFT AT FX ATHT guHY q4-
T FY ENF FIAT & 9397 | 98 0F FArdr
gAR gAY IT #T @Er gl T § WK
ZHFT gH GHAT HET NI | 1A foaa
WY HeqTa § ¥ gATH & ww =9rfgd A
¥ arEy A W AT MAAF G, g
TTIHT FEET I |

qrada faw a4 ot 3 safeqaa FU
F A ¥, FIAFA & qTAA A TH QAT
gieang woam@r & faad argw gar §
% ga guTIars #Y aXE 99 W 8 | A&l
IR yeae &Q d graey # g4 gfte-
FX FY FUATAT & A&7 ITH! AT FU
& uraer § o7 Qar Y feewim woAET
Fifgd | =T Aar & ar grgA & ar
fgarg #a3 &, & wrdar Far g 5 39
q¢ ag gAfgare &3 aifF ag o g
awz gW du fwar § ag w1 9 Rl
T ad |

I TR ¥ wrg § AMTH gATZ J]qT
g1
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"'SHRI DHANDAPAN"I (Dharapuram) :
Hon,~ Deputy Speaker, Sir; many hon.
Membejs;of .this House have analysed the
Central Budget for the year 1971-72 from
various view points durmg the past few days.
The hon. Minister of State in the Ministry
of Finance, Shri Ganesh, while intervening
in‘the General Discussion yesterday, stated

categorically that this Budget has not been

framed on the basis of socialistic principles.
In the récent General Elections, the people
of this. couatry, with the fond hope that the
Central Government, under the leadership
of Shrimati Indira Gandhi, would relieve
the distress of the down trodden and usher
in an era of socialism in the country by
implementing vigorously programmes based
on socialistic objectives voted overwhelmingly
in favour of this Government. The hon.
minister of Finance, Shri Chavan has also
referred to this aspect in his Budget speech.
But, Shri Ganesh clearly expressed his
view yesterday that this is not a sqeialist-
oriented Budget. He added that socialism
cannot be achieved within a period of one
year. We all know that a political party
is given the seat of power so that it may
implement its policies and objectives for the
welfare of the country. The people of our
country exercised their franchise in favour
of the ruling party and they now expect
the ruling party would redeem its pledge
contained in their election manifesco.

Shri Chavan has referred to this in his
Budget Speech. I quote :

““The massive mandate which this
Goveroment rteceived from the people
three months ago was a mandate for

.+ sgcialism, a mandate for rapid economic
.. growth matched by increased social
justice.”

Shri Ganesh stated that within one
year it is not to bring in socialism
in the country. The Budget is a potent
instrument in the hands of the Government
to delineate its policies and programmes and
also the method of their impjementation.
When we hear a Minister saying in the first
year after the Elections that it is not easy
to bring in socialism within one year, we
get the doubt that even in 1976 the same
excuse might be offered. Though no time-
limit can be fixed for creating a socialistic
society, yet a climate and consciousness
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must be created among the people for realis-
ing the objective of establishing an egalita-
rian society.

Mr. Deputy Speaker, Sir, I would like
to ask what tangible and direct benefits
would accrue to the poor people through
this Budget. 1f the Government can
enumerate a few such benefits, then we are
prepared to accept that this is a socialistic
Budget. As many hon. Members referred
to the taxes levied in this Budget, we find
that there is an impost on maida. We are
aware and we realise that no Government
would be able to run the administration
without resorting to taxation. My party,
the Dravida Munnetra Kazhagam, is also
running a responsible Government of a
State. It is not just levying a tax on maida
but the justification put forth is really
shocking to us. The justification for this
levy on maida is that the bread made out of
maida is consumed mostly by affluent sec-
tions of the society. It might be true also.
You find that the rich people are served
bread in the Inter-continental Oberoi Hotel.
At the same time, you also see poor people
eating bread in the pavement shops of Delhi
Bazars. We cannot afford to tax bread on
the ground that itisa rich man’s foed
because of our unsavoury association with
the peoplc frequently visiting Inter-conti-
nental Hotel. This is a glaring example of
the fallacy of syllogism. Just because a cow
with four legs gives milk, you cannot expect
milk from a table with four legs. A lone
villager in the corner of South takes bread
and so also a rich man in the Inter-conti-
nental Hotal. The Government, under the
false notion thata poor man would feel
proud to be compared with a rich levy tax
on maida. :

It is also claimed that revenue of Rs. 7.4
crores would accrue as a result of this tax
on maida and this amount would be set
apart for implementing Children’s Nutrition
Programme. 1 don’t understand the correla-
tion between these two. All the members
alike, both from Opposition and from the
Congress, have demanded the withdrawal of
this levy on maida.” If Shri Chavan, realis-
ing his uneviable position, withdraws the
tax on maida, what will be the consequence.
The poor children will be deprived of the
benefits of Nutrition Programme. I am
unable to appreciate the so-called socialist-

*The original speech was delivered in Tamil.
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oriented Budget which affects the poor people
and the poor children alike.

There is no denying the fact that a
Government has to impose taxes for its
revenue. But the question is who should
be taxed. We have not touched the Corporate
Sector in this Budget. All the members of
this House know how the corporate sector
functions in our country. We regret that
the corporate sector which earns huge pro-
fits has been left untouched in this Budget.

Shrimati Indira Gandhi in her Budget
Speech last year stated that the income of
husband and wife would be taken together
for the assessment of income tax. This year
there is no mention about it in the Budget.
1 happened to come across a news item in
which Dr. Patel, who prepares the Budget
Speech of the Finance Minister, is reported
to have said that there is no intention on
the part of Government to link up wife’s
income with that of the husband for the
purpose of assessment of income tax. I
request the hon. Finance Minister to cxa-
mine this question.

Besides the corporate sector, there are
any number of advocates practising in the
Supreme Court and also Doctors earning
huge income. They neither give any rcceipts
nor keep proper accounts of their income.
There are big ‘ lawyers earning Rs. 4,5 lakh
a year. I would like to request the Finance
Minister to devise ways and means for
collecting taxes due from them on their
actual ‘income. I would also plead with
him that he should take vigorous steps to
collect the huge arrears of income tax. It is
true that the Finance Minister has referred
to the problem of un-accounted money in
his budgets speech. But I would urge that,
before the conclusion of this session, he
should bring legislative proposals before the
House to unearth the unaccounted money. To
tackle the problem of hoarded black moaey,
there is only onec way out for the Finance
Miaister and that is to demonetize hundred
rupee notes and also currencies of higher
denomination. There have been reports to
this effect in the newspaper but the Governor
of the Reserve Bank has denied them. In
this House also this report has been contra-
dicted. But I would appcal to the Finance
Minister to take the step of demonetizing
unhesitatingly so that the vexatious pro-
blem of black money can be solved,

Next comes the question of unemploy-
ment. In this Budget there is a reference to
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this problem. A sum of Rs. 25 crores has
been earmarked for creating job opportuniti-
es to the educated unemployed. There are
7 crores of unemployed in our country. In
the interim Budget there was a provision of
Rs. 50 crores for rural employment pro-
gramme and the share of Tamil Nadu was
a meager® sum of Rs. 1§ crores. You can
imagine how and to what extent employ-
ment opportunities can be created whith
this paltry sum of Rs. 1} crores. The un-
employment problem is assuming serious
proportions and the Government will have
to take very effective steps if they want to
avoid grave consequences. The Central
Government should not only establish in-
dustrial units throughout the country but
also extend their unstinted cooperation to
the State Governments trying to set up such
units. The Tamil Nadu Government sought
the sanction of Central Government for set-
ing up 140 industrial units last year but
they were given permission only for 36 units.
It is a pity that permission was refused for
104 units. I know that this problem of
unemployment cannot be solved with the
help of agriculture alone. There is impera-
tive need for setting up industrial units, big
and small, in large numbers if this problem
is to be tackled to some extent.

Under the head ‘Defence’, an amount of
Rs. 1079 crores has been allocated in this
Budget. We find that a major portion of
the allocation is under reveaue account and
very little is made available to capltal
account. I am of the view that defence pro-
duction must be given great fillip. Because
of discipline in the Army, the workers in
the defence installations would function
cfficiently and if more defence production
units are set up, it would go a long way in
mitigating the rigours of educated unemploy-
ment.

I would request that a Committee should
be set up to consider the question of recur-
ring losses in public scctor undertakings and
also to suggest measures to prevent such
losses. The D. M. K. Party has accepted
unreservedly the nationalisation policy of
the Central Government. But on account
of certain shortcoming in the working of the
nationalised sector and also due to adminis-
trative lapses, you find heavy losses. If
proper steps arc taken to streamline the ad-
ministrative machinery 1 am sure these
nationalised units will become profit-making
units. To give an cxample, there is a cement
factory in  Mysore, The requirement of



187 Gen. Budget 1971-72

[Shri Dhaadapani]
gypsum for this factory is met from
Rajasthan. But this gypsum is available at
less cost in Udumalaipettai, which is in my
constituency. If arrangements are made to
utilise this gypsum for this factory in
Mysore, naturally this unit will start making
profits because the transportation charges
will be cut down considerably and the price
of gypsum is also less. Though we have
repeatedly referred to this, nobody has cared
to look into this matter. Such small lapses
abound in public sector units. If the hon.
Minister takes steps to remove them, then
naturally the public sector units would
function well.

The hon. Finance Minister has himself
accepted that the administration of the
nationalised banks is not upto the mark.
Even today the directors of not only the
State Bank of India but also the 14 nationali-
sed banks are given clean overdraft facilities
which help them to indulge in personal
aggrandisement. We recently came across
the case of misappropriation of Rs. 60 lakhs
by one Mr. Malhotra in the State Bank of
India in New Delhi. It is not that there is
only one Malhotra in Delhi but there are
thousands of Malhotras working in the
State Bank Branches and also in the 14
_nationalised Banks. I would request the
Minister to go into the question of impro-
ving the working of nationalised banks in
all seriousness.

The prices of food articles must be
reduced. The hon. Finance Minister has
been advising ad nauseum the State Govern-
ments to reduce the non-plan expenditure.
How is it posslble ? The Central Govern-
ment is in a position to increase the emolu-
ments of its employees any time and to any
extent. When the prices of essential com-
modities are soaring sky-high, the State
Government have no alternative but to in-
crease emoluments of their employees. It is
very necessary that the rise in prices of
essential commodities must be arrested and
brought under control. Also, all efforts must
be made to increase the production substan-
tially.

It is stated that a Bill would be circulat-
ed to the States for the purpose of puttiag
a ceiling on urban property. There seems
to be also another proposals to take over
the administration of Estates Duty from the
States. This process of circulation and con-
sultation will no doubt take considerable
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time. I would like the Finance Minister
to thrash out these issues in a Conference
of the Chief Ministers of States and take
expeditious steps to bring forward the
necessary legislation. _

Every State is striving hard to imple-
ment progressive measures. So far as Tamil
Nadu is concerned, we have created a Slum
Clearance Board with a view to providing
alternative accommodation to thousands of
slum dwellers. The State Government has
also provided a sum of Rs. 4% crores for this
purpose. I request the Finance Minister
to give matching grant to our State Govern-
ment so that they can take up this work
effectively. The Tamil Nadu Government
is taking steps to meet the acute housing
shortage throughout the State with the
help of the Housing Board. The State
Government has requested the Centre to
provide Rs. 10 crores from the Revolving
Fund created for this purpose. 1 appeal
to the Finance Minister to accede to the
request of State Government and sanction
this amount.

On the occasion of the birth-day of our
Chief Minister Kalaignar Karunanidhi on
the 3rd of this month, a scheme of rehabili-
tation of beggars was started. This scheme
is not entirely financed by the State Govern-
ment, but many voluntary agencies and also
individuals have donated substantial amounts
for implementing this scheme. There are
60,000 beggars in Tamil Nadu alone, of
which 8,000 suffer from leprosy. My Govern-
ment has initiated this scheme to give
immediate medical attention and succour to
these 8,000 lepers. I would request the hon.
Finance Minister to allocate special funds
to our State for eradicating beggary from
our State.

Though agriculture is given top priority
in this Budget, tractors have been taxed
heavily. 1 request the Finance Minister to
re-examine the heavy impost on tractor.
which contributes greatly to agricultural
progress in the country.

In Tamil Nadu, our life and death
question is adequate water supply. Today
we are depending upon the tender mercies
of the neighbouring States of Mysore and
Kerala for our water supply. Cauvery
Water dispute is stiil hanging fire though
Tamil Nadu has been crying hoarse for a
solution. 1 request the Minister that this
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dispute should be referred to arbitration.
In the Fourth Five Year Plan, a sum of
Rs. 85 crores has been allocated for Mysore
State so that they can utilise fully the
Waters of rivers flowing westward by con-
Structing dams across them. It looks as if
the Government of Mysore is trying to stop
the supply of Cauvery Waters simply be-
cause Tamil Nadu gets it. Water is not
an exclusive property of any individual or
State ; it is a divine gift to the pcople.
The Central Government cannot be a silent
spectator and a mute witness to the suffer-
ings of people in Tamil Nadu. Just because
there is a dispute between two States, the
Central Government should also not resort
to divide and rule policy to suit their con-
venience and to keep their hold on both the
States. If politics is introduced in this
matter, I would warn the Centre of serious
and grave consequences. According to the
provisions of Inter-State Water Disputes

Act, 1956, this issue should be referred to
arbitration.

Besides setting up industrial units for
solving the unemployment problem, the
much talked about scheme of linking Ganges
with Cauvery should become a reality, It
should not become a victim of protracted
and futile negotiations. Recently, Dr. K. L.
Rao stated that the States will have to be
consulted in this respect. I appeal to the
Finance Minister that this scheme should be
treated as a central scheme and it should be
implemented as early as possible.  This
would create job opportunities for thousands
of educated unemployed. There is also an-
other scheme known as Sethu Samudram
Project, which is pending for long, If im-
plemented, it will not only create job oppor-
tunities for the educated unemployed of that
area but will also bring substantial revenues
to the Central Government.

I would like to suggest that a Board
should be constituted to decide on the utili-
sation of waters of rivers flowin through
two or more Statcs.

We have beenm demanding that more
powers should be given to the States. 1
would like to state that nobody need appre-
hend that this demand for more powers will
weaken the hands of the Centre. On the
other hand, there will be a strong centre be-
causeé the States will be functioning
smoothly, I Tanjore there is a big temple
in which we wanted to shift the idol from
ope Place to gnother. But the Central
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Government intervened and stopped us from
doing such a small thing. Similarly, in Vellore
there is.a Fort and also a temple. Inside
the temple there is no idol of God. When
we wanted to instal an idol of God inside
the temple. permission was refused by the
Ceantre. I request that the Central Govern-
ment should stop the interference in such
small matters.

As allocations are made in the Five
Year Plans to the States, I would suggest”
that the States should be earmarked their
share of foreign exchange also.

I will like to mention here that the
efforts of the State Government to bring
prosperity to the poor are not being supple-
mented by the Central Government. As the
taxation proposals in this Budget would add
to the distress of the poor people of our
country, I request the hon. Finance Minister
to withdraw the tax on maida, on coarse
cloth, on cheap varicty of ready garments
and soaps. [ would also state here that the
price of kerosene has gone up in sympathy
with the tax on petroleum products. I
would request the hon. Finance Minister
to take steps to see that the price of kero-
sene does not go up.

With these words, I conclude.

SHRI AHMED AGA (Baramulla) : Mr.
Deputy-Speaker, Sir, I find, the Budget
proposals are a very sincere effort at re-
ducing inequality in income and wealth.
There is really an effort at reducing the con-
centration of wealth,

I welcome the Budget.
reaction to the Budget was :

TG A& d1 FW § FF a9 gg< @M
argn
fsg ax® @r 4 49r 7 aF I@

avE @r ar g n
The socialism is not going to be achicv-
ed by this one Budget alone. Itis a pro-
cess which will take time. The whole
question is : Are we going on the right path
or are we mnot going on the right path ?
That we are going on the right path is
certainly borne out by the ptoposals that are
contained in the Budget. I do not want to
repeat what has been said before. 1 have
got something clse to say which is more
important and which is connected with the
Budget,

My immediate
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[Shri Ahmed Aga]

I find, in these Budget proposals that
the taxation at the highest level is 97.6
per cent and I again "see that after wealth
limit at Rs. 17.5 lakhs, the taxation would
start eating the holding itself. I see that
the Finance Minister has tried to tax the
rich. He had also tc tax those who could
afford to pay as in view of narrow tax base,
it was not possible for him to leave them
out. I understand there is a resentment
against the rise in price of bread and also
with regard to ready-made garments and
soap.

There are two types of ready-made
garments, one worn by the poor and the
other worn by the rich. I wish the Finance
Minister to look into this aspect again so
that the garments which arc purchased by
the poor are not taxed. There is a difference
between the two types of garments, one is
sold in poorer areas and the ~other is sold
in places like Connaught Place. Connaught
Place garments must certainly be taxed.

We got massive mandate from the
people, but not Alladin’s Lamp. In the
Interim Budget, the Finance Minister said
that he will give a better budget. But what
was the condition after that ? Other things
have happened. We got the Bungla Desh
problem. There is massacre going on there.
The Finance Minister cannot just forget
about that. He has to put one-third for
defence purposes and there by the resources
get curtailed or limited to that extent. We
have always believed that the pre-requisite
for development is peace. Therefore, we
gave the idea of panchsheel to the world.

15.56 hrs.

[Sbri K. N. Tiwary in the Chair]

When the Prime Minister went to
Lusaka conference where half the world’s
population was represented by 53 countrics,

the Prime Minister reiterated Panditji’s
remarks, which I will quote. He had
said :

““We are in no camp and no military
alliance. The only camp we should
like to be in is the camp of peace which
should include as many countries as
possible.”

Our policy has always been for maintaining
world peace.  But what has happend during
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these 20 years ? We have had two wars.
We have had ome tribal incursion in
Kashmir. We are now faced with these
war evacuees. 4 millions of them. These 4
millions have to be looked after.

There is the statement made by my
once-esteemed leader, Sheikh Abdullah who
had been one time a democrat since 1931.
He is now supporting the military dictator-
ship. I am surprised, shocked and
bewildered to see this statement of his given
to Rahnuma-Deccan. He is giving support
to military dictatorship and that also of the
worst type. We must understand what has
happened when East Bengal had opted for
Pakistan and they had voted for Pakistan
and what is it that has happened now. I
wish that Sheikh Abdullah had also given
thought to that. Why they want to fall
out ? Because, they never had proper type
of Government. First, they had feudal
lords and then they had military dictator-
ship which was started by Ayub, and now
today by Yahya who says, ‘I am more loyal
than Mujib’ who is elected by the people.
When they were in the Army Service in
1947 other people were fighting for inde-
pendence, but not Yahya, not Ayub. Let
us try to understand this. They were
serving His Majesty’s or Her Majesty’s
Government in Britain then when they were
in the army in 1947. Let us try to under-
stand why truncated Pakistan is disintegra-
ting.

16 hrs.

I want to give some figures. What did
Ayub do ? He created 20 families including
his to control the whole economy of
Pakistan, and that also in West Pakistan.
They control 66 per cent of the industrial
capital. Those 20 families control 80 per
cent of the country’s banking system. Again
it is these 20 families who control 97 per
cent of the insurance. The Bangla Desh
people were carning them the foreign
exchange, but almost the whole of that was
being spent in West Pakistan. Again, who
are thesc 20 families and what other vested
interest. Ayub created feudal lords also
from among the army men. He gaVe land
to the retired army personnel and g§@ttled
them on land and made them into landlords,
and thereby he tried to perpetuate a sort
of vested interest even in the army and
thereby ensure their interest and loyalty for
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perpetual rule by the army in Pakistan.
This had been the policy of Ayub. But
what happened was that even in Wes.
Pakistan, there was a movement by the
people, by the students and by intellectuals
and others. So, Ayub had to go away. He
could not remain in power for long. At
that time, he had asked Yahya whether he
could have martial law again. But Yahya
refused. Yahya was wiser at that time. He
told Ayub thar it was not possible to have
East Bengal with them if the imposed
martial law. So, Ayub had to hand over to
quit and Yahya took over.

Today, we find that Yahya has com-
mitted the same mistake that Ayub wanted
to commit. Today, he was forgotten the
advice that he gave to Ayub, aad thus he
had invited trouble for himself. Today, the
entire East Bengal has goane out of his
hands. It is absolutely wrong to say today
that Bangla Desh can remain united with
West Pakistan any longer. Again, I am
reminded of what Sheikh Abdullah has said.
He has said that he is supporting Yahya
because he wants a united Pakistan consist-
ing of East and West Pakistan. I want to
understand what he means by this unity.
The two wings are more than one thousand
miles apart, and still he wants unity bet-
ween the eastern and the western wings of
Pakistan. For that matter, one could
argue that Iraq and Syria should also be
united. Irag and Syria have the same
civilisation, Iraq, Syria and Jordan are
Muslim countries speaking Arabic and
having the same civilisation and coming
from the same Semitic race and following the
same religion. Why does Sheikhs Abdullah
not say that they should also be united ? If
Iraq and Syria and Jordan could be separate
Muslim countries, why not Bangla Desh also
It can be a separate Muslim country, and I do
not see any reason why we cannot recognise
East Bengal as a separate country.

Now, why is it that East Bengal has
gone out of the control of West Pakistan ?
The reason is simple. West Pakistan treated
East Bengal as its colony, and that is why
they have lost this portion. The Bangla
Desh people want thcir independence, and
in fact, they have every right to ask for
therr independence.  Therefore, it is in-
correct to say that unity has to be there
between East and West Pakistan even at
this cost.

_ We find that Yahya Khan’s repression
In East Bengal has beeg mostly against the
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students and intellectuals and workers.
Abdul Mana has said that about'd lakh® of
workers have been killed during . the Ilast.
two months in Bangla Desh. ‘About one
lakh workers besides intelligentsia and. stu-
dents and others who were fighting in- the.
liberation movement have been - Kkilled
there.

With all this repression, it is not possible
for Yahya to keep this area. I therefore
plead with Government to see reason and
reality and recognise Bangla Desh as a
separate entity. It is entirely a separate
country. T

Now I wish to say a few things about
the budget. I would request the Finance
Minister to involve the educated unemployed
in rural works programmes. Unless this is
done, it is not possible to do any thing very
substantial in this regard.

Then more loans should be given to the
self-employed. At the moment, the rules
and regulations and procedures of the SBI
and other banks are so rigid that it is not
possible to get loans. We want more loans
to go to the people so that they can put
these loans to productive use for self-emp,
loyment, '

Then I wish to say one thing emphati-
cally. There are Rs. 2,000 crores of black
money. Unless we unearcth it, is not possible
to go ahcad with our programmes without
interference from these quarters. I suggest
that we demonetise the 100-rupee notes.

I was amazed to read in the papers
yesterday a statement issuee by Shri Morarji
Desai, a great respected leader. He said
that this budget would lead to more evasion
and that no Finance Minister has been able
to please all sections. But I feel Shri
Chavan has certainly pleased a very large
section, these people who want change and
do not believe in status quo. In this
connection, I am reminded of a beautiful
verse which I would like to recite for the
House :

S FAT @ FT Q& F77T F q@qw
S fpg ar@ § Al N AL E 0

SHRI M. T. RAJU (Narasapur) : While
1 do support the budget proposals of the
Finance Minister, I beg leave to express my
views and offer a few suggestions on the
broader issues of budget policy. Of all the
objectives of the taxation proposals, the one
that most subsurves the socialist mandate ‘is

9
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el

[Shn M. T Raju]

thiat re‘laimg to reductlon in inequalities in
ificome 'and wealth. In pursance of this
o‘B,!ectlve, cértain increases in the levels of
takation on mcomes and wealth have been
prdﬁosed These are necessary and are
most welcome. It seems to me, however,
that the incidénts of these increases will fall
not on .all rich people, but only on the
fichest of the rich. . At the proposed rates
of taxation, thére will be an effective ceiling
on wealth between Rs. 10-15 lakhs., I am
afraid a ceiling at so high a level would
hardly serve to usher in socialism in a poor
country like ours.

‘As’loii. Mémbers are aware, almost all
the State Governments have imposed ceilings
on “agficultural lands. The ceiling varies
from State to State, but by and large it
does not exceed 25 to 30 acres of good land.
Eyen on the most liberal valuation, the
valye of the land up to this ceiling will not
be more than Rs. 1} or Rs. 2 lakhs at the
most, . Is it right, I ask that an wurban
busingssman should be allowed te accummu-
late wealth up to Rs. 10 or Rs. 15 lakhs
while a man in the rural area who confines

m, lf to the pursuit of agriculture is not
:Iowed to possess land worth more than
"l}l or Rs.2 lakhs ? These differential
nlmgs are wholly discriminatory. And
wrose, a lower ceiling in the case of
agncu ture will in effect amount to penalising
entrepreneurslmg in agriculture. It is the
tural entreprencurshlp that is responsible
for ‘the’ green revolution, and you can hardly
sus(am this green revolution if there is a
flight of talent from village to town in
pursmt of higher levels of income and
h?gher levels of wealth.

. T_hg Finance Minister himself has pointed
.out that ultimately the basis of taxation has
to be the size of income or wealth irrespec-
tive of the fact whether it is derived from
agricultural or non-agricultural sources. I
entirely agree with the statement. The norms
and standards of social justice must apply
equally and uniformly, no matter what species
of property we are dcaling with. I plead,
Jtherefore, that from now onwards we should

ove. towards imposing a ceiling on the
,3‘otahty of wealth, on the totality of income
Reld by a person, whether the wealth or the
goome is derived from agricultural or non-
pgncultural sources or from both. Pending
' gition of a ceiling on the totality of
wealth, to my mind it does not seem right
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or proper for the existing ceilings .on agri-
cultural holdings to be tinkered with.

I would like to make one more pomt on
beha.lf ‘of ‘agriculturists. It is propo;ed io
levy excise duty onm tractors. A nch man
no doubt can purchase a tractor paymg ‘the
excise duty, but it must be realised tha.t 'the
use of tractors is not confined to the rich
farmers-alone. Field experience would tell
you that many small farmers now-a-days,
whose 'holdings are too small to enable them
to maintain plough and cattle, are increa-
singly going in for tractors for ploughing
their fields. I would therefore suggest for
the consideration of the Government that
simultaneously they should take steps to
provide tractors to small farmers and margi-
nal farmers on hire basis at subsidised rates.
I am suggestinz this because I shall be very
sorry if mechanisation of agriculture should
receive a set back in our country merely
because of the levy of the excise duty.

Experience all over the world has shown
that mechanisation is a very potent factor
for improving agricultural productivity.

I now come to our expenditure pro-
grammes. Just as taxation schemes could
help us in levelling down the rich, expendi-
ture programmes could on the other hand
help us in levelling up the poor. The
central objective or policy of the Govern-
ment avowedly is the abolition poverty. I
should have thought that this budget should
have shown the way how the central objec-
tive was going to be fulfilled. It is not
enough to say that poverty cannot be
abolished through one budget alone. A
substantive beginning has to be made in the
budget. What does abolition of poverty
‘mean in terms of governmental action, in
terms of Government’s responsibility to
undertake measures to abolish it. In my
view this would only mean that this class of
people who are the most economically back-
ward should first be enabled to attain a
standard of living comparable to that now
_being enjoyed by their more fortunate
brethren. I plead that one should begin
with the poorest of the poor so that you
can make a dent in the poverty line where
it is most stinking. Our task then would
be to identify correctly those classes who
are the most backward who need attention
by the community. Such people, in my
view, would only be Harijans, tribals and
landless poor. It is true we are undeg.
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taking a number of rural schemes and these
doubtless will help to raise the income of
the down-trodden classes. But the point’T
want to stress is this, 1t would not be
correct to assume that any increased
incomes these new job opportunities may
give them will not automatically secure an
improvement in their physical and social
living conditions. I give you my reason fos
this. Their present intome levels are so
low, so appallingly low that any increase
that these people are able to achieve will be
almost wholly absorbed by current consump-
tion and little of nothmg would be left for
savings or investment in any durable benefits
llke housing. These classes are living in
segregated congested and most insanitary
localities ; their housing conditions are
appalling.  What more lasting social
welfare measures can we think of than
providing housing to these down-trodden
people. I make bold to say that the people
of this country will cheerfully bear the
burden of the heavy taxation this budget has
imposed provided that a substantial part of
the new revenues are utilised for providing
tangible benefits of direct and immediate
nature for improving the living conditions
of these downtrodden people. 1 would
therefore plead with the Finance Minister
that we should undertake a massive housing
pProgramme for the benefit of these backward
classes so that every family shall be provi-
ded with a dwelling house in the next ten

years. A big provision will have to be
made in the current budget. I am not
asking for anything new. The Finance

Minister himself has reminded use of the
commitment he has made when he sub-
mitted the interim budget, namely, that the
budget proper will provide for a significant
increase in the outlays on development and
social welfare.

So far as the development outlay is con-
cerned, he has fulfilled his commitment by
increasing the plan ceiling to Rs. 150 crores,
but when it comes to social welfare, T am
afraid his fulfilment is by no means articu-
late. All I am asking for is that he
should make a substantial provision in this
budget for immediately improving the
standard of living of these downtroddden
people if his budget is to go down as one
drawn up on the basis of a socialist
mandate.

ot dlo dlo W (3g3) :

JYAISTHA 18, 1893 (SAK4)

198

L2

qarafa off, aemfra o ghasg aidh
¥ wfimha frard ¥ S @Y, 9T
w0 faemg A1 wwe 5 3 gwTSEy
AT &t TEaT O, R oSar @t
St gars & Afy gdgra @t § @t
T AT AT, AP 9 §  qIFAA GAT
aw 39 fazgrg #1 ¥ o q9qq
FHI@aTE F gra Fg A T )
(smAam) swae & anfeafa AT
93 99 §X GEISEIET AT AT e"qrIAr
FIAT GATT A&7 § | 37 & dfqera 7 0
T avg & faga frar 81 g faera
§ Trafre fafroed & sg=a 38 R
39 §ET-gEA 9% gEAy @@ AR
3 § | garafg sr“rﬁ::g%qzn iﬁ'{
39 F waFr wgEly ¥ e FT

_MRAT §

38. “The State shall strive to
promote the welfare " of the
people by securing and pro\egtmg
as effectively as it may a social
order in which justice, socxal
economic and pohtfcal shall
inform all the institutions of the
pational life.”

39. “The State shall, in partu:ula.r.
direct its policy towards’ secu-
ring—

Gen. Disc.

(a) that the citizens, men and
women equally, have the
right to an adequate means
of livelihood ;

(b) that the ownership,
control of the matenal
resources of the commum'(y
are so distributed as be@&
subserve the common gog

(c) that the operation of the
economic system does not
result in the conceutrauon
of wealth and means of
production to the commop
detriment ;

(d) that there is equal pay for
cqual work for both meén
and women ;

(¢) that the  health

p
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i strength of workers men
and women, and the tender
age of children’ are not
abused and that citizens are
not forced by economic
necessity to enter avoca-
tions unsuited to their age
or strength ;

_(f) that childhood and youth
" are protected against ex-

ploitation  and against
moral and material aban-
donment.”

dfqem ug AYYT A ATAT-FATAA
mfam%r%fas fFg @ & 3T A aue
o1d, fre.awg ¥ 2@ &7 gurew AT
sra faad fF gudm § wafa #1397
fadry grat & & o § SR AW F S
A1 § g gand w3 ) § ofww, faw
FAY FT HIAT ATAAT 91841 § 6 9Fa
5q asfe & grir gfauw & @ fagamw
FY fo5e & worga fFam

T G arg gIq FT g K I9
qTE ¥ WAT AEAT g, WE- Y
fe ugdr 2w & Sewaw @ { TNAw-
T & .39 ¥ ag fazwg fear f5 a@wafa
#1 uftw wetiea wgew § afaa §
7w fauia & FIQ qHITEE &1 U U<
qAY # UF agT ST AT AT WA AT
T AT & g F12 ¥ ag W FEr fw
T AT @eT W W Getied rEEw
& g &7 wfgwre A § | g@F uzE
faa w7t & gody sgwd, fagaan g
ghzraT, draar sk gwar & FE gg
grafa gy, cafyand @At 9 AF
FATE & TAHT ST F AT A AW qG
# w1T gFAT §, TAqA GqEA F AW F
R, g W F aaw gxar g, sfafwar-
I I T R A W H WA qFAT
& et = ufaat qar Fw3gafadt §

19X ySAifa FW i ¥ 9WR gg
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W & A awar g, AfET grmErr |
quW dg ara A g ¥ ALY AT |
TERA GME T I Framg | 1971
¥ g @I SaT A qW AT ;R
& Qgzrar &, fox & fafsmq < far &
f&F Sar gR AT 9 IF H gueEar
Igar g1 & fagrd sgud gar: &«
HTIT HT IR Fwar ¥ wee w7 fear §
fF stqar 3w § gAY GETST &
TATGAT ATEAY 1 T W H g E,
ufadt 7k #Agafadl w1 warg 3@
55 s wefaal 1 fasw =y 0
I SAAA g, g W& oY, AL qE
g

# g HiHS AT AT g, W AT
T3 59 937 § gl 7 f5 & Arg &Y

. fora safaq ar afearz a7 srwedr & S9q

FAT FT ATHSAY 9T 97 q&E § SAET
Za9 @ S0 | @ AIq@ FT GrEgEray
T gwE, = TG AT A GHE a8
Y fazraar g | #ifF gg awe & @@
faw a7t ¥ ady sgud & mAmsAr 9%
UE §i9T S @ g I9d arg FIg Ar
afsq grafg #1 97 7 9T TFEa
TN FT I | G Y g1y 4 A ;g
Ty fF g9d geafa qx f faa A=
F oF AT i Y 2 | A8 TEWE q Sy
FY a1d 2, 3EFT wAGT F 47 wedy gig
9% ¥Hd § sAfae suFT fady s @
&1 AR fadg F@ § dar &) dwe ) 42
& FTF g7 Y fadg 77 §, ddw Ay
FFC gw W fqdw s § (ama-
um) zafedr § wgav =gar § faa
AT 3 AN FT owegd F ¥ fed
F9rE & 919 § |

WMANT gESAT QT oY, fyaq &
W FN-Hf I dTE, F ouw wrew-
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Ay farETr # AgE 0 9§,
ST UF faRy SNEd @& W W
=rfeg g g o W) E, wfew =g
agi gz wg f6 177 FAT To & LU
g fag w0 7 aQ&t 9 == four B,
g g § 9 & | FWifs S "9 TR
A & A qAr § 98 AQqEy 97 9%q
arem g § 1 A W wEd qew ¥ 97
9 @ A FT SF QS g% qg¥ arar
TR M AW Y qum Fagy FT A
144 533 o1 & 1w ww< 177 57
# ¥ 144 5 1 framer 3 @1 gq Taw
f Fawr 33 Qg 1 ayw A& 9T gFAT
g | a8 wdEt g3 agf s s =y,
g # wwar g1 A} 9T @ @Al
& & arg gy w7 Ag ) 9w
qz Ay 20 98 agr fa §, afEq ddm
g § 26 9% 951 faY, oy WY
99t 8 | UF ¥S F FIT F G 0K, 3TN
FIR I F AT 0 309 g 1% Al
TEH € | afFT @ Eawr am, e aw
ot anfaer € 1 s@fay @ S FT g
fada 3 § 1 afeT SgF Grg-aiy S3-
a3 FIARIA & 4@ F1 fFa g@ar &
g1y faq 77t ¥ 9giHT 16 HUT To &Y
TIAA #T & TqFT YrEIar T qAR,
ag A guw § a9 w;war

fas woft & aga @ fadead s
T AGF X awe gegq frar @ Faad
W & I @ a3 o wfy wEERr A
& S A @RFR HoAT 9 qray &, S
AT & @I E, 9T 9T K A I | I
9T A faege At qer ¥ 1 ag § wAar
g % g & ¥ ary wftart aw o
N wfed | ag A e Agar g st
5% WA FT &qAT § W I Hagdr @
&M@ ST97 919, A&l F7 S gegfe fgd
g R W gy wEM A Ard ar wa
TA H 39 #Y wed-cqaedr 1) SEAT-HT @
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adT &, afFT 3% fag gusr aedt ug-
AT G |

gud qra & arg ag W w3 #r
e TR A% & iftg A <@
=ifgl | & ag wrar g Al § |
7gY, HawrT g, fawent A, e
78, ¥ qam gfrand af § AfF @R
g ¥ & | ag glaary gl § g g
FIT TU A Feal H & &1 q@ gha-
oTg QT aF 1T | g@F 9y g 9
3Fq F1 oY g aF ST qifgy | o
fraTT &Y AAET 25 g %o {IAMT
QAT g ag sag I 72 ? uF qh AT
5,000 To gETAT § ufaF T qw
safyq < S99 T § fgar a0 Iaq
gEfFag e wa g, 5w wam
HIFT ATA §, AMET IUT A9 Arai Y
qeqf FATY aTa THET 9% FE A
T @M, 98 qOF0 A AG T A
auy ¥ gy omar | WAt AR af werk
q QT F A H FY FRr AT 23 a9
FT AT F qI3 TG GA ATAT S5 X
fesr gar & f Fera At ok qerret
Fa g s Iy & g I\ W@
gir gl ey syaear 7 g, g al sqrar-
a¥ Rgra et AR Arfaw; { @ g
g | 3@ cgaFEar &1 AFA & fag, Jgrar F
guar 9@ & fau agh a3 Sk &
FAT oY gH S AT ghI |

5 gore § faq a= agley ¥ I
IqE § waa gerfa § swseds Afew
# Fg1a foar &, fow s =0 1 a@s-
g3 @3 HAY ITAM H AR T IEE
e frar & 1 sad fad guk faw @@t
wgler e ga & 9T g1 5 dr@ &t
grafy 1 Fsafa 95 ©F @@ A FE0
% frarar ar, forad gardr wend g R
T A A7 W 4 qr" F AL F
4d #1 asT WaW g9 W F g fwg
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[ e dro W]
d TEAA FWI AT | 5 e F agel
TR 7 fraraar g & s=w wwfa
Foasrge Afan a @ qa =it | &
qumH avafa gasT ST Ay faw w6
J 91 IgE § I 9T F AT § |

qge 5@ fF ¥ oW W3 F Y
FHY THT F&, | §g A WA qre4-
aret fae ¥ qgAT arEar g | FT A8
gote safaqara AmaAT 9% A% T anrar ?
FAT I8 o qrqfa 9 AT g qrar ?
AT gg a9 IFTA L 7@ & fAq 39
T AF 3ar P @Ay g WwiE Gk asdl
M T guE faw g@d fay aEer
TE TG ! FAT A WS FIA AAR &
4 oT Aagdt ¥ g g srwar ?oafe
T T NEl FT SwT ‘gl #HE, @t
fre ot @Y af@ FY 39 a9 #
faw 75 swr wifgy | @ av =fgd
a7 5 a8 3@ a9 T qUIT FQ |

% a1X § TP ST wAW F Ak A
FEAT ATEAT | ST 93T FT QT 9gF &
FUE 1 g AT NY | W\ AN
¥ ogw gw aga ¥ g&l § ¥, AfEa
AT & 19 gH N FqT T AT W@ § |
ot gAR AR & fax fawrag s T @A
IAFT AFAL AT AN AIQT §, gATT FFAL
FITEAT HIAT & | AR 979 Iga § AFS 8
ITHT N FY GH AT IT FT AR A
9YeT AT AT agrar sy | ¥ wfq =afs
T wgEAT § A Fq@@T [
g | ArIEE 790.07 o, FFY HIX FRA
35194 %o, Fw # 80.70 w97,
qQuEdt T § 79.50 wo, gicamyr & 74.88
&, wgw § 13501 %o, I H
71.77 %o, gar1q § 65.68 %o, Uey qIW
# 62.24 To Tt ¥ 57.40 %o, fagre
¥ 56.69 %o sitx gax waw ¥, fagar
aT@AT TR, 56.19 T | A g4y
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TFR A TN AFR AT geelhE A
Gr‘rswrawar%mwﬁ a?n:sa%.srab'r
Wmt6aasm%|gn%rqgﬁrqw
w37 &, fag &, o= dmer @, s
g, afearg & 1 s&& wfafes 1960- 68
a% faw swre afa afsa IS aa"t%
IEFY ot g 3G @ AYF q@r T
fF g ¥ W g wdw ¥ agm@gﬁ
2 9 7 1 s IR ¥ Al OF ger-
frq e it 78 W 1 § FgOL SEW
fr fow awg g 3=l @FR W=
TATE HIA §, 6 GHA B FY, B AZHY,
F1 fgar@ amFx wAE IR HE@T
aifgd | s ag fagia &= ¥ Huap
faar ag sax s@a A @R WAy &
feara & s ferer fawr @3 3 9,
AT ag wo fawra w2 /39 )

awqfa Age : 59 W9 qArT FI)
=g g7 faae & gF €

=Y Yo gt Al : AN J=7 w@w & |
qiw faz # aft A @ fave @ waw
afsa
SELMRT § uF @A FTOFE
1960 & w1y gom ar | wEd @
F i o ot | g7 fdd wt & 9
Y 5T A& fr fog avg ¥ @ ¥ 3@
FITA FT ASATH ISTAT 79T | TOF qeaee
¥ FetE ® ag foer gar 2 -
““There appears to be a whole vicious
circle opcrating so far as the documenta-
tion of the records of right of village

lands vis-a-vis the utilisation of culuv
able Jand is concerned. Unless drasuc

and very bold steps are taken this deep
rooted evil cannot be eradicated”.

& W ag >t war T d f ot farell ®
TR Y@ iR § e 9 qiw gur
TFS I § | wow @ifq T aumar sfsw
SHET I FAL FNE HET AG AT |
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AT I Ny g, a=w qAR
A L, Ty wd faar fag =i
T 97 i ) A0 F7 JATR 1 TR
T @ e & wrar § sa% 9_a A
I8 wFear AN aww wwhT g WK
FEa qLHIT A ot A ar =0fRw |

9T § Y INA FY A FE =qa
gl fear mar §, 9 sM @Y MRS
i A fear w2 W See
TR IR § 1 SF g # fa WA
AT ¥ w1 T «g IAW &
T o fadie sraear & s

S aF AgYeS FTeaw w1 qrad @,
AT FWE wfagAx d@fye ¥ g
WA erar &) afET uE A @ ag
Srg Wi o3 g€ &, wER qfF A9 A
TR TEA T QAT & R A W
AT Freew FY guegml & 9fq frqd
ST § | 95 SEAaT gEsy @
Tl | BT AT E A AWFR A AEA
Sk affm W E? wfq wdgrow amm &
AT A I AfET =S aF a
BT AT FAFT AT TET TAT | |

F 37 A AT A AG ST AT
& fra aeg @ g« 3l § Ages
FRE F A F1 AT 3 FT ACTF G
R f g & 99 ag-afedl A gswa
Tt 2w gz of ot & s gferw F -
T feqie aF g faay §1 afew Sw
AR GIFR FT a1 AT T | AFargE
FE AR § TNE 74T S & | 9T AW
Wygma gm iy § @t & yfr &
TIATEE QT g F | T 3H FO FT
Pty agt frar o, s @ A B
AT agf &y -t F v wET
Afwart £ 3@, 37 @ W fam A
g afed) Y goo@ IAFT aiEl & WA
T & % ag qasrge & @y

I E g IF @ FWT §
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IO AT R I G- agr fA g1 7.4
&S H99 faw 9z 1.8 FAE TgT M
T AW F g arq FT F1 JgAE
AMAT & | TT A & AR 9.2 FUT
9T BN | a8 T srar & wfq swa
glgﬁﬁwmtﬁﬁ...

syt gt Agasht : & AR
I FT AFAT G0 Argar g | AfwT wft
S Far 6 for <@y agw afell A
Foud g AT &1 FgT W F AR H
FE0 fF 50 a8 FT FAATZAAT A T
FE dfer faemd 9 o & A
IAFT T8 I F 9 &I Hoi—

st @t dro Wg: @@ A &1 §
FIT GATT F AT AT YT §, T HA
1, g fafaczT 1 M7 i fafaeeT #11
¥ ag) fwlae Ffaw &)

SR gt Agasht : AAANT a7
FY YT €= § A gw a7 7 JAFH-
AR STF AT E 1§ IR AFAT A
argat off | JfwFT Y SFEA waEr @ 9Ed
3@ §T ST A Tgar &1 H g @
g F1 ag fafes &7 § 39 s
wqEfeF Frdew § I @ fdew §
qifs i F0E 9T S

ot fo dto WYF : & wAY wREAT Y
AT FY 37 ALY qg=rar qvgav | 374
Ffag FF gurw #4 7), 03 TN A e
giq & e /AT Y YA F oara W §
TR FHR AW 7F Fdaw 11 o
T5s qrf § | Tt few ¥ gy ad %
aE g

awraty wgreW : A9 g @R F3)

st & dto ®/Yg : § I g
g

wnafy 7@ ; g SR A )
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&Y dte dto WA.: AT HH . WET &
fawTa gFa € | § gwTT I8 9T |
MR. CHAIRMAN : Dr. V. K.R. V.
Rao. '

1

SHRI B. P. MAURYA : I can walk
out, But I will give my proposals first. [
was told that I will be given more than 15
minutes. I do not know where is our whip.

awafs w@Ew : agy @ AW
qaEg S a1 amaa faw faaEr
F3T 91, T IFF SATAT T 3F F | ;1w
Ay fagz aF @ 3F &\ 7@ wT A
T =Tgw gl faar ar aFar § 1

= o @to ®HYg : gwafa #@gEd,
a9 oF fome § W gwE ar g difag )

st 5 #7 Fgr § 42 9 F 3 A
gaTe T far I Jae 6y gg AR
3 9T WY I @ & v ¥ | faw wAY
T g Q=T 19q g f5 Mer waer faer
gt Y FFEQ I ¥ mwrar g faw WAy
AT FT AT 4G A g agr g,
AfFT g § 4 9§ GgFT 39 49 |
ST € | 3HY g ArgA F1 N a0F 7Y
qeqw A QY F AW AN FW &, gafeg
3q 9T & WY 3 1 ger qAT =AMfgw )
GIAGER IT 9T AME T A FT Y
AT FT AT ATIE |

WgT OF 4T 9T @WE T PN F
graeq g, § FgAr =rgar g§ 5 aq Sad
ral ¥ a7 I IS A/ AT F gATD
g & fay geq dadr FOF W WAL
e q¢ g 1% 3Er 7 20 99 § 10
qq &% faar 9y, A FHW G F9 gH A
%1 4'g faam &1 @t fae sriam

F 7g Y Fgar =rgar g 5 ardy a1
F1 W T AFW  FT fRar ard, wife
gardr wef-ergear ¥ agy axanfrat dar
Q@ g wwr Gw d7F afeas
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A7 g& FR, 9 ¥ ag qoF 31 T 909 |
IR FEATT FT@ET § Gat 51 A1E &1
ag guTSare &1 IaFr Afg & faodg
FIH

7eq H & sage Sreat A sfafmar-
aifeat & Fgar wrgar g : geARTI-TE §
T  Far, A o ey dar & =@’y

.. DR. V. K. R. VARADARAJA RAO
(Bellary) :  Mr. Chrirman, Sir, I rise to
support the Budget presented by the Finance
Minister who belongs to the .party.to which
I also have the honour to belong. I doing
so, I hope, the House will bear with me if
I were to give a brief analysis of the
Budget as an instrument of economic growth
combined with stability and economic justice.
I may add that in doing this, I am not only
speaking as a party Member but I am also
speaking as an economists who has done
some academic work in the field of public
finance and Indian economic development.

I shall begin with a statement of our
economic and social objectives. These are
clear and unambiguous. I may list them as
under for the purpose of this Budget dis-
cussion. Firstly, we want a rate of econo-
mic growth that will be of an accelerating
character, a rate of economic growth that
may make a significant dent on the problem
of Indian poverty.

Secondly, we want maximisation of
employment both in rural areas as well as
of the educated unemployed.

Thirdly, we want expaasion of opportu-
nities for what I would call a small man,
may be a small industrialist, may be a small
professional of a small trader or a small
agriculturist, who belongs to what may be
cal'ed the small sector in the economy.

Fourthly, wec want reduction to the
maximum extent possible in the disparities
of income and wealth with an eventual idea
—I hope, I am not misinterpreting my
party’s policy—of having an "effective ceiling
on both income and property through fiscal
measures.

Finally, all this has got to be done along
with stability of prices, specially of the prices
of essential commodities.
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[Mr. R. D. Bhandare in the Chair.]

) Tl.lese, I believe, are the five broad
objectives of our economic and social policy
which we.have accepted and for the imple-
mentation of which the Budget can be a
very important instrument.

The instrumentalities at the disposal of
the budget are the resources it raises, the
manner in which those resources are raised

and the expenditure for which these
resources are raised.

I will begin with the subject, rate of
growth. How far are we going to have
accelerated rate of growth ? The Fourth
Plan docunent had given a figure of Rs. 8871
crores as the Central outlay. I am dealing
with the Centre because I do not have with
me relevant figures as far as States are con-
cerncd.  The Fourth Plan gives a figure of
Rs. 8871 crores for Central schemes and
Fentrally-sponsored Schemes. These do not
include Central assistance to States. These
.o not include Union Territories, but only
what are called Central Schemes or Centrally
sponsored Schemes, for 1969-70 to 1973-74.
The Fourth Plan had said that there should
be an outlay of Rs. 8871 crores. Two years
of the Fourth Plan are now over. We are
now in the Third Plan year. I find that the
total expenditure incurred and to be in-
cnrred taking the proposals and the addi-
tions made for the current year into account,
Comes to the order of Rs. 4,000 crores.
Actually it will be a little less than Rs. 4,000
Crores. That means Rs. 4871 crores or 559,
of the Fourth Plan outlay has to be imple-
mented in the next two years, that is 1972-73
and 1973-74.

The Plan outlay this year would go up
by Rs. 155 crores over last year. The next
year’s plan outlay will have to be stepped
up over this year’s budget ecstimate by not
less than 600 crores and in the year after
that, by probably something like Rs. 700 or
800 crores. If we don’t do that, if we don’t
have this plan outlay, as suggested by the
Planning Commission, how are we going to
achieve the 5.5 per cent rate of growth which
has been laid down as target by the Plann-
Ing Commission ?

_ In the Fourth Plan first year there was
5.5 percent rate of growth. Well, that is
1969-70. But th¢ Finance Minister says
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that he expects a 5.5 per cent rate of growth
in 1970-71. Frankly I do not understand
it. Either the figure given in the Economic
Survey is wrong, or the analysis made all
these years is wrong, or the Finance Minister
has been wrongly advised.

If we take the Economic Survey it brings
out that in the year 1970-71 agricultural
production is supposed to increase by 5 per
cent and industrial production by 4.1 per
cent. The Planning Commission has made
it very clear that if yon want 5.5 per cent
rate of growth, agricultural production
should increase at the rate of 5 per cent and
industrial production should be incceased at
the rate of 9 per cent, Only thep you will
get the 5.5 per cent rate of growth. Sol
am rather doubtful if 1970-71 is going to
record a 5.5 per cent rate of growth. This
year, with its additional outlay. 1 hope we
will reach 5.5 per cent; but we must
remember that it is not merely a question of
investment, but it is a matter of implement-
ing individual targets.

The target for foodgrains production in
Fourth Plan year 1973-74 is 129 million
tonnes. It started with 95 million tonnes
and in the ycar 1970-71 we reached
105 million tonnes. That means we were
able to increase production by 11 million
tonnes ia this sector which is one of our
successful sectors.

In the next 3 years including 1971-72 we
will have to increase production by 24
million tonnes. Can we do it unless we
have appropriate investment ?

Take industrial production. We must
get 9 per cent rate of growth., We had 6.8
and 4.1 per cent rate of growth. What
about the present year ? I do not think we
are going to have more than 6 or 7 per cent
rate of growth. If we want to fulfil this
target in the next 2 years industrial produc-
tion should gcar up by about 9 or 10 or 1l
per cent.

Therefore, the budget allocations, [
am afraid, in this ycar’s budget have to be
viewed in the context of the Fourth Plan,
because the budget is our principal instru-
ment for implementing the Plan.

Sometimes, I wonder whether there is
indeed coordination between thc Finance
Minister and the Planning Minister or bet-
ween the Finance Minister and the Planning
Commissign. I thiok it is very important
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that .the Plan document and the financial
budget have got to have close relationship.
Unless we have a-big increase in the Plan
outlay, I do not think that we shall be able
to fulfil even the very modest rate of 5.5 per
cent of growth which has been postulated
in the Fourth Plan. Tam afraid, therefore,
very regretfully I am not able to describe
this budget as a growth-oriented budget.

Regarding ‘the maximisation of employ-
ment, I think we have made a new depar-
ture. We have not aside Rs. 50 crores for
sural employment and Rs. 25 crores for
educated employment. 1 think that it is
a good thing. I am not too sure how
successful thay are going to be. It will all
depend upon very detailed planaing in depth
at the taluk and district levels and the co-
operation of the State Governments, because
these are not going to imp'emented by the
Centre but by the States. All the same, I
think that it is a good thing that we have
made this departure, and I welcome it. I
only hope that we shall get some concrete
idea in the course of either this year or the
next year as to when the actual progress
reporting of these schemes for employment
has been. In the meanwhile, this is not
going to solve our unemployment problem.
Rs. 50 crores a year may give us, aflowing
for expenses and so on, employment for
about 300,000 persons, and these 300,000
persons will be for one year only. So,
Rs. 50 crores a year will only mean an
additional employment of 300,000 people,
but every year, people are pouring in into
the labour force not in terms of hundreds
of thousands but in terms of millons. There-
fore, there is no other solution for the
problem of unemployment than a massive
increase in the rate of economic growth.
What we need really is economic growth
which would be 8 to 9 per cent a year. 1
do not think that it is an astronomical
figure. Japan has achieved it 5 Yugoslavia
has achieved it ; Germany has achieved it,
and the Soviet Union also has achieved it.

So, I do not see why we should not be able
to achieve it.

As far as the problem of small scale
sector is concerned, there are Plan schemes,
but mainly I think we are relying on the
nationalised banking sector. There are no
special schemes for them and no special
incentives  which this  budget pro-
vides. 1 would only request the Finance
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Minister to give the House either now or
later some idea, not just policy :statements
or expressions of hope, but facts and figures
dealing with the small sector and the back-
ward regions in the economy, ‘how many
smatll people have been helped, how-much
has 'been done in the backward regions of
the country and so on.

As regards distribution, ‘the budget has
certainly made a bold attempt to -carry
forward what was started last year -by
Shrimati Indira Gandhi in her budget, when
she increased the rates of duty on wealth.
This has been followed up by the present
Finance Minister, and I congratulate him on
the bold step that he has taken in increas-
ing these rates. I welcome the increase .in
the tax rates on wealth, but with one excep-
tion and that is this. I really do not
understand how his officers permitted this.
I find that wealth tax has to be paid on
the entire wealth of the taxed individual,
not deducting the exemption limit.

If a man gets Rs. 99,999, or if he has
get that much of property, there is no tax.
But the moment he gets Rs. 1 lakh, then
there is tax on the entire sum of Rs. 1 lakh.
This is something which every tyro in public
finance knows is not correct. Tt will lead
to marginal difficulties, and it will lead to
inequitics and it will also lead to attempts
by all people round about Rs. 1 lakh or
Rs. 1.20 lakhs to see that they go below
Rs. 1 lakh. It will hamper savings. In
the case of income-tax, what do we de ?
Rs. 5,000 is exempted. It is cut. If @ man
gets Rs. 5,001, hc does not pay tax on
Rs: 5,001 but only on one rupee. There-
fore, I hope that the Finance Minister will
reconsider this proposal and see to it that
the exemption of Rs. I lakh given in the
Wealth Tax Act is made applicable to all
people who pay wealth tax and not in the
manner in which he has proposed it.

I should also say that the effectiveness
of the wealth tax to bring about a reduction
in disparity in income does not merely de-
pend on the announcement of the fiscal
measures ; it depends very much more on
implementation. We have had almost
penal rates of income tax on personal in-
comes—I think the percentage is 89 or 90
on the highest margin. Yet we all know
that there has not been any noticeable re-
duction in disparity of incomes ig thjs
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country. Therefore, simply to think that by

Putting more tax rates on- wealth is going’

to bring.about: a- socialist society and bring
down: the- disparity is, in my opinion, not
enough:. I know the Finance Minister is
aware of this, that he is aware of the fact
that. steps have to- be taken to prevent tax
ayoidance and tax evasion.

I welcome the proposal he has made
that Goverriment has the discretion to buy
property which is sold at a lower price.
Only I' would- suggest that in order to pre-
vent abuse of this provision, all sales of
property should be publicly registered-and
anybody paying 8 annas or a- rupee: should
be able-to find out which property has been
sold .at what- value so that he can bring to
the notice of Government any mischief.
Leaving it merely to the officials to decide
whether the property should be taken over
by Government or not would not, I think,
serve the purpose.

1 would ' also suggest that Government
should acquire the optioa to take over all
titles to wealth in lieu of cash whenever
they feel. any attempt is being made to
undervalue the property or in some other
method to avoid the wealth tax.

It is when we come to the other tax
p.rOposals, including what 1 may call omis-
sions in the tax proposals, that one feels
perturbed. ut the effect this budget is going
tol have on the economy. The budget
makes hardly any attempt at taxing the
Increased income in the rural sector. It is
not as if all the rural sector is poor,—nor
does it- make even an attempt to include
agricultural income of an income-tax assessee
to determine the rate of tax on his non-
agricultural income. I am told on reliable
authority . that many big business Icaders
whose. incomes run into lakhs of rupees
have . lapge - agricultural incomes via grape-
yands, vineyards, orchards, hybrid seed farms
and the like, from which the income is very
Sizeable but ion which no tax is paid. Even
if'we.cannot tax these agricultural incomes
as: such, why should  we not include the
agricultural income along with the non-
agricultural income for determining the tax
on non-agricultural income ? 1f there are
congtitutional difficulties,—we have said in
our: election - marnifesto that we shall take
thb‘-necoss&ry steps to amend the Consti-
tution-to remove such difficultics standing in
the .way of - the implementation of our pro-
misess  The people have given us the power
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to do so. ‘Therefore; T-suggest: the Finance
Minister may kindly give an assurance that,
if necessary ; constitutional amendments-
will be put through to. provide a- just and
equitable tax base  in this country vis-a-vis
the rural sector.

Coming to excise duties, I'krow all’ of
us are excited that so many taxes- have been:
levied. But I do not think in thi$ poor
country we can escape taxing the poor-man,
the common man, if we want to mobilise’
resources. But in choosing the commodities*
or services for taxation, some atténtion*
should be paid to  their impact on prices;
net yield and political discontent' generated
therefrom. Shri J. R. D. Tata has" told us-
only in'this morning’s papers that the net-
loss Air India would suffer would be equal
to the net gain the exchequer will make by
the tax oa foreign travel. If that is so; it
means a large number of people will be put
to- unnecessary hardship without any gain
whatsoever to the exchequer.

I do not know if Shri Tata is right or
wrong ; T have not had the opportunity to
examine these figures. But I do want to
suggest that this is very important.

The tax on petrol and increase in rail~
way freights are bound to send up transport
costs, and if they send up transport costs,
it is bound to have an effect on the price
level in general. Then, the tax on coarse
cloth, ready-made garments and maida will
result in hardship to a large number of
people.

17.00 hrs.

I would be very much interested to know
from the Finance Minister how much of ‘the
additions to these taxes is paid by the:
Government itself, for instance on Govern«
ment vehicles for Government use, because-
it is my conviction that we have now reach-
ed a stage in our tax-structure when not an
insignificant portion of the tax receipts is
paid by the Government itself, with the
result that cxpeaditure goes up and we are
in a vicious circle.

1 would also like to takc up the whole "
question of Gove:nment expenditure, Whiit *
is the criterion of ‘Governnient expenditute ?
For years, long before 1 came into this"
House, I have been pleading, ever sinte I’
sat on the Taxation Enquiry Commission,
for an Expenditure Comimission, not for a4 -
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Retrenchment Committee, that will judge all
expenditure. developmental aud non-
developmental, from the point of view of
what I call functional expenditure. I know
that carpets and nice furniture are good in
drawing rooms and office rooms, but in a
poor country like ours, when our taxation is
impinging increasingly on the common man,
it is very important for us to see that the
expenditure incurred is directly functional.
May be it may deprive us of some comforts
and the rooms may not have all the aesthe-
tics and beauty that we would like to have,
but for the time being we can afford to
ignore these considerations because the poor
man cannot be taxed more and more on the
things that he daily eats and consumes in
order to provide non-functional expendi-
ture.

I would also like to suggest that the
tax structure itself needs to be examined.
It is 15 years ago that the tax structure was
examined. Since then tax receipts have
gone up by 100 per cent, and we have now
accepted the socialist ideology. I have no
doubt in my mind as a person who has
done some work on taxation that the tax
structure in the country today has reached
the size of an octopus, further added to by
the proposals in the present Budget, that its
effects on costs, on prices and on production
need to be examined. I, therefore, make
the serious suggestion to the Finance Minis-
ter that he may kindly consider the possibi-
lity of appointing a Commission on Taxa-
tion and Public Expenditure to study its
effect on costs, prices, production and dis-
tribution and its role in implementing our
declared goal of a socialist society. I do
hope that this suggestion will receive proper
consideration at his hands and will not be
dismissed out of hand as often happens
when such suggestions are made.

In a socialist society, public sector enter-
prises are expected increasingly to contribute
their quota to resources mobilisation. They
are not just there for some sort of comman-
ding the heights of the economy. They are
also there for the purpose of increasing
economic services and making more and
more funds available for the purpose of
economic development, and yet this has
not been happening. To the extent that
this is not happening, it is a measure of our
failure to build up socialist motivation in our
economy. I would like to urge upon the
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Ministet to place on the Table of the House
every year a special report on the working
of public enterprises for a thorough discus-
sion just as we discuss the general Budget.
We are doing it as far as the Railway Bud-
get is concerned. The capital investment
in public sector enterprises is almost of the
same order as the capital invested in Rail-
ways, and they have got to be proper
instruments of resources mobilisation. The
Finance Minister should create financial
history by such a step.

This is the first time after long years
when a deficit has appeared in the Revenue
Budget. The overall Central deficit, inspite
of increased taxation, is of the order of
Rs. 200 crores and this is bound to go up
because of the Bangla Desh Refugee pro-
blem.

The State Governments have an over-
draft to the extent of Rs. 260 crores with the
Reserve Bank and I am afraid that inspite
of the appeal made by the Finance Minister
it is not likely to come down. How are we
go‘ng to maintain stability of prices with
such massive deficit financing ? I know
there is no escape from deficit financing as
far as we are concerned. What are we doing
to counter the adverse effects of deficit
financing. Has the Government got any
anti-deficit financing policy 2 Are they
going to have more fair price shops and .
controlled distribution of essential commo-
dities ? How do we deal with the pheno-
menon of parallel markets with their inevi-
table impact on the inflationary forces, on
the economy ? I think the House is entitled
to request the Finance Minister to spell out
ia concrete terms the anti-dotal measures
he has in mind for countering the effects of
deficit financing. 1 am reminded of a Chief
Minister of one of the States in this country
who was very fond of eating sweets and he
had diabetes. He would eat sweets and
promptly taken an insulin injection, We are
in that position ; we want sweet—deficit
financing. Along with that let us have
insulin injection. I would like to know what
the insulin injections are.

In conclusion the budget does not wear
the new look which was expected after our
massive victory at the polls and the pledges
made to our people. Of course I do not
think that it is a capitalist budget or pro-
feudal budget or any such expressions which
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have been attributed to it by our friends in
tht? .Opposition. 1 know the Finance
Minister’s is a very difficult job with many
cpnstraints. He has also had not enough
time to undertake a thorough review he
expected to make between the interim
'budget and the final budget. All the same
1t was my duty as a Member of this House to
bring before him and this august House, my
analysis and suggestions for consideration.
Having done this and with the hope that he
will make soms response to the widely ex-
pressed opinion in the House on some of
his taxation proposals, T would conclude

with an expression of support to the
budget.
PROF. MADHU DANDAVATE

(Rajapur) : Mr. Chairman. Sir, at the outset
let me identify my area of criticism against
the budget. In this House the criticism of
the budget has come from two sections.
There is a section which is disturbed by even
minor disturbances that are likely to be
caused to the status quo by the introduction
of this budget. There is another section, a
section of socialists which feels that socialist
aspirations of the people are not adequately
reflected in this budget. I reprsent this
particular section of critics who look at this
budget from the point of view of socialist
aspirations. The Finance Minister while
?‘rcsenting the Budget to the House said :

the massive mandate which this Govern-
ment had received from the people three
months ago was a mandate for socialism, a
mandate for rapid economic growth matched
by increased social justice.”

The very nature of the ruling party and
the governmental agency that is going to
Implement the budget proposals is such that
the socialist aspirations of the people are
bound to be frustrated. They are frustrated
Or more than one reason. After the last
elections there were expectations that socialist
Policy would be pursued and poverty eradi-
cated. On the one side the Congress (R)
Was able to gain a massive majority ; on
the other hand frightened by the big victory
of the Congress (R) sections of the Congress
(O) started drifting towards the Congress
(R) and the overwhelming majority that the
Congress (R) had already received became
more massive. While it received more
Support and encouragement from the bulk of
18 new supporters it lost it Socialist image
In the entire process the monolithic of the
©ld undivided Congress was re-created ; the
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monolith consists of elements with diverse
political  perspectives and conflicting
economic interests. Such a monolith of the
Congress can never provide the organisa-
tional instrument or governmental agency
required to re-structure the entire economy
of the country on a socialist basis. Though
the budget that has been presented here has
been clothed in tattered robes of socialism,
the basic driving force and the guiding
principle of this budget is just welfarism.
Welfarism does not believe in any structural
changes in the society or in the economy.
Thus it is no surprise that in the budget we
do not come across any items which suggest
any structural changes in our economy.

Sir, briefly I would like to describe the
failures .of the budget. this way. This budget
which lacks an integrated socialistic outlook,
will miserably fail to bridge the gap between
the rich and the poor. It will again fail to
end the concerntration of economic power,
and wealth especially on the rural side, in
the hands of the ‘new rich.” It will create
inflationary pressures and they will generate
rise in prices.

Sir, the failure of the Government to
generate adequate surpluses in the public
sector will also create difficulties in expand-
ing the public sector, and if the
public sector, is not expanded,
the rate of growth also will be
affected. If the rate of growth is affected,
the problem of unemployment also cannot
be adequately tackled. Therefore, the
programme of garibi hatao will also face
tremendous difficulties as a result of this
failure.

The tendency on the part of the tax-
evaders and black money holders to pass off
the non-agricultural income as agricultural
income is not being checked at all. It is
the greatest tragedy of our economy, that
cven on the urban side, those who have
amassed wealth, are passing off large poriion
of this non-agricultural income as agricultur-
al income, and thecre is no cffort on the
part of the Government to check this.

We are always told that if agricultural
income-tax is to be introduced, that is a
State subject. But when we are talking in
terms of constitutional amendments, it
should be possible for us to bring forward
necessary changes in_ the Constitution and
restructurc the relationship between the
Center and the State.  For the sake of in-
come-tax it should be possible for us to
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combine: noon-agricultural; income and. agri-
cultural ingome: and:a: deflnite. proportion.of:

the. total income-tax can be. transferred: to
the, State and-that. way the. develapmental
activities in.the State.can.be.taken up.

This. budget will also fail to check.
conspicuous, consumptxon and. a.vond non-
productive qxpendxture,
like the rigorous expenditure-tax. are not

being, undertaken by the Government for,

obv_lous reasons.

I would like to say something about the
inflatiopary pressures that are going to be
generated due to this budget.
out set, there wijl be deficit financing to the
tune of-Rs. 220- crores. This inflationary.
pressure, is bound; to result in rise.in prices.
Angd when there is rise in prices, the Govern-
ment. will;always iacrease its non-productive
expenditure, When the non-productive
expenditure is increased, developmental ex-
penditure .will be cut: dowa., Here I. may
quote some relevant figures. As much as
67 per cent o two-thirds of. the total
expenditure of the Union Government goes
intp non-developmental activities..

In 1950-51, the rise in non-productive
expenditure, was. Rs. 291.5 crores. In
196061, the rise in, non-productive expendit-
ure, of the Government was Rs. 541.5 crores,
and according to the budget figures for
1970-71, the rise. in- the non-developmental
expenditure is Rs. 2,159.9 crores. Such is
the extent of the rise in -non-productive.
expenditure. This will generate inflationary
pressures and, therefore, there is bound to
be rise in prices. Again there is no com-

prehensive price policy to hold the price
line.

For instance, there are no concrete
measures. to se¢ that remunerative prices are
offered te the agriculturist. No proper
balance is maintained between the industrial
ang agricultural prices. No definite relat-
tionship. has been . built up between the.
prices and the cost of production. There
is no effort of. socialisation of wholesale
trade in foodgrains and. other essential
commodities so that the middlemen can be
eliminated and replaced by co-operaiive
agencies. To improve the image of. the
public sector, there is hesitation to bring
the production of essential commodities in
the public sector.

The Econamic Suryey referzed to by the
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Finance Minister has.clearly admittedt that,
there is. a,problem of under utilised:capacity-
of industries in the.private and the. public
sectors. But there again, Government: is:
refusing.to go to the root of: the problem,;
because they. do not want to disturb: certainc
sections. and certain interests. Ift thereis.
under-utilised capacity in. private as:well as:
the public sectors, it is because of:faulty:
distribution of raw materials. Unless: the
Government is prepared to set.up' autonoms-
ous corporation agency which will take:
charge of procuring stacking and- securing;
to the equitable distribution of . raw materials;
it will not be possible to ensure that this-

installed capacity is fully harnessed and
utilised.

I am .not opposed‘to the public. sector:.
1 want its image to improve. But. I cannot
shut my eyes to its failures. I may. give.
some of. the estimates about its inefficiency:
and losses. Prof. B. R. Shenoy’s . estimates-
are: While an average rupee invested: by-
the private sector earns a. return of ' seven:
paise, a rupee. invested: by the. Gevernment:
in its productive: enterprises. yields an:.
average return of two paise. Thus, thereis.
a loss of five paise in. the return on every.
rupee diverted by taxes from. the pockets-

of the people to the coffers of the Govern~
ment.

For instance, Hindustan Steel,
investment of Rs. 1100 crores, i. e. one-
fourth of the total investment in the
Government sector, reported a loss of Rs.
8.76 crores between April and September
1970, despite the price rise given to it i
January 1970. The causes of these resalis.;
are low production and under-utilisation ofi:
the installed capacity. Ualess these. problems.
are adequately tackled and administrative.
failures completely removed, it will not: be-
possible to remove the defect of under+-
utilisation of capacity. Workers . must: be
given a.sense of participation in the manage-.
ment so that they will feel that ' they have-a:.
stake in.the public sectoer industries. There.
is a Monpoly and Restrictive Trade Pragtices:.
Commission functioning, for the lastoae:
year, but the House will :be surprised 1o .
know that up to this date, not asingle:
research assistant or inwestigator has. been.
appointed,” Unless these defects - are-. elimir-
nated, this commission. will: net. be able.to
funotion..effectively.

with an
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There is a great deal of tax evasion. I
.wopld suggest . some concrete steps. Non-
agricultural income should not be allowed
to pass off as agricultural income. This is
the source by which tax on urban income is
evaded. As far as the tax structure is
concerned, it must not merely be streamlined
-but:it.must be simplified and rationaiised.
3 this rationalisation takes place, probably
%ax evasion imay ‘be minimised.

When I criticise the budget, it does not
mean that'T am not aware of the progressive
€lements contained in it, which I ‘welcome.
For instance, I welcome the increase in the
:§nr»tax=on company profits and the increase
4n the wealth tax. I also welcome the
-abolition of development rebate from 1974,
but I would put a rider on jt. If entre-
preneurs take up developmental activities in
backward areas, in such cases the rebate
may be allowed. But in other ficld this has
40 go. I also welcome the steep rise in
«capital gains tax. I earnestly welcome the
Bill to give to Government power to
-acquire property at the price mentioned in
the sales deed. The Finance Minister said,
it should not be considered dishonourable to
take dishonest person at his word. If some
dishonest property holders are going to
~§ho-w under valuation of their property and
if by putting a premium on their dis*onesty
Something good can be done for society, it
should be welcomed.

A_ lot of talk has been there about
€onspicuous consumption which has to be
¢hecked. Much has been said about the
.duties imposed on luxury goods. This
Morning, 1 read an article written by Mr.

00 Masani where in he has described
_ﬂ"s budget as anti-modernist budget, be-
Cause there is am impost on lipstick,
B?,rﬁumed hair oils, shampoos, etc. I pity
this understanding of modernism. Only
affluent section use lipsticks, and other
Uxury articles, There is no prohibition on
Other articles there is only a curb through
“l;w' imports., Affluent sections may use
Psticks, perfumed hair oil, etc., but they
SI}Ould be prepared to pay more duties. The
Finance Minister should be able to tell the
8ngry fashionable modern ladies :

“I would like to unravel the natural

ty of the lips in their original form,

and coloyr and I do not want an

indelible mark of a woman to be left
On mn'n
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In addition to duties an ‘luxiry goods I
suggest @ severe curb ..on .perquisitis which
constitute a large bulk of non-productive
expenditure,

1n-conclusion -l 'would sy ‘that it is a
-budget that lacks-integrateéd secialist-outlook.
This ibudget iis-a-charter of inflation thet will
induct risein prices. ‘It is-a budget for the
kulaks that will ensure seourity to the ‘mew
rural-rich”, Under this budget green Tevo-
lution for the rich peasantry and counter-
rtevolution for the landless peasants, the
Harijans and the Adivasis.

Sir, when the country became free, a
tremendous-amount of energy and enthusiasm
was released. But the nation’s leaders
frittered away this energy and enthusiasm.
Again, in the last elections, tremendous energy
and enthusiasm of the people were released.
But I find that those who have formu-
lated this budget have squandered away the

-upsurge that has been created by the mid-

term poll and, therefore, the socialist hopes of
the people are frustrated. There would be a
vigorous socialist offeasive against this bud-
get inside this House and it would be a
precursor of the intensified struggle for
socialism outside.

SHRI DINESH CHANDRA GOS-
WAMI (Gauhati) : Mrc. Chairman, Sie,
the Finance Minister, as was expected, has
received his due share of bonquets as well as
brickbats. Members on this side of the
House have characterised his budget as a
budget towards socialism and members of
the other side of the House have characteris-
ed it as a gross breach of faith of the pro-
mises given to the people. I completely
dissociate myself from the latter comment
though I do not associate myself fully with
the view that this budget is invariably going
to lead to socialsm. I feel that in this
budget there is a potentiality of taking a
modest march towards socialism. But
whether we will achieve that or not will
depend upon various factors.

17.22 hrs.

[Shri K. N, Tiwary in the Chair]

We have noticed with great dismay that
since independence several factors have
come in the way of our progress towards a
socialist Society. I will characterise t(hem
under four broad categovies. The first is
the huge wastage of national wealth in un.
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productive directions. The second is the
lack of a sense of dedication and sincerity
among the Persons who are guiding the
administrative machineries of the country.
The third is the dichotomy in all spheres
of life between what is preached and what
is practised. Fourthly, there is the existence
of an alien feeling between those who rule
the country and those who are being ruled.

So far as the first aspect is concerned,
namely, huge wastage of national wealth it
is a matter of regret that large chunks of
money spent for national development go
out of circulation each year. They find a
place in the hands of a few individaals who
block these and put these out of circulation.
It is equally a matter of regret that Rs. 890
crores are today lying outstanding in various
taxes and other dues. As has been rightly
pointed out by the other side of the House,
if we could have tapped even one-third of
that, this budget would not have shown a
deficit. A lot of money is being spent on
unproductive directions and corruption is
also inflicting a very heavy toll on our
economy. It is being said in this country
that those persons who are dedicated and
sincere to their jobs have no placc in the
administrative machinery. They are isolated.
We have often found that persons who are
sincere and dedicated to their job are pena-
lised. It is not only my view. Even the
Santhanam Committee while reporting on
corruption made the following statement :

“The tendency to subvert integrity in
the public service instead of being iso-
lated is growing into an organised and
well planned racket.”

Therefore, the first task before us would be
to stop this huge wastage of national wealth
and unless we can achieve it, no budget in
whatever way you may prepare it will
achieve the desired result.

The second stumbling block in the way
of progress is the lack of a sense of dedica-
tion and sincerity on the part of those per-
sons who arc in the management of the
affairs of this country. We have gathered
enough experience of redtapism because of
which the administrative machinery is
extremely slow moving today.

The civil bureaucracy today has become
the stumbling block to our progress. Even
_the Prime Minisigr had to admit in a mgst-
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ing on 16th November, 1969, in these
words :

““The civil bureaucracy is a stumbling

block in the way of the country’s pro-
gress’’,

The persons, who are in the manage-
ment of the affairs of this country, the
officials, are not prepared to think and see
the thing as it should be seen for the
country’s progress and it is no wonder
because in the matter of appointment, train-
ing and all other matters we have almost
acquired the British heritage.

I will cite. an example, Some of these
persons, who were in the administrative
machinery of our country holding very key
positions, have come to politics. Let us
take the case of our friend, Shri B. M.
Patel or Shri C. C. Desai or Shri N. Dande-
ker or Shri Lobo Prabhu. Which party
have they accepted ? They have accepted
the Swatantra Party, a party which has no
faith in the goal of socialism. AmI to
understand that they suddenly got convinced
of the idcalism of the Swatantra Party only
after their retirement ? Obviously, they
were wedded to these ideas. How could
we expect that these persons who had no
conviction of socialism, when they were
running the administrative machinery exer-
cised all their capabilities to lead the country
to socialism ? Therefore, there should be
a complete reorientation of our selection of
the officialdom.

The third aspect is a complete dichotomy
between what is preached and what is prac-
tised today. The hon. Finance Minister
has levied taxes on all Possible items. But,
I think, the great=st levy should today be
on speech making, because since indepen-
dence we have developed the habit of
talking. 1t seems, we have developed the
habit of thinking that whatever we talk is
not meant for us but for others.

MR. CHAIRMAN :
that levy on you.

I am imposing

SHRI DINESH CHANDRA GOS-
WAMI : Only one minute to develop my
last point.

Now we are talking of this massive man-
date. Why this massive mandate ? This
mandatc was because for the first time the
people realised that there was a set of leades-
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ship which was prepared to translate into
practice whatever they preached. Therefore
the dichotomy should g0.

The last point that I am trying to
develop is the existence of an alien’s feeling
between those who rule the country and
those who are ruled. - This again is a
British legacy. In the creation of this feel-
ing the Opposition parties have played a
very important role. At the time of inde-
pendence we tried to destroy national pro-
perty on the ground that if we could des-
troy some of the property, we were marching
a step forward towards independence. That
is why, the moment there is a agitation, we
find trams and buses are being looted. This
is the feeling which is also responsible to a
great extent for the loss in the national
undertakings.

With these words I welcome the Budget
proposals and I request the hon. Finance
Minister and the Prime Minister to see that
these drawbacks are eradicated.

=t 7w 3o fag (wa<) @ ol
St 3 A fow A aX @er & @ feafa
Afaq welt A S @ 1971-72 =7
W fFar g g od wumEE wi) wifa-

MA q9E Fg AT THAT &, ATHA BT
T a1 WY § fomay FgAr & ssd aw-

W lae @A & a1 99 § w94
A F1 My g7 w@r 41, Qv agt T 99
Fead dnit ¥ ey Fr B ey
T wfifery g o a1 fF A O
IR g3, fadr gu F991 qar = @A
T AT FwF 7gr § ? qq ¥ IT@ A&
FT e & ool o7 T § S AT FT AT
WA Aoy faw @A qF A 9gAr
3

gyafa o, & awod Aregw & fao
TR S A AT ¢ e g agd
TY WA I qrE@FAT | 9Fer ard
A ag & i Tl A I gT S SrgETA
B o g aga a@ wor & g W
TART A e § | <At FY Ay qav orrar
Esmtaagm oo o o ami
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ARN ¥ a9 FeErd A qET WY 39 A}
ga} frad ax § =41 Gar AT & 98
&9 oft gt ¥ g9 E=l war @ AR afk
AT QTG F A7 FI A OO0 37 ¥ Sy
¥G FT JANN [T 93N IW@H T GIA-
it ¥ F
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g ¥ 93 gq § qufag & sgm 6
&ar farer & fag faar staT § SEH &9 &
FA UF @@ axd T gaedr g
arfge f T8 waT av &% |

Tad arg-arg § ag W FgAr  ATg
fs frer &1 ©F aga agT A AR
g — AT TS —Sa R ot o dar
gaf gar g Iadr il w8 gmfaar wE
2t & 1| 9FwT AF F @ W Srar gar
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A< ag ag fw qear fagre Y wsemR
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T FIATE |

SHRI SUBODH HANSDA (Midnapore):
In this Budget, the Finance Minister pro-
poses to raise additional sum of Rs. 177
crores by way of fresh taxation to mect the
budgetary gap of Rs. 220 crores. He said
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that the imposts will not disturb the general
priee level in the country.

But, I would like to draw the attention
of the Finance Minister to the fact that the
day after the budget was presented on the
floor of the House, the prices of essential
commodities in the market went up by 10
percent. If you have gone to the market,
Sir, you have experienced that the price
level of all the esséntial commodities—
whether taxed or non-taxed--have gone up.

We all know, itis not a new pheno-
menon. Just after presentation of Budget
every year we see that the prices of all
essential commodities go up. There would
not have been any hesitation to support the
Finance Minister’s proposal if he had the
machinery to control price levels that in-
crease day to day in the country.

What the people want today is this.
They want stabilisation of prices, better
standard of living and solution of the un-
employment problem.

If Government can solve this problem
and stabilise the prices of commodities in
the country, probably, nobody would have
objected to the new taxation measures which
would be for the development and growth of
the country. If the people feel that this new
taxation is for the improvement of their
living standards, if the people feel that the
country is growing fast, if they see that the
Industries are coming up, if they see that
their €arning and wages are going up, if they
See that roads are being constructed and
Irrigation projects taken up, probably, they
would not have objected to the Budget pro-
Posals so much. But what the people see
today is that the unemployment problem is
growing day by day.

The Finance Minister has set apart Rs.
75 crores for solving the unemployment
broblem, that is, for the ‘crash programme’
in the rural areas.

I do not think that this amount is suffi-
Fient to solve uncmployment problem that
1S growing up day by day.

In West Bengal the problem is very
aCute, We all know that in West Bengal
Some of the industries are gradually closing
down; somc of them have declared lock.
outs. Number of them have not been able
to expand their factories.

In this way, the problem of unemploy-
ment is growing day by day.

JYAISTHA 18, 1893 (SAKA)
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This must be stopped particularly in
West Bengal. All these problem have cropped
up because the raw materials, namely iron
and steel which are most essential for the
growth and development of industries in
West Bengal are not being made available
to them. West Bengal requires more than
one lakh tonnes of iron and steel and they
have requested the Government of India to
supply thé#s quantity, but unfortunately, only
a meagre quantity, that is, only 10 percent
of the total requirements, has been supplied
to West Bengal. Government should see
that the West Bengal industries which are
gradually dying day by day are revived.

Everyone of us is aware that there is
upeasiness in the State of West Bengal.
Everybody in this House knows that there
is the Naxalite movement. The Finance
Minister should know wherefrom the Naxa-
lite movement has come. Who are those
people who are going towards this move-
ment ? It is the young educated persons
are heading towards this movement, because
they are frustrated and they are not getting
any cmployment anywhere. That is why to-
day they have diverted their minds to the
Naxalite movement. I would, therefore,
request the Finance Minister to allot more
money for West Bengal so that the indus-
trics in West Bengal could grow up and
avenues for employment could be created in
all those parts.

Sir, I come from an area which is in-
habited by tribal people and the consituency
which I represent here is also inhabited by
tribal people. This is most undevelopcd. The
Naxalites, especiaily the young Naxalites, are
inciting the the tribal people to join this
movement. You know, Sir. that these tribal
people are illiterate masses, and they have
no work and they are poor and are easily
susceptible, therefore, to these influences.
Therefore, I would request that the Central
Government should allot more money for
the development of these areas particularly
the arcas where the Naxalites have infiltra-
ted, namely the inaccessible areas or the
tribal arcas. There arcno roads there, and
nobody, can go into those places. Even
when the police raids this place, they can-
not move {rom place to place for want of
proper roads. Therefore, once again, 1 would
request the Finance Minister to allot more
money for road development in these
arcas,

Then, we talk of the welfarc of the
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Scheduled Castes and Scheduled Tribes. We
have many sufeguards for the upliftment of
these people. The Central Government allots
money for the upliftment of these people.
But what happens is that the State Govern-
ments do not utilise the money for that
purpose but they divert the money for other
purposes, and thus the implementation of
the programmes for the upliftment of the
tribal people suffers, I would request that
the upliftment of the tribal people should
be taken over by the Central Government.

In 1960, there was a commission on
Scheduled Tribes and Scheduled Areas to
look into the progress made as a result of
the development works and the money
allotted by the Central Government for the
upliftment of those people. A number of
recommendations were made by that com-
mission. But we find that although they
have been accepted by Government, they
have not been fully implemented so far. I
would, therefore, request the Central Govern-
ment to set up another Commission for the
Scheduled Tribes and Scheduled Areas to
see how far the Scheduled Tribes have
developed since 1960 after the acceptance of
the recommendations of the Dhebar Com-
mission’s report.

SHRI N. SHIVAPPA (Hassan) : We all
know how the nation marched against
mountainous hurdles since the advent of
democracy till this date, The real starting
point of our socialistic programme commen-
ced when our hon. Prime Minister took a
very courageus and bold step of crossing all
these hurdles and bringing about a consoli-
dated party and strengthening it and com-
mitting it to certain declared programmes
and policies in the interest of the people,
and declaring that under no circumstances
there will be any retreat from the imple-
mentation of those policies and programmes.
Hence at the very outset, I want to con-
gratulate our well-expericnced, well-learned,
capable, administrative giant, Shri Chavan,
for presenting to us a very valuable buaget.
Of course, this budget has invited for cer-
tain healthy reasons and otherwise, unhealthy
criticism from opposition corners. Of course,
there is some cause for dissatisfaction in
certain proposals, but they are not of such
great seriousness as to warrant belittling the
great importance of the bill that he has
placed before us.
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To take one example, our opposition
friends have levelled their criticism and said
that the Bill has not touched a major section
of the population, the agriculturists, the
rich among the agriculturists and so on. 1
want to ask this question. Who are the
real consumers ? Are they the big producers
of cosmetics ? These Tatas and Birlas and
their followers, the big business houses and
their agents, are the people who have
amassed money, by means fair and other-
wise, who are trading in black money and
are avoiding many of the taxes. Then a few
officials who have got the capacity to pay
are there. These belong to the privileged
class. They cannot level any criticism
against the Bill. Consequently, it is oaly
the agriculturists, the middle class or lower
middle class and the poorer sections of the
people who are affected by these imposts on
petrol, maida and so on. Itis they who
have to pay ; it is the agriculturists who
will feel the pinch of the taxes by reason
of enhanced prices for their implements
etc.

This Bill takes money from the people
and it is again to be given to the people.
That is the programme of socialism that
we are committed to. So far as the indus-
trialists are concerned, in fact they may be
jubilant over these ; they are happy about
tax evasion.

So far as the agricultural sector is con-
cerned, I have my own opinion, not from a
personal point of view, not from the point
of the interest of our party, but much of
the criticism against us made by the Opposi-
tion on the ground that it is against the
national interest or the interest of the down-
trodden people is misplaced because we have
already committed ourselves to the people
to implement certain programmes and
policies for the benefit of the people. There
is a saying in Kannada which means this :
‘people who without giving a promise about
doing this or that, fulfil these promises are
the great men and show greatness.” We do
not belong to that category. ‘But having
given promises to the people about satisfying
needs, having committed ourselves to fulfil
their hopes and aspirations, if we implement
these promises, we belong to the middle
category, that is persons with the human
quality,” We are such people. We the
ruling party have promised certain things to
our pcople. We arc now fulfilling them.
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As for the Opposition, they have their own
amorphous organisations, and amorphous
principles ; they have no slogans or program
mes ; their criticism is only for criticism’s
sake. When Mr. Piloo Mody and others
speak on the other side, they speak for the
rich people and the vested interests. Why not
people like Shri Morarji Desai voluntarily
surrender all their wealth and personal
property here and now for the sake of our
socialist policies and programmes ? They
only talk and criticise.

We are self-sufficient in food today, but
by 1981 we would require not less than 160
million tonnes of foodgrains. OQur present
production is 105 million tonnes. Another
60 million tonnes will have to be produced.
Unless this is achieved, we will go down,
and the Finance Minister has to take careful
note of this.

Tax is to be levied on a person who gets
some benefit from the Government and is
able to earn more money. What is the
benefit that the agriculturists get? We
are not able to provide them irrigation
facilities, we have not linked the Ganga
with the Kaveri.

Our DMK friend stated that Mysore
is not giving water from the Kaveri to
Tamil Nadu. It could have been raised
more relevantly at the time of the Finance
Bill or the Demands of the Irrigation
Ministry,

So, we have to take the responsibility
of the Opposition and raise questions relat-
ing to tax evasion, increase in taxes etc.,
both in our Party and inside the House. I
am sure the Finance Minister will give his
attention to these things.

People criticise the taxiwallas and
scooterwallas for cheap peopularity, We
know their difficulties, how they are hit by
the increase in petrol prices, but the petrol
dealers are collecting two paise extra over
the tax for what is called service purposes.
They should be dealt with mercilessly
and drastically according to law.
May 1 appeal to the Finance Minister
to take drastic action against this kind of
agencies who are amassing money at the
cost of others. Take for example cigarettes.
A manufacturer might have spent five paise
on one cigarette and he will hoard ten lakhs
of such cigarettes and after the announce-
ment he will sell that old stock at ten paise
each and thus become a millionaire or
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lakhier overnight. The smoker is silent.
I do not know why the finger should be
pointed out at the Finance Minister or the
Finance Bill. The cigarette people use bidi.
Even in America there is great demand for
bidi. Bidi should be exported. Let our
cottage industry develop; let our poor
people be encouraged. Thereby our socialism
'will develop, ; socialist economy will develop
and stabilise. Secondly we shall get foreign
exchange also. The other Members should
not speak only for the sake of argument.
There-is nothing which adversely affects the
industrialist or the businessman. Tax
evasion. What is it? Rs, 122 crores is
known evasion. Is the tax evader agricul-
turist or consumer or poor officials ? It is
only big business houses. Bureaucrats and
bigmen who pose themselves as big persons
use dictionaries and bombastic words and
they come with fine argument and they will
say things here for the sake of cheap popu-
larity. What is the unknown tax evasion
in this country ? If some agency is to be
set up, you will find it is Rs. 400 crores.
Why not they come forward and say : we
have got this money and we shall
surrender it. I appeal to them to surrender
Rs. 400 crores which is black money with
them so that there will be no need for
deficit financing. We shall encourage them ;
we shall give them impetus and ask them
to start somz more industries and give
them more money. But they are not
doing it.

1 have this appeal to make to our
Finance Minister. Our agriculture can no
more be run on the old bullocks. We have
to mechanise and unless we do that agri-
culture will not improve ; there is no escape
from it. We do not need big bulky tractors
worth Rs. 99,000 or Rs. 50,000, We have
got three plants which can produce power
tillers in the country. It is a small one. 1
have received representation from people all
over the country saying that the tax that
can be collected from this levy will be very
little. If all the small tractor onwers who
are going to purchase power tillers are taxed
we feel that it will be a little unjust ; it will
be a hindrance to the progress of our agri-
culture and it will spoil the incentive which
we want to give for production. We feel
that this aspect should be considered.

18.00 hrs.

To the D.M.K. Mcmber I say that the
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1924 agreement gives ample right to the
Mysore State to construct all the projects
within 1974,

Nobody on earth can stop the project
and there is no necessity to send it for arbi-
tration.

With these words, I thank the Chair for

the opportunity given to me to speak on
the budget.

MR. CHAIRMAN :
Shastri.

Shri  Shivpujan

JUNE 8, 1971

Gen. Disc. 236

SHRI SHIVPUJAN SHASTRI (Bikram-
ganj) rose— ’ -

MR. CHAIRMAN : He will speak to-
Mmorrow.

18.01 hrs.

The Lok Sabha then adjourned till Eleven
of the Clock on Wednesday, June 9, 1971]
Jyaistha 19, 1893 (Saka).
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